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MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

MR. CHAIRMAN: Now there will
be Motion of Thanks op the Presi-
dent’s Address. There are ouly five
minutes left. 1 would request Mr,
Antulay to move his resolution now
and to speak on it at 2 o'clock.

SHRI A. R ANTULAY (Maha-
rashtra): Sir, I move:
“That an Addresg be presented te

the President in the following
terms:— ’ :

“That the Member of the Rajya
Sabha assembled in thig Session
are deeply grateful to the Presi-
dent for the Address which he has
been pleased to deliver to both

Houseg of Parliament assembled
together on the 23rg Janxfary,
]980.3 3

So, I think we better start with. ..



917 Motion of Thanks on

MR. CHAIRMAN: I think we betler
adjourn now and resume af 2 o'clock
whep you can make your gpeech and

the Motion cap be seconded. Thank
you very much,

The House is adjourneg to
2 o'clock,

e ‘The House then .gdjourned
for lunch at fifty~-six minutes
past twelve af tha clock,

2 e | T
The House reassembled after junch
at three minutes past twg of the

clock, Mr. Deputy Chairman  in the
Chair.
SHRI A. R. ANTULAY: Mr.

Chairman, Sir, i
SHRI BHUPESH GUPTA (West

Bengal): ‘I have come to bury Ceaser,
not to praise him.’ Starg

SHRI A. R. ANTULAY: It gives me
indeed very great pleasurz to extend
heart-felt thankg to the President of
Indiz for having delivered the Ad-
dress. But while thanking the Presi-
_dent, Mr. Deputy Chairman, we may
.also—all the hon. Members of this
. House—make a little introspection.. .

it forg g Av (Fazre) @ AR W
Afae, ararsr gard T T W

SHRI BHUPESH GUPTA.:
nearer. We can’t hear.

Come

SHRI A. R. ANTULAY:

FAX JOX QWAL FIH |4 2

Wiy § Tg g A 0
So, Mr. Deputy Chairman, the ijn-
_Wwospection to which I wag referring
ig the one ag to why the Parliament
of India—thereby I meap the Lok
Sabha—had to be dissolved before it
ran out its natural constitutional
berm. Has there, been a gingle occa-
sion during the past 32 years of in-
dependence when even during less
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than three yearg a new Parliament is
sifting to hear the President of India
give an Address to a ney Parlia-
ment, namely the Seventh Parlia-
ment? There have been many novel-
ties and firsts. I will challenge it
anyone were to produce ona shred of
evidence to me Where an outgoing
Government, a demorvatically olected
Government, a democratically defeat-
ed Government, wag subjected to the
sort of persecution, harassment, hu-
miliation, in any part of the demo-
cratic world. Indeed if one Govern-
ment goeg out, the outgoing Govern-
ment becomeg the Opposition and it
becomesg the Opposition, it becomes
an equally inalienable part of the
machinery of the political apparatus’
necessary to run a democratic set-up.
And if there hag not been a single
instance, then why gid India have to
witnegg it during the past 2% to 3
years? It ig not 5 very easy question
nor is it a very happy poser. We have
adopted parliamentary gystem of de-
mocracy. We are not bhorn with it
nor can we claim unconsciously to
live with it. We have to adapt it to
the genius of our soil. We are ex-
perimenting a very [diffiqult endea-
Can there be , parliamentary

vour.
democracy without sovereignty of
Parliament? Not to mv knowliedge.

during all the limited reading that I
haye made. Whereas British parlia.
mentary democracy enjoys a Parlia-
ment which is sovereign, our demo-
cracy enjoyg a Parliment which is
not sovereign. i ,, piece of legislation
passed by Parliament is liable to be
struck down by a court of jaw
it is the sovereignty that is struck
and therefore in a true jense
of the term nobody can say, in
the true conception of Dicey who
wrote a brilliant pieca gn constitution,
parliamentary democracy, rule of
law, federalism gnd other salient fea_
tures, that -ve aca a sovereign  par-
Jiament. ‘We are not a presidential
system of government either. Under
the U.S. Constitution Presiden’ is un-
limited within the sphere of his
powers. The U.S. President i3 not
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removablg by Parliament. Here the
executive i3 removable py = Parlia-
ment which Parliament ig not sove-
reign. Therefore, we have tried io
unnaturally man within our constitu-
tiona} framework the two systems:
federalism—the socalled, because I
find many noticeg of amendments on
federalism, unfortunately without un-
derstanding the true concept of fede-
ralism ...

SHRI BHUPESH (xUPTA We do
understand.

SHRI A. R. ANTULAY; So we are
trying to be federal without a presi-
dential system of government with-
in the concept calleq Parliamentary
Democracy which cannot be federal
inherently. There ig jnherent limita-
tion in this concept. Thera
one govereign and that sovereign
body can he the savereign Parlia-
ment. But within the federation
there can be Assemblieg which are
equally sovereign and under our

Constitution they have the same
powers and privileges ag the Lok
~ Sabha or the Rajya Sabha has.
Where then is the sovereignty? The

sovereignty of Parliament negatives,
in my view, the federal concept. It
ig the jurists whp have conceived this
ang generations have experimented
with jt. Some say we are  federa-
tion. Some call it a quasi-federa-
tion ...

SHRI BHUPESH GUPTA: You are
tempting me to intecrupt you ...

SHRI A. R. ANTULAY: My friends
who know what fadera‘'ion means .. .

SHRI BHUPESH GUPTA: I do
know, Mr. Antulay ...

SHRI A. R. ANTULAY: I zm not
yielding, Mr. Deputy Chairman. He
will have hig say. I do not like
people to postulate with thej, hakf-
baked knowledge. They ghould first
have a profound knowledge of the
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subjeet and fundamentalg before they
speak. Therefore, they wake up tv
the gituation that we are a federa-

tion. Qkay. Wy are a federation,
for the sake of argument., When was
this federation born? Wjyg it born

when the Congress(I), ably, dynami-
cally and benevelently led by the
leader of the nation, Shrimati Indira
Gandhi, wag led to victory? Or, was
it already there on the 23rd March,
Party was—
let us say—voted to power? If it is
a federation—I am not saying whe-
ther it is or it is not, at the moment
—I will show the contradiction, Half
the federal units of this country have
not voted them te power in March
1971, and half the federal unitg did.

- At the time when they were voted to

power in March 1977, half the fede-
ral units of this counfry, in the shape
of the electorate of the South, had
not voted for them, whereas the elzc-
torate of the North had. Can you
say there j5 a federation in the North
and there is lack of federation in the

South? But now, the length and
breadth of the country from one end
tn the other, have acclaimed Mrs.

Gandhi ag the leader of the penple of
this country, as the symbol of national
integration, as the symbol of national
integrity, as the symbol of the aspira-
tions of the common people, the un.
derdogs, the Scheduleg Castes the
Scheduled Tribes and the minorities.

Mr, Deputy Chairman, no gvstem in
the world can work without indivi-
duals, without groupy of individuals
and without political parties. In a
Parliamentary system of Government,

a leader iz’ needed. A leader—as
used to be said by the Couservatives
—ig never elected, but . acclaimed.

Mrs. Gandhi is the acclaimed leader
of the country. She wa, voted ac-
cordingly by a massive mandate of
the people of Indxa

Now, shaﬁ. we go through the ‘two
and half years of our recent history? .
Can we remain a nation if there are
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disparities in the economic sphere?
Disparities in geographical spheres;
digparities in linguistic spheres, and
disparities, more importantly, in
the religious sphere. Thig country
can never remain a nation, let me
warn all of you, ;f democracy in this
country does not lay the foundations
of seculiarism. Damocracy in this
couniry has no use tor religioug mino-
rities if they cannoi fing a place for
themselvey in the democratic set-up.
That they can only dec if democracy
is secular and religious minoritieg can
enjoy the fruitgy of Socialism. 'Those
fruits of Socialism are tg be distri-
buted, looking to the persong bearing
the names of religious denominations.
And if the hands are tc be withheld,
the hang that distributeg on the basis
of religious denominator and denomi-
nation, who can say that real Socia-
lism can prosper or evep take roots?
S¢, Mr. Deputy Chairman, ours js a
tojally different democracy—call it
parliamentary gemocracy, call it ordi-
nary democracy. No country in the
world has the type of population
that India has, not only in its magni-
tude and volume but because of its
diversity. Pt. Nehru was right when
during all hig Mfe he caid: There is
unily in diversity. And that unify-
ing force is only that Seculiarism.
Foresake it and you are cut a5 under
intg pieces, not woven inte a single
whole, because no one would like to
he ireated as lesg than a citizen
simply because he goes {p the {em-
ple or the mosque or the church for
hig private, personal prayers. But
what did we witness during the past
twp ang a half years? Ther, were
cemmunal riots in the past. Nobody
would sav, ‘No’. Tt will be atrocious
to sav ‘No’. But there were reports
of the Member« on that side, who
were in the ruling party, engineering
the riots, Mr. Deputy Chairman. And
the riots continued not for davs, not
for weeks but for months on end. So
the secular foundations were chaken
—not only eroded as thev gsay it
8erular foundationg were uprooted or
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attempted to' be wuprooted. They
would have beey uprooted if the ex-
periment had continueg for a period
little longer. 1 must say here that
it is the unseen hand of God over this
nation—that is my belief—which
comes to the rescue of the people of
this country which enjoys the an-
cient cullure and civilisation and
which showg light to those so-called
progressive nationg of the world to-
day which are groping in the dark:
So the unseen hang of God has showa
that thig nation must survive. There-
fore, the attempty that were being
made with regard to the axing of
secular foundations—those handg had
to be withdrawn because of the un-
seen hand of God. What about the
linguistic or what about regional con-
siderations? Hag there been a gingle
instance during the past thirty years
and during the General Elections?
Almost the whole State could not go
to the poMs. It has not happened
immediately in the wake ¢f the Par-
tition jn 1947 when the Firgt General
Electiong in 1952 were held. Ii was
not so in 1957, 1967, 1971 gnd in 1977.
Apn entire region hag threatened and
some unpatriotic and  anti-national
forceg have connived at it. Support-
ed by foreign powers, they are sup-
porting the movement of secessionism,
that is to say, seceding certain terri-
tory from this country. Mrs, Indira
Gandhi, during her last regime, golv-
ed the Kashmir problem which wag
hanging fire for almost 30 years. None
in the world talk. about it any more
except some politidal Tunatics. She
sealed the border of Sikkim so that
the nation coulg be safe and secure
and takes steps tc prosper in its own
individual right. But the Prime
Minister of the country who assumed
power in 1977 March unfortunately
said—and immediately rusheq 1o
amend that it was hig personal opi-
nion—that the merger of Sikkim
ought not to have taken place. 'The
Indian people took two years to throw
him. In any other country, people
would have thrown him ocut ina few
hours after utterances of this kimd.
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It ig because the Indian people are
tolerant, forebearing, indulgent, mag-
nanimous and generous. When Mre.
Gandhi sealedq that border, she became
the creater of geography as one of
the hon. Memberg had ggid in the
Central Hall of Parliament. On the
creation of Bangladesh and at the
ceremony when Bharat Ratny was
conferred on that great leader of the
people of the country some of the
friendg from that side who are gtill
in the Lok Sabha and who adorned
the Treasury Bencheg only a few
months ago, said, “Here js Durga
gifted by God to the people of India”.
Aly that was washed away in a
moment and the moment they assum-
ed power, they said that the first dec-
laration they were going to make
wag about the appointments of the
commissions of inguiry. Mr. Deputy
Chairman, Sir, I challenge them to
show me g single instance where the
commissions of inquiry were appoint-
ed to humiliate ang harags and per-
secute the ex-Prime Minister of the
country. Can an joto of evidence he
produced in this august House by
anyone to show that the appointees
of the Government by an ordinary,
law, not by the Constitution, were
there to go into the actions of the
Government? T am not gaying that
it is 5 good example to be followed.

. My leader has gaid that we are not

going o be vindictive.  But, Mr.
Deputy Chairman, if an ordinary
commission of inquiry ig appointed,

what could not be foung during the
Prime Ministership of Mrs. Indira
Gandhi during the last eleven long
vearg cap be found during the 28 or
so meagre monthg when they were in
power. Mr. Deputy Chairman_ this
ig g tribute to the democratic set up
and the leadership of Mrs. Indira
Gandhj that the commissions of in-
quiry could not find anything in spite
of the fact that the people were gent
abroad and with what they came back
T think you know better and they
know much better. And the reports
were not revealed even though they
went at the cost of the exchequer. So,

966 RS—4 hd
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Mr. Deputy Chairman, Sir, the two
and a half yearg of history of this
country is a sordid tale, a sad com-
mentary on the democratic function-
ing of any country including even the
country whom we do not call demo-
cratic though some of our friends sit-
ting here think it to be democratic,
The persecution that {akeg place even
in an autocracy or under the dictator-
ships pale into significance before
what had happened here during the
past two and a half years. There-
fore, the secular foundation the only

- unifying force of welling the various

types of pecple together into g nation,
the geographical unifying force, that
is the Indian nationhood, also got
weakened not only because of the ut-

terranceg and actiong of that Govern-

ment but also because of their doings
and non-doings. In the North-Eas-
tern region, which hag throughout
been more sensitive, the geographical
bond got weakened. The religious
unifying force got loosened, and the
country wag unfortunately on the
threshold of not only disintegration
geographically but alsg disintegration
even s a nation from man to man.
Then came this Government, It the
Morarji Government wag nonh-per-
forming as his own Minister had dec-
lared, the suceeding Government of
Mr. Charan Singh was a mnon-Gav-
ernment. It could not govern. The
law and order situation had gone bad.
Sir, T am amusegd to find some notiees
of amendmentg pointing out that the
law and order situation got out of
contro] during the care-taker Gov-
ernment. It wag not so. The Chopra
son and the Choprz daughter were
murdered when they were going to
school in the evening for a function,
and this was not during the regime
of the care-taker Government. We
do not have anything to distinguish
between the Janata Government and
the off-shoot of the Janata in the
name of Lok Dal or any other name
that you may calk it. It wag the peo-
ple of India who suffered. Mr.
Morarji Desai may blame Mr. Charan
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Singh and Mr, Charan Singh may
blame Mr. Jagjivan Ram. But the
people of India were not interested
as to who wag blaming whom. The
people of India were Interested in
getting the right type of Government,
the right type of polity which, unfor-
tunately, {he people did not get and
could not get. And as a result, when
this Government cgme into power by
a massive mandate, Morarjibhai said
that it was 3 personal triumph of Smt.
Indira Gandhi. I think, no tribute
can be bigger and better to Smt.
Indira Gandhi than thig one from a
person whgo almost hated her and who
gloated and took pride in the fact
that he was the person to expel her
from the Parliament by moving a re-
solution ang imprison her in 5 jail
called the Tihar Jaik.  So, Sir, it was
a censure against Mr. Morarjj Desai
and higs Government when  people
said, “We elected her from Chikmaga-
lore, you turned her out; now we are
electing her not alone but we are
electing her with a vast majority and
that she should lead the country in a
manner She wants go that the goods
are delivered to the people of India™.
If Mr. Morarji Desai chooseg to say
that it was a personal vyictory and ga
personal triumph of Smt. Indira
Gandhi, yes, it ig and it wag and we
are proud that we have got such a
leader. .After all, in a democratic
set-up, it ig the leader who leads, It
ig not the collective leadership of the
sort we have seen either of that Con.
gresg and the Lok Dal or of the
Janata Party during the past two and
a half years. That has opened our
eyes, It has tg be a leader in a de-
mocratic set up, in a parliamentary
system of democracy. In England
many hookg have come out saying it
ig the Prime-Ministerial system of
Government and the Cabinet system
of Government. Change it there.
Then try to change what we have
adopted here. A I have said in the
beginning we are undergoing 5 tre-
mendous experience and an endea-
wour where we are not even enjoving
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the powers that their parliamentary

democracy enjoys and yet for 30 long

years this country hag sustained the

democratic fibre. So, Mr Debuly

Chairman, when I find the Leader of

the Opposition and till recently the

Leader of the Houss saying that de-

stabilisation of the States should not
take place, whare did tre concept of
federalism go when the then Home
Minister, Mr, Charan Singh, fired a
letter to the Chief Ministers of the
States who were enjoying more than
two-thirds majority all over? Was that
concept thrown to the wind? Yes,
Mrs. Indira Gandhi did say it was
undemocratic. But when the Sup-
reme Court put itg geal of approval,
Mrs. Gandhi did not say anything
thereafter. We bowed before what
the judicial decision was. But to-
day, surprisingly, gll the hon. Mem-
bers from the other side have given
notices of amendments more than
two-thirds of which are dealing with
dissolution ang defection. Defection?
Mr, Morarji Desai was the Prime
Ministey and Mr. Chandrasekbhar was
the President, ag he today is. have
not only encouraged but made Mr.
Sharad Pawar to defect and stab the
Congress in the back. They lured
him away and even gave him the
political chocolate, called the Chief
Ministership ©f Maharashtra,

AN HON. MEMBER: Lolly pop.

SHRI A. R. ANTULAY: Now, Mr.
Deputy fLhairman, have they the
right to speak anything with regard
to engineering defections when they
acclaimeg Mr. Sharad Pawapr asg the
jeader who is out to fight guthoritaria-
nism? Let alone authcritarisnism,
even the legitimate authority
that the Constitution vesteq in vou,
you could not exercise, I think Mr.
Charan Singh wag more right, or who
was more right I do not know, when
he called them 5 pack of impotents.
I am not thereby absolving him or sl
the blame and gins, but if you were
detiermined to prove that Mr. Charan
Singh wag right in calling you im-
potents, who can help it. And, if



t

101 Moticn of Thanks on

Mr, Sharad Pawar coulg defect with
his supporterg by giving them the lure
of office of Ministerial posts, are you
today moving the gmendments tg say
that defection ghould not take place?
Hag there been a-single instance in
this country when a Bilk on defection
wag moved - in the Lok Sabha and be-
cause of ghoutg and cries and dissent-
ing note and also the opposition voic-

ed by the important member called
the General Secretary of the ruling
party, the Bill wag withdrawan

and are you saying that you have not
given any assurance with regard to
Bill on Defection?

Mr. Deputy Chairman. 1 dc not
want to waste the time of the Hcuse.
One has only got to go through these
amendments to see what an jrony of
fate it is. I thought that people had
given them enough beating, political-
ly. People have punicthed them
enough. But if they are aiso wanting
to punish themselves again at their
own hands by giving nntices of such
amendments, why ¢3n help jt? Shakes-
peare said—perhaps Dr. Sahib can
help me there—that when Gods want
to destroy, first they turn them mad.

Now these amendments are moved.
This party has been in power during
the past 2-3 years and anybody. glanc-
ing over these amendments, will first
for a moment think: ‘Till a week ago
you were in power and we have had
no time yet to settle, and yet you
think of the document that you pre-
sented through the President of India
when he addressed the first joint
session, see thing with halred, bursting
with venom against Mrz Gandhi and
her party, and you see this document
now. Show a single word which is
not befitting an honourable party, a
responsible leader and y responsible
party. We have not given promises.
Many points that are there have been
copied verbatim from our manifesto.
I am not going into that. Anybody can
see that it is Congress-T manifesto,
whether it is Mr. Shahabuddin speak-
ing about Urdu or Mr. Sankar Ghore
talking about many other things; it
is verbatim from the manifesto.
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SHRI SYED SHAHABUDDIN
(Bihar): I would like to kuow, Sir,

whether it is proper on the part of
Mr. Antulay to answer the emend-
ments which have not yet been moved.

They are not on the Table of the
House,
SHRI A. R. ANTULAY: Mr. De-

puty Chairman, he is a new Member.
I can understand the hon. Member
being uncomfortable. Ife iz a new
Member, (Interruptions) I am not
going to yield the floor,

SHRI SYED SHAHABUDDIN: Sir,
he is almost replying to all the amend.-
ments.

SHRI A. R. ANTULAY: Mr. Deputy
Chairman, the amendments are in my
possession. They have been circulated
to the Members. Anybody can refer
te them. So, Mr. Deputy Chairman,
let the hon. Member take some lessons
about the gittings and business of the
House. So, whether the hon. Member,
Mr. Shahabuddin talking about Urdu
or the hon. Member talking about the
Muslim cause.. .

AN HON. MEMBER: Ask him to sit.
down, Sir,

MR. DEPUTY CHAIRMAN: 7The:
hon. Member hag raised a point of
order that the hon. Memker who is
moving the Motion, should not refer
to the amendments because they have
not yet been moved. 1 think the point
of order is not well-taken because the
amendmentg are za broad and they
cover so many subjects that if you
were not to do so, I think there would
not be much left in the speech.
Secondly, these are just broad ideas
which would be formally presentied in
the form of amendment:. I do mnot
think the hon. Member is debarred
from referring to them even as direct
amendments.

SHRI A. R. ANTULAY: So, all these
things are promises given in our
manifesto, t¢ be done during the next
five years. This shows thai the mani-
festo and the Address of the President
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are being mistaken for each other and
confused which should not be a fact
for those who have really many years
to go in this House or who have been
for many years in this House as
Members.

Mr. Deputy Chairman, I will oaly
touch upon a couple of points before
I resume my seat. Very interesting
in this is by Mr. Jha who says that
as the largest single party, Mr. Jagjivan
Ram should have been invited to form
the Government. After the massive
mandate by the people and, Mr. De-
puty Chairmau, after a complete rout,
1 really do not know what comment
1o make, if at all anything is warvant-
ed,

AN HON. MEMBER: TIs he mentally
fit?

SHRI A. R. ANTULAY: So, Mr.
Deputy Chairman, these are the types
of gmendments that have come, simply
because they cannot find any fault
with this Presidential Address which
speaks of secularism which to me is
dearer than democracy, dearer than
the rule of law, dearer than anything
else as a person belonging tp the
minority. It speaks of secularism, it
speaks of socialism, it speaks of demo-
cracy, it speaks of self-reliance, it
speaks of non-alignment, it speaks of
self-respect as g nation. I think, Mr.
Deputy Chairman, not only I formally
. move a vote of thanks to the Presi-
dent, but I really admire the President
for giving in brief an Address which
is full of meaning and imgort

Finally, T would only say a couplet

passed on to my by my friend here
‘before I resume:

1 S Fgd & fr gw an A g ort gg,
T AFFATEH L RG AT QT FTy

st w9 A9 @ (TerT giv) ¢
Iraaala wgea, Treafs ot & uiy-
W 9T ST g AT & 95T TG
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feat war &, & IawT A9GF FH &
faq =3t gar 2\ W & gAE
f& s@iN 3@ 3w 1 Fur @40
Juarafa AEET, FF G0 AIHIT
. (Interruptions) ¥ T
Fel WA § 6w # amAa
fe  SRE 3F Fw A @A afgal

F osit & a7 fear 1 1977 ¥ ST

weate &1 famion goo M aspafa

. % FAEW 97 #§F 6 WEW, 1977 *I

Zoft wgd H FF A1 {5 Jaar A
#1 feq 21 gW0 g, AT WA F
faarT 22 gq ¥, S gTET w1 6K
ZE1 FW g | TAfAT AT FAi WEHIT
TF AT WA, 31 g FA, WAL EAE
% g™ AT 60 FLUZ JFG0, HATT
FIEHTT BT TETT 30 A AW TS
Ty # ofadr fgTr Y AT guE
qIT wF A owt w60, F1 &9
#§5 myd, 1977 ® 3 ® A A
F21 N oW ag am mwwn fag
gfz 1 fasw 3 a6l # siFar AT A
#1 (a0 @g Wi A F oA gz |
e gAT @LET gdr # mg Al
go A 8¢ alex fasg #Y wge qar
it gfaar a4 qgar agr -

“Indira Gandhi today appealed to
the people to unite in g common
effort to solve complex ecohomic
and social prcblems which have
been aggravated by the inter‘ude of
non-concern and non-governance.
We have only one adversary, social
and economic justice. We have only
one goal to build up, a strong and
self-confident, self-reliant indepen-
dent India.” |

Iqaviala qgET, FF SAqr q1-
FT AGT A WT JVSHET UF FV qALT
a1 fF gfewr widy #1 fAemt o7 ow
Y @em ar f& oftwady Sfawr mehr #y
fgrggara & wafifes & 799 & a=r



Ios Motion of Thanks on

# fag qumw &% & 1 oftady Sher
W wr fuger | a6l ¥ sEe
TF AG HAF THFIAT F BN, TAHY
afa gar w79, fge ofme #
firad 1 wifow Saar qoRw w9
FF T ALET A F 4 geawel
e, WS FE FEo g awar
CFVET A IR AS) gg Aifwal ¥ w1
SHET 7 IR HEET K1 aHE § 6
fear w7 w=i@e goRT #1 oadr #
FaR fwar g )

Syawefa wgEa, ® oMy @A
aEar § f& o ad www fag A1
RSt ZErE, ¥ dm fgegEaE #Y
g Fa g e Mt AFEf®
NG F1E geEdAT G & 1 W gar
#d € A gardy w18 gemdt e
ZARY 3T g e, gaTd geEd g
TR, g gewn & rfww wedt-
T, NILT WA §  wiwF IS,
A AGArT g wiwmaret  fggEarT
‘w1 famior, gwer awar & s s
fggeam ®r famio, garer awar g
AT F1 AfFgardt FAM1 | TF GF
ST &1 qal fREd gF AV AT S
GIFIT WL 7F g FT geww 4T, @
s g # Ay § 4 Ak sd gy
AFT AT OTH FL, 9T A &=
WAT § WG Sia SAar T &
AW ¢ qIGT FT A FY, IR0 W
@ OART g, FAGT A AWIE, L &Y
warg, gm &7 faator, qew &1 fAAto
I 4T FTWET qg Agl g FF S
Et g0 & ar @ g a9 g )
S = fag g3 & A1 A |g
X €\ W # wger WEr g 0w
ghigqr Wit & go¥ &1 9Rg ST 3
FAAT AT § I qOA F W X
fram®d fog WS wEAm F1 AEAT

[ 28 JAN. 1980]
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T 290 % Hegw, g Anfgy, faddv e
F ARG Afgd, 977 AW AAA
SAF WL AAL AT |

-

aamls w9g|y, W gFET F
q1a BT Y ¥ | § qoAr Freat §
fr wst AvE # famin S got A
oged) Hfade difen ¥ 1z Wd g
s fag 7 faar Famii #1 «§0 w529
T1 gka@E fear @3 weafa & At
faga @aEi F1 90 &R F1 &faqz
F gaarEd fwar o Ngh =70 fEg
q I ARG & A "faal w1 oA
foar f o wo® w4 & fqgra awmi
F AT FTE 1 o frel qEa gt
T fagrm mwr w1 90 A fEw ar
fgar AT N e w1 fog |ad
I fag 7 wad &1 Wl FiE T

9 fagra awrdt ¥ s fFar arjr
w7 9mw # fEgR ® faqr awv
wgiEm # foiie F W frargr o D
g Zl IYT VIW FI FILHT BRI
fagre a7 iz F1 w1 R AR
fe g @ twar At IHET A
faagm |91 &Y 9% fwar ) gamanafa
wEEA, IS AAG@A F1 qq AT 3
ZHA ATH AT AH FT GIHTT,

A e 0 A GTHY, TEWET #T

LAY, ATL IAT AW FF GLHFIL 475

T ACRTT § wiepema &1 feafy dar
FLAT AT & | aATET &9 | 9919

femr & & <&fs sman 7 g wv
Nz frar g zafay dwa g fawr

@l &, faedt a1 a7 &t faa wran

TF aTh SEal GYFIL, A 2T FT

g F7% g Fiweewa #1 feafa qav

FET AR § LAY T AT

T 9% fagar @l 2 | § Q0% qis
¥ g =Egal g, suawEla wgeEy,
afz frgem ® guEEl @™ .
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[t e arr 5]

AT F GO FY QU FE@T . T
forgeaa @ &2 o1 sl & wwaw
Tx g gEdes enfqq $ET g,
TAC Aewm AT FAAT F1 20 gAY F1E-
FA F geadd o4 wga faardy & Q@
2 AT A 1 Ag Fdew § ¥ AT
RN N FEAT F AANEAH F He-
AAL @y A 3T faura @aml =y
w1 FE S frgEa 1 W T
FY Fowewa #) feafy G4 a7 ARy
T 1 # A F@0 g fF saaRa A,
fagre #, dtra &y, ghoaon # ST
Taara gamd & wgi % Jaar M aAF
TE  HT TEHET PAR T WA
F S AL F@ gA IqE FAA
I e FFE M Il F A
FEae wfog g1 AT W F o
qF ¢ G A M AV FJAT FY
FEFTEFL
Soawrafy AEd, IIET F AT
W AT g1 wiEoiE Sl 9T
Tag ¥ 9a|dE #1 gr@ F 0OH
Ty geAr =rgar ¢ F faed Jae
¥ Fgr gar ? Suwwnfs wem, &
TaF qrad qfeady 39T NEAT FT CF
FIHEr TEqF  FET  AGAT F
affmdy AT WAW W AFTE g o
AT AF gAT @ oyt TEQ
gy fag &7 gedT siAdY araEy 247
QAT T, agi ATy Al & IeAR-
AT F ATAIEI @A T A T
iz faaar § M STF @l Y 9
A1 qre faay 1 daar afew Eaa
qT ITRT 634 fuwar § #T F@F
S fawar § 0 fqam @ da
qET waA, fagwm aar da  sraar,
fagra aar ga A, 37 arQ fagrm
AT § 7 F a9 9T R e
a1 A FaFeT A guledz g

[ RAJYA SABHA ]
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g fag &7 wIl-uwa ar DT
i 9T FeA1 fwar Sar § 0 w
F I B UF A FT AF qq@
F IFAIEET &Y 1100 F1E faemr g1
7@ qX afeadfl AN qft gaC wdw F
ANFTIATEN FT TN TG, foaATeion
FT T97 TN w0, gfem guidsz
FT TR FTF G aF 9T Fa0
FF, A3 AT TFH F agT A
frg-anefrm €z s & =y &, :

ag AR ST AT AT FE ¢ )
§ Fgm =g g fF feegeam #v
FAAT FT IFTTAE H& Faeara g ?
N 7w g F f@gars w8 =l
AT A AT TFAT § | G -
AT B/ AT FT & A 4 I AV H
ATH AT AT Ay F oA w;T AR
FI WA I 1 W AGY @A W
R I N A fagre ® fwar, &
Fg1 Atgal § fegwmm 7 dw-
g gq ¥ zfqerg § 4 Tavamw
7E¢ gar g & awgar g f& fadd
T F F q AFEE BT GG I E,
T &Y @A ¥ AFT  HUAT—AGH
qF  T® A qAE AN g, SEE
TGS FO¢, @iw FUC {5 oFan
gl g ®% Afewr gar & 1 l-
T 35y w1 fag @ gfaw Faw o)
FAFET ¥ F§ FT gfaw wwad A
frafr w0 1§ At g IeEERl
F T I FATFT FGH F a9 O
AR IFAAT 1T Ia@q gasr faaa
g% | gg IAAT F1 AT FAE |

|

T{ W AT S W A TIART AT
gyifrat @ o fregeare o g, Az
Zw %1 freqa § fr garer Sw frd awg
q TITHIT g T § sy Efewr
utdl F 799 7 ua fea geF Wi



109 Motion of Thanks on
Fradr <o fag F oWy SF qar
¥ wgr & & faed frgadt ¥ wig
gt ¥ qar fFw g\ Sl war
f& @y ¥h fug gug adr ar
St g widt #7 gg ady
FUT HDAT 1 Ag IFT AT ¥ F
Fgre faddraw & Far =5 faz
Fex & & guy sdiwa Faa fasir
AT IAF FTX HAX  qET FAAT,
wEE F4IwT, Tear FAWA. g FA-
AA--TFHT FAAT 9311, FAX IIAT
FAT AAF AT |\ AAT gAY A
FgUT AT T gA FAT FT I(AT

¥ qoar wgar g frze 93 F
areaw &, fr [Ngd =TT fag #r
g Fgr Ot M Aag GUT A FI
AAA FAT AT § T BT I FHEAT
gy g fag--ag aiqads 3@
arq wr warg 2 5 o=or fqz &
wseAe & fgars #§F 3d @g7 &

qal FHIMGT A I F OAAAT

Ja1aT 91 | w5 f3w oIw 9T F3w
FAT | Al g2y f@g gIa Foere
FTAMT AT} §IT H qA4F T 2
qrTr + wT JY A H AT FI
fazd &Y am@, T S @ fwar
FW@ Y, 9T TF IAF TG, ITH
faagTdl MT IAAT K7 9T T4 AY
qr G937 A1 BITFL WO qAH | FY
qifFardz & IR ¥ IaF faarw 39
TR F, g% f@a® 9T § 37T¢-
sy fzar 1 qv IR a7 faar {5 Far
Ay greey fenr g 7 A afz faar
g @ 39 =adt @ aifes Hifwe,
qrEr Aifqq, A4l 789 wIF f@gaw
- | w0 g agdt wf K1 FT)
#r SR u9d fwar fv & =[@an §
8 giga f& wig ¥ FTT AA-

[28 JAN. 1980 ]
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grfr &1 zrar &3 qife & W A
wAar ¥ @ig mifad s ax fr uw
Fare qfeFe £y waz3fF ga0 M
wdrzafa ghaw aidr #1 afeare 7
FOA AT W TZ AT FN
wAAr F1 AgE F fw AT AEIR
g AT #A FEqA Z 1 IH FET AT
BIT FT I T4 1 FZ0 797 A1A8T
1 oFAT ? A A Afawar Foa@
@ £ dftd &Y @ F@
AT &) ag 7@ §, 7 afqacde
HT TIF T BIF FL WO S0AT
FE@ § 1 HeAw WA, IEA
dag A F@ F F o gA
i) gug gdr @ g
g FM PW | JAGr W F
AT H W qEE A ARG B
fearearssr fear mar @ qew &t
gfag w1 feamaEs fear war
3§ WeF F AN B oGH FA AT
Fifrw & qfY, AQI F;T AT FH
FqqE fHar waw

qgaafa agza, FT T FrAaw
g fF grae =f7 @1 22 6 A
70 TRfaqt & qatan ar AT faq
qamy gq gfwa & st wr§ A faeet
T WA w41 qF AAIT IS
T ar ggar gfag & S HE oY
afr wmfetw fearmar @ 9@ &
FAC FAAT WE  FAFIAY I51a0
wqr 1| gz sRF, fag ¥ 22 w9
5y 7e 70 whfrar s, gfwe &
qIq TARIIEL § q¢C 447 1 ANGQ
a7 T A 737 qg 4 F FOF
ET TR FT AR H FIq040
g, A AT IAT HAW A AQMAT &,
AfFT J7 22FF F A TAX AU
A & @ 99% fag w37 ¥ FAAA
G FAEY qg W@ I )
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[y For A 7]

§ qEET AR § WS & AW ¥
f& @ ofaa A v F3 F W
FH @ IR AN ? Fawar g 5
g T &1 Ife anlt 7K Sy
T FT FAF FW ow  fAg WA
ow Agw & Aneww § sta G
Tar a1 ) ag IfeEwm 3 fm o
agel g gEar | dfew T ey
fradt = &1

Y gE oE7 FiIm gl g qe

T %
@ W ET W HA g, AL
v e e o & famgEa
Ty worEndl v e
o FET &1 ufgfarg siwd

zieq widy & | ST TR F A
F dg 4@ faur fegeam @0
faee @ @ @1 geq § R w@-
S AT FT AYATT gET §  qa-qq
Tl &1 qIATT FIA I HT ATH
gAT E 1AW 7 diar F1 7w F
T wifaw FT I FT AT FH, FIAL
A Bdt AT IS A BT B AY
I & gAMWW g oA Wy zfew
et Y 359, Age afva 1 wfa-
TAT F@ HT FAT AR T WG FT
TEaw g A d gfagw ¥ daw

gy AW 7 T & 5 @w
agf § FOF T 7 AT 1 H wgan
g f& w9 fggeam mome gar ar
wGr-AT, FMA  fggeaE an, dfew
s gfeawr wieT 7 fergeata &1 Swar
g F e frar @1 3z wfsa-

[RAJYA SABHA]
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et fergeam 9T § gqear 3] W
7T 3feaar wiell § 9@ favgeatd AT
syfeRTaTTelt o 7 at fgegeaa gz iy
¥ aga wifas gfe & awdar afed 9
mEifrw gftz & gaanafFonsr ar ?
o fegam sf|a ot & =S
GET™ F WA § AmAfesie a7 ?
F fegrgmam sfa Wit A wew
gfaar & sfagm & g oty
g1 ? Fr fgrgeama & @il
§ gga gfmar #r faued #§
TaT FAT T AT fEar o4av ?
T AT § 13T qATAT FT FAMG {L
fegeat &1 37 g &R gt &
T e At ¥ www fegew
sfagm & gfaar #Y faoed & zar
Tt 2o 97 1 Fr fegem &Y
g qu & sfagy § fauei gwet-
T4 & g faow w7 AW
o ? § qear g f5 o fegeme
gt w1 AT sfeEeedEs
2w 7@ a1 ? ¥y o aef ® feg-
WH gfaat F1 yreal ssfegas arEx
g g ? Far fyggeam dvw ast
H war uifaw g A e ?
F1 fgrgeara AT o &7 ST Slaw
T AF UF wfaqarer e gt Ay !
#1 fgrgeama afea wieh & dla awf
4 gfmai @1 @ SFwa TS
W g gwr ! dr fggwae wisar
efead AT AT war Ciwea
qaT qg aar ? Fr 20 fafqaw =q
awT w2 frg e & am 98 W@
FAT 500 FUT To F7 HAT fgrgeam &
g # agr ar ! Far fggeam &
9T 500 FUT To FT BT TIHHT
A% ar 7 uw wiaawrer  fgegea,
uFaEEg fergear, aiFaa< fegam,
grany H wreafTas e, sfea
Tt F Swar q@f & faar o,
affq smar el 3 v, fegwm
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w1 T & faom & 1€ #aq
T e AifE s fawe 22 gu
F 1 sgqamafa wevim, smdy shew
T F A9 § d|-gAr wrw
quTsETe &1 fewr 0 #weq gqr . -
gl FEEA ¥ wwang qfadet

afr ¥ wFE a7 93w
sea 8 15 @@ afadWi T

AT AIFHILA AEAT  FHAT
fear ¢ sugamfs wgen, 30 @,
1976 #1 fgrgeaw & zfagg #
UEAT AILAF KA q97 FF dzaF T
&z, afedw & fax wfs, far
qa@E & fag aww, fear sdfie
el & fod sl T e #
wrfewiaT g%, Uz g NIl @
TEAT AT 30 WA 1976 &1 fea
Tt Y FAA XY CF AW F FgegEaTa
F FwQ @ ¥ fawt ® ouw faem
AT I FHT 20 FTAET Ay
WAt & f@qw s|ar w7 |
T B GG 4 &9 fF5ar 1§ i
qIEqt AT W A Fefacz qraf
F AU WL ATATAY ATRAT § q@
sigar g, & owr 20 T Ay
TR A1 fxAT § 0F wqw AG A7
oI 9EF @R W FEE Ty
FEE R AW F T qwRAR
agr fzar wan o ? {grgEdma &1 Ared
THRAIF W1 AT 9o JEATEY
e dge A1 sasmdar § faeeond
gar a1, afFra fwadt #§ &
qHz AT AT 918 ¥ wwWe ey
FTAT ATEL A HMA | for =i
¥ fegrgeara gcwfasiz a1 sa AN
FT AT gH AT WA AT | AW F
gt "at 4wt % @ngr g
FATH MET FT | T W AiFAT F 4
@erE & fema #@ie @i fea &

fa, @ Wik Ta ¥ 4=, fred

[28 JAN 1980}
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AT IET F A= ATE ) WA R
TET THRT FAT, I0 W sufFEr @
AT AT IEF FIA AEE EAT
FT AT FIA FT TATE FAAT ALH(L
M &AvFad & g J  fwar
¥ qoarAgar z. fF S fegena
F F urAd ° wreafadT 2 aqur
91, S AEd & wHa # mreafade
ZIaT a1, 97 feeg®a @19z & e
q areafawv g1 947 91, 37 &7 Y 2
INE FeAr we oA A gredr Aqsee
TRMTH & FAAFHT TITIE T THATHY
A1 FAfAFAT 27 FT FAX A9 W7
ARG FT G T fFRar war . &
Ay =77 fag A F a1 Mgan g
fr wa ar fawg &% 2w ? oAt
faa1 €\e & wiat w1 faw| oo 7
Fa1 faar @@ & wEt w1 faww m?
T aEl #1 fawm fawr oAy ¥
g ? Wt & fawra A ey
F gpn ! o Wt w faww faen
299 39 F grn ? FmraiEl F1 fawrm
faar @z F o0 ? FAT WET &
fagrg fam sa@W gl F @ ?
F1 WAl F1 fawrg defeaw samm-
Hz X ofiwedT eaauuse & fRar
g ogwar g 7 ag IE a1 ge e
T Freceiivzd § € 5= e ! win-
firw fawre a2 1 fad< w1 & @dr
1 fagFg i @t F faswE 9wy
wrifrs fawm fd FTwn 70
T HET @ T FT @A Go  FAET
qiF AgE A4 @r fgeEE W Oo#
IWEH AIET P FH FW AT AT
fFar s, @fee @ @@ wzdl W
EZ FIN FT TATT AT FALHET T
fear 1 & gear @t 36 @ #Y
Ty &G gnn ! G A ey ®
fad  swawafa #ged, | BiedrzsiT
Tifgq | &t F @A ¥ fw At
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[+t &g Ara Tra]

aifew, & N g ¥ fag
. zafregrzr ik 9wz =nfgw
gar #F1 g & fau #es AT
Fifgm | g X gy F faw 2EEe
Frfed 181 &Y Y a@EF & foF A
g A FY FEw g 197 fgrgema
HTATE AT 97 A TH AW JUF wF
oY wfearIT AEf 4rvz@ I A7
uF e gl o afsew dwe woadl
91139 3 | wF 00 A zaAfewa
H FTCEMAET AN AT 159 30 W TF
T TFT FT FIW@ET FEN AT | IF
W W uF o RIEATSIAT FT FTW@IAT
TFE g7 WT W FFE FTLGET AT
& fagr f&dt 9R0T &0 T TFAT
g0 9t A qrldy S5t Fr gfaare
fea 7 sl 7§ qoAT AT g
fr wr @dfr F faam F f63 wfe-
qrgee wifgr 1 wlewmsae &%
g 1 I 93 FW & f@y @
T F AR A TEW A AR
Fig F o7 gw N ®GAT AR
faad & @ FAw qE€T WL
qq g T wALL AT F FAmWm
g1 39 A F Fr@w dF fay
TERAAMNAE =ifgd, A quE
F fay g ¥ uafacss sTw@m
Fifgr ®T s & foy g A-ars
=ifge AT guF fay =% Wfaax
ifgd 1 E0fad g a@gt Gar &
ST @ g Awr wfge | wEE #
BT ATTHL 947 §&1 F@T W0 1
wg gH  ad d%r G &1 Awdr
EWT, §F AYAT AT a@q HiEATRAT
AT | F9 HITATIST SANT, aF
gz gy ar fegEl F o@ar §
qIEAY | g@ql ¥ dq g Aoy
A osEd v & fau @ ggadw
wifgy, zg=da ¥ fag o faoe

[RAJYA SABHA]
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-

aifge 1 fasslt & fau gy fawel
927 F@ F F2 Fre@m =rfgd o
zgx fau zu zHfaafa @t
F1 srawFar gy 1 fagw 30 ast
F Rt FUe 9l HX FET F7
T F fggea & fqarz #r A
T forgs FIAor Al Aw ¥ el
6 FUT 2T ¥ qIFT 13 FUT A
gar foas Freer gw fgegeara &
famtor & 4% |

Iravmala wElE, ¥U wEA g
f& z@ I AT [ar Saar gl
WAT T TH OIW OFHT GATAGIE FT
ara faar g ) oWT gEAA EYR
Zra § guiY a1 gH sagy o Jrfgg
There must be politica]l stability. If
there is no political stability, there
cannot be any economic development.
If there is no economic develcpment,

we cannot stop chacs and confusion
in the country.

Igawata qgeT, UL F1 U5
FAMEE F 12 UF Qfafesq @fa-
faer fadr & 1 Ofefesa Lfafad
st gfeaar At & Jgea W AW H
F@g g% & | 39 fifafcfra <fa-
fadt & g garag & feor |
W FV AJT FIW ISEAAT 1 B A
guegrd gy &, Wil g, feafm
ars 5 g, ofcfeafaar wefic ¥
TART gA FW F AT FaA ArAATHT
¥ A FgT AT gHAr | 0F wiEa-
aret fggearm & fmiw & fao,
oF garaardr fgegearta &  fewior
# fou, garoEe &1 faar § saw
A W | IF F2q F faq o7 qF
feegam &1 gwiwarY ATRE T

GIFI FT U947 WG F\ a9 TF
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Tq qow § dvwaad wA awgd TGl
ZT gFAT T GETHIA1E FAT AT

EEAIEATR:E L O

g g ¥ Aewi § O uE
Gagafede 99 wr & 1 a7 wewt #
qATER & gl SHmEEr d@r g
T SARNY & agf wATEe qEr
g fgrgeqm @ ®wEgERT AT,
AR Ag® AR Hwdr g
e & Agey ¥ SwrRfew Fwfaew
FIIH F FT FIT SSAT AT §
TR IHTETE & 9T SHIFET FT
TUTET FL UF SAQIaH gEIHATS
F] TATTAT FT HaHed AR ATAES
F qmfAat ¥ oo @ifs w9 &
ATAGRT F qTY, 9 &1 FITEr o7
AT FF | JrfE HAIG HT GTEAA
@ w9 wfesw w1 gq fami

FE GR | ST WA WET HIC
%gs%v?r e AT 2fe
%*%@Wﬁ@wﬁa-

mﬁwaﬁfwﬁaﬁ%siar
2, T FE A, A A A
T ooy g, T qifeq §, ¥
TAE Bl T Ay fegmw W
FE® AR qET F qUAL FT GIF
FET g afE wH oA SN ¥
fgam ofmr sk s &
¥R FT W OATT FL GH, AY
fava #1 fawtor #x 8%, o= =f@-
el gfar Tl #r oaw wF

(Time bell rings)

IggwTafa wgrRT A i &
feed? & &Y 3 W T W A
qSfaEr FAGET FT Wl & AR
AL FT @ GHTOERT €W T
W F 1 AR o Sty FAw §
TAF A9, ofmr W omwET F
¥ F OAgE feegmm@ # oA

[ 28 JAN 1980 ]
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sfradr sfra Y 1 FET g WA
w1 won gl g & wegt &1
gz 7 g, "F-sadq A fawwee
oy #) fagre fawr 9% ok ffgae
¥ qua-grq 3T IO F AT FAIER
o7 g% | ofiar HI mWEr &
qex o feg@m & Ty 9T T
aifs fifeq wwaar g 3 aafe-
WA TS, grEsTaTRat ¥ q2 &
79 9% AR fegg@m S 9
ITHT AFT KL JF | IHAR |

MR. DEPUTY CHAIRMAN: The
Motion that has been moved and
seconded is as follow:y:

“That an Address be presented o
the President in the following terms:

‘That the Members of the Rajya
Sabha assembled in this Session
are deeply grateful tc the Presi-
dent for the Address which he
has been pleased to deliver to hoth
Houses of Parliament assembled
together on the 23rd January,
1980 " .

There are 141 amendments to this
Motion which may be moved now at
this stage. 1 wil] call the hon. Mem-
bers in whose names the amendments
stand and they may please indicate if
they want to move them.

Dr. Bhai Mahavir.
Shri V. B. Raju.

SHRI V. B. RAJU (Andhra Pra-
desh): Sir, I move;

Calng

Not here.

8. “That at the and of the Motion,
the following be added, namely:—

‘but regret that the Address
makes no mention of ihe growing
unemployment among the ecucat-
ed youth.'”

85. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not give any assurance to the
States that the State Assemblies
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{Shri V, B, Rajuj
would not be dissolved and the
democratic functioning of the
legislatures jn the federal frame
would not be interfered with by
the Union Government’?”

SHR] JAGDISH PRASAD MATHUR
(Uttar Pradesh): Sir, I move:

9. “That at the end of the Motion, .
the following be added, namely:—

‘but regret that the Address has
failed to provide any assurance {o
the people of India that their
rights and privileges provided in
the Constitution will not in any
manner be curtailed or circum-
scribed as was done in and after
May 1975. 7

10. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address has
failed to assure that the All India
Radio and Doordarshan would be
changed into an independent cor-
poration as suggested by the
Chanda Committee followed by
the recommendations of the
Verghese Committee.”

SHRI P. RAMAMURTI
Nadu): Sir, I move:

11, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the
machinations of U.S.A. to create
tension in the Indian sub-continent
by giving massive arms aid to
Pakistan,” ” .

(Tamil

12. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Addres:
makes no mention of the in-
creasing American Naval power
in the Indian Ocean which en-
dangers the security of littoral
States in this area.’”

13. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention the steps to be
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taken for strengtbening the
federal character of the polity
in the changed pnlitical situa-
tion.””

14, “That at the end of the Motion,
the following be added, namely:—

-~ ‘but regret that the Address
- doeg not mention ahcut giving
recbgnition to Kampuchian
Government headed by Heng
Samarin,’”

15, “That at the end of the Motion,
the following be added, namely:—

‘but regret that t*the Address
does not mention about the hec..
tic gctivities of CIA. and
other foreign agencies in the
North Eastern States in foment-
ing linguistic strife.’”

16. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the
continued firing hy Eangliadesh
Armed Forces on the Tripura
border, and the steps proposed
to be taken to stop the same.”

17. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention ahout the
withdrawal of American forces
from South Korea, which are a
continuous danger to the se¢u-
rity of the region.” :

18. “That at the end of the Motion,
the following be added, namelyi—

‘but . regret that the Address
does not mention gbout the
acute shortage of essential com- -~
modities in Tripura dua to disrup-
tion of road-transport in Assam-
Meghalaya areas ag a result of
continuous agitation there’”

19. “That at the end of the Motion,
the following be added, namely:—
‘but regret that the Address
does not mention about pringing
down the prices of essential com-
modities and their supply to the



y

121

Motion of Thanks on [28 JAN 19801 President’s Address

people at  reasonable wrice:
through fair price ghops through-
out the country.”

20. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does mnot mention about the
failure of the Government to
nationalise foreign banks, wmono-
poly houses and Pranches of
multinationals.’ ”

21, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
dces not mention about the pay-
ment of bonus to Government
employees and employees in De-
partmental Undertakings ag re-
ferred wage.”

22. “That at the end of the Motion,

the following be added, namely: —

‘but regret that the Address
does not mention about giving
need-based wage to workers and
employees.’”

23. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention aksut full neu-
tralisation of the l“l;‘-‘ in cost of
price index.”

24. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the fail-
ure of the Government to provide
jobs to the unemployed in the
country. ”

25. “That at the end of the Motion,

the following be added, namely:—

‘but  regret that the Address

~does not mention about the preci-
pitate fall in the prices of agri-

cultural products leading to the
ruination of the peasantry.’”

26. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about giving
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allowance to the unemployed per-
sons in the country.”

27. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about introduc-
tion of free education upto the
Secondary level throughout 1ihe
country.””

28. “That at the end of the Motion,
the following be added, namely:—

but regret that the Address
does not mention abnut the in-
clusion of Nepali langvage in the
Eighth Schedule tg the Ccnsntu-
tion of India.’”

29. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about cuirbing
the monopolies.’”

30. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not mention about the aboli-
tion of contract Jabour system in
the country.””

31. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
dceg not mention gbout the danger
to the Indian economy due to in-
creasing concessions being given
to foreign monopolists’”

32. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the failure
of the Government to give credit
facilities to the lowest strata of
the society such as agricuitural
labourers, poor peasants, unorga-
nised workers, etc.'”

33. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention abour any radi-
cal measures for land reforms.”
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34, “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the failure
of the Government to curb the

1]

increasing crimes in Delhi.

35. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention akout fixing the
minimum wage for agricultural
labourers.” ” Lo

36. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention atout the “Food
For Work Programmes” in vari-
cug States, particularly in We«;t
Bengal and Tripura.””

37. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention about the severe
crisis being faced by the tradi-
tional industries of Kerala, which
hag affected the ]1vc‘11hood of
several lakhs of workers in
Kerala.””

38. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention ahout the in-
clusion of the Right to0 Work as a
Fundamental Right in the Consti-
tution of India.”

(Amendment Nos. 11 to 38 also stood
in the names of Shri Harkishan Singh
Surjeet, Shri Pattiam Rajan, Shrimati
Kanak Mukherjee, Shri Vishwanatha
Menon and Shri Syed Shahedullah).

SHR] HARI SHANKAR BIIABHRA

(Rajasthan): Sir, I move:

39. “That at the end of the Motion,

the following be added, namely:—

‘but regret that ithe Address
does not mention about the reed

]
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for imposing a legal ban on poli-
tical defection so as to stop their
recurrence which was responsible
for the dissolution of the Sixth
Lok Sabhg before timie and which
created unstable conditions at the
Centre.” ”

108. ¢“That at the end of the Motion,
the following be added, namely:—

‘but  regret that the Address
does not make any mention that
Government proposes to maintain
the Federal character of the Con-
stitution.’”

SHRI KALRAJ MISHRA (Utiar
Pradesh): Sir, I move:

40. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention abou! the need
ta change the present election
system which involves incurring
of heavy expenditlure, provides
encouragement to corrupt prac-
tices in elections and jg incapatie.
of ensuring proper representation
to the political parties in propor-
tion to the votes polled by them.”

SHR1 SHIVA CHANDRA JHA: ySir,
1 move: }

41, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that the Siix'rh
Lok Sabha was dissolved because
the largest party under the leader-
ship of Shri JagJuan Ram was
not given the opporhml‘ry to form
the Government.””

42. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not clearly state that the un-
certainty in the country has been
resolved, ”

' 43. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that the present
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Government has won only by 42.6
per cent of the votes polled.” ”

44, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that the prices
rose specially under the Caretaker
Government headed by the former
Prime Minister, Shri Charan
Singh.”

45. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention onything about
the Sixth Five-Year Plan.’”

46. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
doeg not mention about the mini-
mum programme of the Sixth -Five
Year Plan.”

47. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
doeg not mention about the deve-
lopment of the Press through the
“Planned Press and Party Iress

3 9 3

Process”.

48. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about the
Russian armed intervention in
Afghanistan.””

49. “That at the end of the Motion,
the following be added, namely:—

‘put regret that the Address
does not protest against the Ame-
) rican supply of arms to Pakistan,’”

SHRI SANKAR GHOSE (West Ben-
gal): Sir, 1 move:

50. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention abou! Govern-
ment’s intention to ensure that at

1
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least one adult member per family"
is employed at a socially accept-
able wage level within a time~
bound programme.’”

51. “That at the end of the Motion,

the following be added, namely:—-

fut regret that the Address
does not mention about setting up
a special peace-keeping force
composed of persons drawn from
minority communities, scheduled
castes and scheduled tribes in
order to control communal dis--
turbances.”” b g

59. “That at the end of the Motion,.

the following be added, namely:—

‘but regret that the Address
does not mention about the recog-
nition of Heng Samarin regime
in Kampuchea.”

137. “That at the end of the Motion,

the following be added, mamely:—

sput regret that the Address
does not envisage the setting.
up of a Commission  for Relief
from Natural Disasters with an
adequate fund corpus to attend to
such disasters expeditiously ande
for affording immediate relief to-
those affected.””
138. “That at the end of the

Motion, the following pe added,
namely:— .

‘but regret that the Ad<ress
fails to declare tne Government’s
intention to provide clean drink-
ing water to all needy villages in

~ Y

five yeans.
139. “That at the end of the

Motion. the following be added’
namely:—

‘but regret that the Address
fails to mention anything about
the revised or gontinuance of the
scheme for the grant of pension
for freedom fighters’ ”

140. “That at the end of the-

Motion, the following be added,
namely:—

‘put regret that the Address
does not state that the School
Health Programme and the mid-—
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day meal programrie will be ex-
panded and strengthened so as to
cover all children within a period
of five years.”

. 141. “That at the end of the Motion,
‘the following be added, namely:—

‘but regret that the Address
does not envisage the setting up
of a National Commission on
Teachers to consider 211 aspects
relevant to the teaching commu-
nity, including ‘heir emoluments,
‘with a view to according them
their due s}atus and for enabling
them to play their legil'mate role
in the educational process more
effectively.”

MR. DEPUTY CHAIRMAN: Mr.

Manubhai Patel, not here. Shrimati
Leela Damodara Menon, not here.
"Shri Ajit Kumar Sharma, not here.
Shri Surendra Mohanty, not “here.

Shri Buddha Priya Maurya, not here.
Shri A. G. Kulkarni.

SHRI A. G. KULKARNI
“rashtra): Sir, I move:

(Maha-

72. “That at the end of the Motion,
the following bhe gdded, namely:—

‘but regret that the Address does
not contain an assurance that the
State Assemblies will not be dis-
solved by the President, on the
advice of the Government, thus
putting an end to the persistent
inspired statements emanating

. ~from sources close to Government,
" about Government’s efforts to sub-
vert the democratic procesg either
by dissolution or by defection.’”

(The Amendment also stood in the

names of Shri K. V. Raghunatha

Reddy, Shri S. W. Dhabe, Shri Nara-

singha Prasad Nanda, Shrimati Ambika

Soni, Shrimati Margaret Alva, Shri

Jaharlal Banerjee, Shri Sankar Ghosh
and Shri V. B, Raju).

SHRI SYED SHAHABUDDIN: Sir,
i move:
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73. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not make any reference to
the implementation of the Sixth
Five Year Plan.” '

74. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
makes no reference to the place
of Urdu in administration, educa-
tion and mass media.””

75. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
gives no indication whether the
Government propose to take any
steps to curb the frequency of
and intensity of communal

> 9

violence. \ .

76. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not address itself to the pro-
blem of unemployment, specially
among the educated and the skil-
led youth.”

77. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not indicate 2 clear percep-
tion of the threat posed by the
U.S.S.R’s occupation of Afghanis-
tan to the security of the sub-
continent as a whole and of the
need to evolve a collective res-
ponse of the States in the region
to this threat.”

78. “That at the end of the Motion,
the following be added, namely:— -

‘but regret that the Address
gives an incorrect impression
about our non-existent relations
with the ASEAN. ”

79. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
makes no reference to the con-
tinuing struggle against South-
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Africa anqg its policies of apar-
exploitation and
armed intervention.’”

_  80. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
makes no reference to the escala-
tion of great power-rivalry in the
Indian Ocean and specially to the
expansion of the Diego Garcia
base.” ”

SHRI SADASHIV BAGAITKAR
{Maharashira): Sir, I move:

81, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
not not categorically assure that
taking into account the federal
structure of our Constitution, the
new Government will not disturb
the duly elected Vidhan Sabhas

either by dissolving them or by

engineering defections.’”

82, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention about establish-
ing price-parity between agricul-
tural and industrial goods.’”

83. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not mention that 'Govern-
ment would immediately under-
take the electoral reforms includ-
ing State financial assistance to
political parties.’”

SHRI S. W. DHABE (Maharashtra):

+®ir, I move:

84. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not contain any reference to
the important problems like work-
ers’ participation in management
bonus for all employees including

%66 RS—B.
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Centra]l] Government servants,
plan to remove and eradicate the
large-scale unemployment, com-
prehensive legislation for service
conditions of rural labour, distri-
tion of surplug land to landless
and national public distribution
system.” ” T ’

(The Amendment also stood in the
name of Shrimati Ambika Soni).

SHRI BHUPESH GUPTA: Sir, I
move;

86. “That at the end of the Motion,
the following be added, namely: —

‘but regret that there is not even
a hint in the Address that there
will be any radical structural re-
form or socic-economic changes
without which the problems caus-
ing havoc on the life of the toiling
masseg can never be solved.”

87. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
is not only uninspiring and colour-
less but is one that holds out the
bleak prospect of the continuation
of the discredited policies in the

. interests of the monopolists and

other exploiters.””

88. “That at the end of the Motion,
the following be added, namely:—

‘but regret that there is no con-
vincing indication in the Address
of any change in the economic
policy to bring down prices or
even to arrest the growth of un-
employment.’ ”

89, “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
completely ignores the monopolists
and similar other exploiters, not
to speak of taking any effective
measure to curb them or to pre-
vent the toncentration of economic
power.’ a s

90. “That at the end of the Motion,
the following be added, namely:—

'



131 Motion of Thanks on [RAJYA SABHA] President’s Address 132

[Shri Bhupesh Guptal

‘but regret that the Address
does not take any serious note of
the fall in prices of wagricultural
commodities nor doeg it propose
any concrete measure {0 ensure
remunerative prices to farmers.”

91. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not propose, any effective
measures for distributing essential
commodities at fair prices to the
poor people’”

92. “That at the end of the Motion,

the following be added, namely:—

‘but regret that the Address
does not mention the plight of the
millions of Indian women due to
their jnequal social and economic
statug ever-increasing burden of
dowry, almost total lack of em-
ployment opportunities, utter lack
of education and the existence of
terrible rate of illiteracy and steps
to improve their lot, despite the
fact that the International Wo-
men’s Decade is still continuing.” »

93. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not promise inclusion of
Nepali and Manipuri languages in
the Eighth Schedule to the Con-
stitution.’

94, “That at the end of the Motion,
the following be added, namely:—

‘but regret that while the Ad-
dresg fails to mention that the
stability, the nation today needs,
can never be brought about with-
out improving the living condi-
tions of the masses and ensuring
them a better life ang social jus-
tice.””

85, “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take serious note of the

[

moves of the ruling party at the
Centre to engineer defectiong im
the States on a large scale and
even to arbitrarily dissolve the
elected State Assemblies.””

96. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
is totally silent on the need for
radical electoral reforms, notably -
the replacement of the present
electoral system by a system of
proportional representation.’

97. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
doeg not show any concern over
the unprecedented play of money
power in elections and otherwise
also in the political life of the
country.’”

98. “That at the end of the Motion,
the following be added, namely:—

‘but regret that while touching
on the Centre-State relations the
Address makes no promise what-
soever to grant greater autonomy
to the States or to increase their
economic powers or provide them
with greater resources or their
developmental and other nation-
building activities.” ”

99, “That at the end of the Motion,
the following be added, namely:—

‘but regret that while the Ad-
dress speaks of the law and order
situation it does not take note
even of the fact that the crime in
the capital city itself has gone up
after the new Government has
been formed thereby belying the
ruling . party’s tall electioneering
pledges.” ” . ‘ .

©100. “That at the end of the Motion,
the following be added, namely:-—

‘but regret that the Address
totally fails to assess in the cor-
rect perspective the grave threat
to the securify of our region and
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indeed to the world peace result-

ing from the counter-offensive and

aggressive moves including arms

race of the U.S. imperialists and

their allies in collusion with the
+ Chinese rulers.””

<< 101, “That at the end of the Motion,
the following be added, namely —

‘but regret that the Address
does not identify and come out
sharply against the imperialist
threat to our region including the
open armed attacks organised by
these forces against the Democra-
tic Republic of Afghanishtan and

- doeg not state that in fact, what

"~ India is faced with is a calculated

-+ offensive by U.S.A, which is not

only abetted by other imperialist

powers and the Chinese rulers,

but which is also mobilising, the

internal forces of counter-revolu-

-3, tion and other reactionaries as is,

= for example witnessed in Afgha-
-~ nistan.’”

102. “That at the end of the Molion,
the following be added, namely:—

‘but regret that the Address
fails to mention that U.S. imperi-
w--. alists are rushing armg aid to
' Pakistan and are on a global

offensive against world peace,
independence and security of
nations.””

103. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address

fails to take a forthright anti-

« imperialist stand, which alone can

give meaning and content to

India’s policy of peace and noh-
alignment.” ”

104, ““That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does not take notice of the dis-
turbing attempts t{o engineer
defections on a large scale in the
Assemblies in the States under the
non-Congress (I) governments and

¥
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even to arbitrarily dissolve guch
assemblies in flagrant violation of
of all federal principles, nor does
it give any assurance that the Gov-
ernment will not in any manner
encourage, directly or indirectly,
such attempts at subverting the
Constitution and flouting democra-
tic norms and standards.’”

(The Amendment No. 104 also stood
in the names of Shri A. G. Kulkarni,
Shri P. Ramamurti, Shri Lal K. Advani,
Shri Rabi Ray, Dr, (Shrimati) -
Sathigvani Muthu and Shri Buddha
Priya Maurya).

128. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not indicate that the police
and the civil armed forces will be
reorganised to give adequate re-
presentations to the members of
the Muslim minority community.’”

129. “That at the end of the Motion,
the following be added, namely:—

‘but regret that the Address
does :not give any warning against
any return to the style and ways
of the Government and adminis~
tration during the Emergency.””

130. “That at the end of the Motion,
the following be added, namely: —

‘but regret that the Address
does not give a clear and firm
assurance that there would be no
encouragement to the trends that
gave rise to the excesses commit-
ted during the Emergency, or to
the forces, official or otherwise,
involved in the commission of
excesses.’ ”

131. ‘““That at the end of the Motion,
the following be added, namely:-—

‘but regret that the Address
rather Jloosely talks about ‘a
period of stable government at
the Centre’ overlooking the fact
that such stability cannot be
achieved in the interest of the
toiling masses and of democracy
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[Shri Bhupesh Gupta] - -~ . ed in the aifempis to organise de-
fectiong of the legislatures cr in-
the moves to arbitrarily dissolve
some State Assarablies’”

without radical socio-economic
transformations, ensuring social
justice to the exploited ang the
oppressed, without improving the 136. “That at the end of the Motion,
living conditions of the masses the following be added, namely:—
which alone provide a solid basis

even for a Govenmental stabili- ‘but regret that the‘ Address
tys - . does not sha're the publlc c?ncem

_ that some high officials, guilty of-

132. “That at the end of the Motion, the emergency excesses, are being
the following be added, namely:— brought back to keep positions and-

. . in some cases, even promoted.’”
‘but regret that while referring n n P!

- to the “deterioration in the law SHRI ALEXANDER WARJRI
and order sector” the Address does (Meghalaya): Sir, I move:
not show any awareness that at ’

the root of this deterioration there 105. “That at the end of the Motion,;
is frustration, unemployment and the following be added, namely:—
growin’g” discontent among the ‘but regret that the Address'
youths. . does not mention about the final
133, “That at the end of the Motion, : political settlement in Nagaland
the following be added, namely: — - with special reference to the

Shillong Accord signed between
the Naga underground represen- -

2 tatives and the Governor of
Address does not indicate that the Nagaland—representing ~ Govern-
Government have drawn the cor-

o ment of India.” :
rect lesson from the failure in the -
implemention of this programme, 106. “That at the end of the Motion,

- despite the unlimited powers in the following be added, namely:—
the hands of the administration.’”

‘but regret that while referring
to the 20-point programme, the

‘but regret that the Address:

134. “That at the end of the Motion, does not mention about the steps,
the following be added, namely:— to be taken by the Central Gov-
] . . t regarding peace talks
“but regret that while assuring ernmen ! >
the Freedom of the Press’ the with the Miz rebets—particularly

¥ 2
Address does not see the need for the M.N.F. leader Mr. Laldenga.

ending the control of the Big
Money over the press, nor does it
give any assurance fhat there
would not be any covert attempt
to influence the press and to make
it fall in line with the Govern-

(The Amendment Nos. 105 and 106
also stood in the name of Shri Khyomeo
Lotha).

107. “That at the end of the Motion,
the following be added, namely:-—

ment.’”
135. “That at the end of the Motion, ‘but regret that the Address,
the following be added, namely:— does not mention specifically about.
the danger from inclusion of
‘but regret that while stating large-scale foreign nationals in the
- that ‘A healthy ang functioning electoral rolls of the States of
parliamentary democracy, pro- North-Eastern Region and the
ceedg according to well laid down steps taken to delete their names
rules of the gama, the Address from rolls.” ”
doeg not take any note of the fact
. that *hese ‘grounds rules’ are al- (The Amendment No. 107 also stood

ready heing disregardeqd or viclat- in the names of Shri Khyomo Lotha,
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Shri Sriman Prafulla Goswami and
Shri Ajit Kumar Sharma).

109, “That at the end of the Motion,
the following be added, namely:—

N ‘but regret that the Address

. does not mention about the solu-~
tion of the boundary disputes bet-
ween different States in North-
East’.”

(The Amendment No. 109 also stood
in the names of Shri Khyomo Lotna
and Shri Scato Swu).

MR. DEPUTY CHAIRMAN:; Now,
Shri Harekrushna Mallick, not here,
Prof. Sourendra Bhattacharjee, not
here. Then Shri Advani.

SHRI LAL K. ADVANI (GuJarat)
Sir, 1 move; e

11£, “That at the end of the Mo-
. tion, the following be added, na-
_mely:—

‘but regret that the Address does
not make any mention about the
stps to be taken to avert des-
tahilizing State Governments’.”

113, “That at the end of the Mo-
tion, the following be added, na-
mely :—

‘but regret that no mention has
been made in the Address to fol-
lowing due process of law and
fair and expeditious trials to
ma'ntain rule of law’.”

11°, “That at the end of the Mo~
tion, the following, be added, na-
mely, —

‘tut regret that no mention has
been made in the Address to re-
vieyr the existing constitutional
prorisions relating to the powers
of tie President and State Gov-
ernrients, the imposition of Pre-
sident’s rule and the extent of,
and limitations on, the powers of
care aker Government’.”

118. “That at the end of the Mo~
tion, the following be added, na-
mely:—

‘but regret that no mention has
been made in the Address to re-
form the present glectoral sys-
tem.’ 1]

119. “That at the end of the Mo~
tion, the following be added, na-
mely: —

‘out regret that there is no men-
tion in the Address to lower the
voting age to 18.”

120, “That at the end of the Mo~
tion, the following, be added, na-
mely: —

‘but regret that the Address does
not make any mention about any
steps to stop defections by intro-
ducing appropriate legislation to
ban defections.””

121, “That at the end of the Mo~
tion, the following be added, na-
mely: —

‘but regret that the Address does
not mention about the steps to
control prices and to prevent ero-~
sion of real income.”

122. “That at the end of the Mo~
tion, the following be added, na~
mely; —

‘but regret that the Address
makes no mention to ensure the
primacy of agciculture and rural
development in planning for coun-
try’s development.’”

123, “That at the end of the Mo-
tion, the following, be added, na-
mely: —

‘but regret that the Address
makes no mention for the conti-
nuation of the ‘Food for Work’
programmes initiated by the pre-
vious Government.’”

124, “That at the end of the Mo~
tion, the following be added, na-
mely: —

‘but regret that no effective

measures have been outlined in
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- the Address to stop arson, loot and
murder that are being periodically

unleashed in Delhi.”

125, “That at the end of the Mo-
tion, the following be added, na-
mely: —

‘but regrei that there is no
mention in tha Address of inter-
ference by the Centrc to topple
non-Congress Governments in the
States.””

126. “That at the end of the Mo-
tion, the following be added, na-
mely:—

‘but regret that the Address
‘makes no menticn about the steps
to be taken to prevent corruption
in public life and to re-introduce
the Lok Pal Bil] introduced by
the previous Government.’”

127. “That at the end of the Mo- -

tion, the following, be added, na-
mely: —

‘but regret that the Address

* makes no inention to amend tihe

Constitution to provide explicit

protection to the freedom of the
Press.’”

The questions were proposed.

MR, DEPUTY CHAIRMAN: The
motion and the amendments are now
open for discussion,

As honourable Members are aware,
three days, that is, twelve hours, have
been allotted for this debate, And ob-
viously when Members speak, they
speak in their party’s time. But as the
debate proceeds only very few Mem-~
bers are adjusted and some party
Members who are at the bottom of the
list and who are naturally keen to
participate in the debate, are not able
to do so. So the honourable Mem-
ters who speak will please keep that
in mind; otherwise, they would be
depriving their colleagues in the same

. party of participating in the debate.
Now, these twelve hours are to be dis-
tributed over three days. Tomorrow
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we may have to adjourn at about 4, &
little earlier, because many Members
want to witness Beating of the Retreat,
which means today we have to  sit
loniger. So I will seek your cooperation
in this. We can sit a little longer to-
day, maybe, 6 or beyond if the House '
s¢ wishes, so that as many Members
as possible could be accommodated.
Once again I would request honour-
able Members to keep the time-limit
in mind so that more of them could
take part in the debate.

Now, Shri Advani.

SHRI LAL K. ADVANI: Mr. De-
puty Chairman, I rise formally to
associate myself with the Motion of
Thanks moveg from the Treasury Ben-
ches though I must express my deep
disappointment with the contents of
the ,Address. In fact, the numerous
amendments that have been moved
from this side of the House reflect the
measure of disappointment that has
been felt by most of us here with. the
Address. 1 look at the Address in two
parts. The first part refers to the
state of the economy, In that course
an attempt has been made to run down
the achievements of the last Govern-
ments and to say that the difficult eco-
nomjc situation the country iy faced
with today is a result of what the last
three years of governance have
brought to the country, It iy a matter
of facts. It is not 5 matter of impres-
sions. 1 would have no hesitation in
conceding, that the result of the last
electiong has been a vote against the
outgoing Governments. It reflected the
people’s disappointment with the Ja-
nata Government and the .ok Dal
Government, But that disappointment
should be viewed in a proper pers-
pective. I will deal with it later. But
1 would not expect the President’s
Address to be wrong on facts, My
preliminary objection to the Address
is that in go far as economic facts are
concerned, the first part is wrong on
facts. The President has been made
to say that agricultural production has
gone down, that industrial production
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bas been stagnating and that exports
have gone down, Similar speeches are
being made outside the country and
speeches have been made in the
course of the elections also. These
have no relevance whatsoever to
facts.

I would briefly sum up the facts and
then let the Treasury Benches decide
whether it was proper for them to
frame the Address in this manner. As
far as agricultural production is con-
cerned, I am sure that everybody on
the other side also is aware = that
1977-78, and 1978-79 have been years
when the production has been going
up and up. At least for the first two
years of Janata rule, 1977-78 and
1978-79, the total production of food-
grains was 256 million tonnes which
was 24 million tonnes more than the
total production of the best two years
in the preceding one decade, the dy-

-namic decade.

SHR KALYAN ROY (West Ben-
gal): Sir none of the Cabinet Minis~
ters is here in the House. When the
Leader of the Opposition is speaking,
at least one Cabinet Minister should
be here to listen to him,

THE MINISTER OF STATE IN

. THE MINISTRY OF HOME AFFAIRS

(SHRI YOGENDBA MAKWANA):
Shri A, P. Sharma is supposed to be
here. He has gone for some work.
He will come now.

DR. RAMKRIPAI, SINHA (Bi-
At least courtesy demands that
he should be here when the Leader
of ‘the Opposition speaks.

SHRI YOGENDRA MAKWANA:
He was here. He has just gone for
some work., ‘ s it

SHRI ERA SEZHIYAN  (Tamil
Nadu): He says the Cabinet Minister
has gone for some work. Is this not
his work?
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DR. RAMKRIPAL SINHA: Sir,
they should send for a Cabinet Minis-
ter, or till then you can adjourn the
House,

SHRI HARI SHANKAR BHA-
BHRA:. They should listen to the
speech patiently, without moving
here ang there.

SHR1 LAL K, ADVANI: Mr, De-
puty Chairman, again coming to in-
dustrial production, it is wrong to say
that industrial production has stag-
nateq during the preceding  three
years. It is true that the voter outside
made no distinction between the
Janata Government and the Lok Dal
Government. But people here ghould
be able to make a difference and
say that this happened during this
period and this happened during a
different period. Particularly when
the Address comes from the Presi-
dent, on point of fact it should be
precise and correct. For the President
to say that industrial production has
gone down, agricultural production
has gone down, exporis have gone
down or that all the gold reserves
have been sold, this was being said
during the election campaigns, jg not
proper. Statistics are available on
exports during the first two years.

According to these statistics the
exports during these two years were
worth Rs. 11095 crores. This figure
represents Rs. 2,000 crores more
than even during the two years of
the emergency period, which are -
being projected as the best period
from the point of view of economic
development. Similarly, industrial -
production in 1977-78 and  1978-79
rose by an average of 5.9 per cent
per annum as compared to the aver-
age rise of 4.8 per cent per annum
during the earlier six yearg, These
sre statistics, These are hard facts.
And when an Address is framed, at .
least these facty cannot be ignored. --
So my first complaint is against the .-
first part which, in an attempt to
run down the earlier regimes, does
nct even care for facts. While com= -
paring the 1977 Address with the -



143 Motion of Thanks on

[Shri Lal K. Advani]

1980 Address my friend, Shri An-
tulay, said that that Addresg spouted
venom, while this is a very sober
document. Frankly, if you were fo
assess and analyse objectively and
eondemn us, I would not demur. It
the Government had gone wrong—

the Janata Government or the Lok -

Dal Government—and you criticize
that Government in order to enable
the country f{p move forward in the
right manner; I would not object to
it. But 1 would certainly object to it
when you talk of reconciliation,
~ when yoy talk about not having any
vindictiveness or vendetta, and at the
same time, going about and seeing to
it that the whole country ig destabi-
lised seeing to it that emergency
people are brought back, despite
everything

Many a time, I feel that while we
in the Government said what we
believed in, did accordingly, here is
a Government which says something
but does something else. After all,
the two speeches just now made have
in a wav served a notice on the
country that “we are going to dis-
" solve the State Assemblies”: it is a
notice before the House. And they
take recourse to what the Janata
Government had been doing earlier—
not that what we are doing is the
right thing to do but because the
Janata Government did the same
thing in 1977 and therefore, we do
propose t, dissolve the legistatures.
That wag the sum and substances of
the two sveecheq made. T will come
to that later, and particularly to the
judgment that has been referred to
by Mr. Antulay on the basis of which
it was decideq to do that or to think
in that direction.

In the second part of the Addresg I
was looking forward to some direc-
tion in which the Government want
to go. 1 would not expect the subst-
ance, because Mr, Antulav is very
right when he says that we have just
eome into office; it is merely a fort-
might. T would not expect substance
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in that Address. But 1 would cer<
tainly seek a direction, I am sorry tef
say that the Address lacks even diree.~
tion. There is np direction, it is just
a string of pioyg platitudes and gene-
ralities. 1 do not see what enlighten~
ment it gives to say that this Govern~
ment will do its utmost to put down
lawlessness. Every Government has
to do that. No doubt about it. It was
made a major public issue here dur-
ing the elections in Delhi that under
the Janata regime, chains snatching

_ wag going on and women were not

safe in the streets. But what has
Lappened during the last fortnight?
It is now your Government. What
has been happening? 1 do not say
that it is because of you that ' all
these crimes are taking place. | do
not say that. I am not one of those-
whop try to use every issue for politi--
cal ends. [ merely say that in a city
like Delhi if there is crime, that crime
should be tackled firmly, adminis-
tratively; if there are shortcomings
and weaknesses in the police admi-
nistration, they should be corrected.
But do not try to politicalise every-
thing. If yoy try to do that, then
there will be people who will come
with facts during the last 14 days.
There have been numerous dacoities
and murders, In fact never before
during the Janata regime have se
many crimes taken place in so short
a duration. I would only plead that
there are issues which should be kept
outside the pale of party politics. But,
unfortunately, you have been doing
just that, {

Then, you have said: “sfririééut o

action will be taken against anti-
sncial elements such as smugglers
hoarders and black-marketeers” A
very good gstatement! T wou'd have
no objection it vou bring a stringent
law against hiartmorketsors wra -will
support you. But I am surprised ‘to
find " that here is a partv which was
in the Opposition opprosed such a law
when the T.ok Dal Government pro-
muleated an ordinance providing for
preventive detention ef black-mas—
keteers and hoarders.
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My party opposed it and vour party
also opposed it, Several other parties
also opposed it, But the momensy you
come into office, you say thas you are
going to convert thig ordinance into a
Bill. Sudden somersault. I cannot
understand it, As the leader of the
opposition, I feel that it is the res-
ponsibility of thiy House to see that
this Bill is not passed. I would seek
the cooperation of al] political groups.

We know from experience that in
the past when MISA wdg enacted, it
was said that it was not gomg to be
used for political purposes, A writ-
ten commitment was given to Shri
Morarji Desai by the then Prime
Minister, Shrimatj Indira Gandhi.
Shri Uma Shankar Dikshit had stated
that MISA would not be used for
political purposes. It was said that
it would be used only against anti-
national elements and against those
who were a danger to the security of
the country, But we have seen before
our eyes gs to what happened, (Inter-

fag @rar § fau owd

- »
avaar fear qr @ dar § oagw
19 FT IF T W § 1
Do you expect thig country to be
taken for another ride and allow you
to make this ordinance a permanent
Act on the Statute Book and give
you power to use it against political

opponents and to use it for ulterior
things? We are not going o do that.

ruptions).

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRi A. P.
SHARMA): Mr, Advani brought this
ordinance. The same thing ig being
done today.

SHRI LAL K, ADVANI: i did not
bring it. Those colleagues too who
brought it know your Government
well. Your Government has given
everyone a taste of what you are
capable of doing, Therefore, I cited
the example of MISA.

it  ghiag wamr  wfger
(T5r2.q) @ wem w_wH F@r g ?

ot AT FOU DEAW W
W #t @R 7 5w g mfed
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i 79 & QW &1 fqoy
frar 91 )

SHRI YOGENDRA MAKWANA:
You did it even without that.

SHRI LAL K, ADVANI: So far %
I am concerned, I am proud to be a
follower of that great illustrious par-
liamentarian, Dr. Shyama Prashad
Mukherjee and I recall that one of
the best speeches that has been made
in parliamentary history is the speech
that he delivered in respect of pre-
ventive detention. 1 cannot compro-
mise with preventive detention, The
second part of the Address containg
generalities and platitudes. ‘“The role
of science and technology will be
strengthened.” “The Government
reiterateg its commitment to the free-
dom of the press”, I was looking for-
ward to something more. I do not
object to these sentences. To say that
“we are committed to the freadom of
the press”, by itself, does nol mean
much, Although, the moment 2
jouraalist reads “reiterates its com-
mitment to the freedom of the press™
and this reiteration coming from &
Government headeq by Mrs Gandhij,
he ig bound to be disturbed. When
this Government says “I reiterate our
commitment to the freedom of the
press”, dosg it mean the same kind of
commitment in action which it had
shown? Only thig morninz I was’
reading an inter-sting article written
bv a journalist from Chindiearh, Me.
Prem Bhatia. He has commented os -
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how the press is reacting to the new
situation, Mr. Bhatia writes: “During
these two weeks, there are distinct
signs of caution among editorial
writers and  political columnists.
Everyone has his hand on hig heart
about what is going to happen. They
seem anxious. No one in the press is
really looking for trouble. The
gentlemen and ladies of the press are
feeling their ground.” He concludes
with something which echoes what I
had said earlier. He says: ‘“Let us see
how long it takeg our once brave
journalists to start crawling again.”
This is something which reflects what
the press feels about your Govern-
-ment, Mr. Sathe is not here. I would
not blame him until I know some-
thing very specific. But the situation
is such that the presg feels that ihe
moment they do something, they criti-
cise the Government, they criticise the
present Prime Minister particularly,
then God knows what will happen.

SHRI A, P. SHARMA: How to

remove it?

SHRI LAL K. ADVANI; [ will tell
you as to how to remove it.

SHRI DEVENDRA NATH DWIVED]
(Uttar Pradesh): 1 want to ask you
one thing, You have quoted from the
article of Mr. Prem Bhatia. I should
like to know whether it is a reflection
on the press or it is a reflection on
the Government’s attitude towards
the press, e

SHRI LAL K. ADVANI: It i essen-
tially a reflection on the press but it
is also a reflection on the press’s view
of your Government, what the press
thinkg of your Government, That is
also true, .

SHRI A. P. SHARMA: That is your
interpretation,

SHRI LAL K. ADVANI: Sir, T am
speaking within the congtraints of

time. ' Otherwise, on a sutject like
. this, I can give numeroug instances.
T shall give one example, I remem-

ber that when our Governmeni was

3

|
3

i
|
|
i

swearing in, at the first swearing in,
our colleague, Jagjivan Ramji, at the
beginning hag certain reservation.
He did not turn up for the swearing

in, That became front-page banner
headline news, understandably and
rightly so. This time, when the

swearing in ceremony is held of a
new Government, who are there with
a ‘massive mandate’ ag they describe
it—I do not agree and I will come to
that later on—ang at that solemn
Swearing in ceremony where the
Ministers who are to be sworn in have
been invited by the President, one of
those who has to be sworn in as a
Minister walked out of the meeting.
Thig happened for the first time in 30
years. As a journalist, it was front- .
page banner headline news for
me, But none of the newspapers in
Delhi put it on the front page. Only
a couple of newspapers revorted it,
that too in a corner. I began to won-
der as to what 1is happening, Mr.
Dwivedi would say that this is a
reflection on the press, this is not a
reflection on the Government. This is
certainly a reflection on the press and
the press’s view ag to what is going to
happen now. But more than that it
is an expression of the apprehensions
in their minds, and it is for you, be-
cause of your record, becauss of your
past, because of the emergency, to
see that these apprehensiong are com-
pletely erased, The responsibility lies
on you.

Sir, T read a statement thiz morning
made by Mr. Sathe, I wish he were
here now because I was intrigueq by
his statement. 1 do no! quite under-
stand the meaning of this. He wag
addressing the meeting of the All-
India Newspaper Editors’ - Conference
yesterday and there he saig that the
terms of reference of the Press Com-
mission will be made more compre-
hensive. Well, I would pot quarrel
much with that though I do not re-
gard that ag either proper or neces-
sary. “Those members who hag left
will'be replaced by others” The
moment I read this, I started making
enquiries as to who have leff, A
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member of the Press Commission met
me day before yesterday and I had
enquired from him about the Com-
mission, He had told me nothing
aboui anyone leaving. When I en-
quired this meorning, I am told that
because the Presg Commission was
appointed by Mr. Advani by the
Janata Government, when the Lok
Dal Government came in, all of them
immediately tendered their resigna-
tion, including the Chairman, to the

then Government, The then Govern-

ment, however, asked them to conti-
nue, and they continued. Similarly,
when a new Government came in, the
Chairman as well ag the other mem-
bers, following the formality which
was observed earlier, tendered their
resignations. It is entirely for the
new Government to do what it wants.
Now what Mr. Sathe said is that
“those of them who have left will be
replaced by others.” I thought that
perhapg one or two have left and so
they are going to be replaced, I
would have no objection to that. The
Press Commission hag resigned which
ijs a formality, which involved a
propriety, and they are entitled to do
it, Now, the Government, it geems,
is going to have a fresh Press Com-
migsion., Or, as I apprehended what
ig going to be done i that the Press

Commission is going to be packed
with people who are regarded as
conformists ang those who are re-

garded as being againgt the emer-
gency or against the measureg taken
against the press during the emer-
gency are going to be shunted out.

SHRI YOGENDRA MAKWANA:
Do you reflect on what you did? You
replaced all of them by R.S.S. people.
You are reflecting, the same people.

SHRI LAL K., ADVANI: Yes, Mr.
Nikhil Chakravarti wag there, Mr.
Abu Abraham was there, They are
all R.S.S, people. Do not throw
them out,

st wfam aiw ‘weweit
TR Y ww o fafet a9y
LTSI ... (Interruptions)
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SHRI S. W. DHABE: He hag for-
gotten the hegemony.

SHRI LAL X. ADVANI: T would
urge upon Yyou, not to touch the
Press Commission, The Press Com-
mission was about to complete the
work in December. I know the
valuable work they have been doing.
I know how much exertions they have
undertaken, I do not know what
their conclusions, what their findings
and what their recommendations are.
But I know that they have been tak-
ing a lot of pains in doing theiy work
and it would be improper for any
Government to try fo meddle with it
at this juncture when they are about
to submit their report gnd try to
change the composition of the Com-
misgion.

Sir, in the same context, T would
also like to say that in this House -
and in the other House I felt very
happy when it was decided that the
Bill to convert the AIR and the
Doordarshan into an autonomoug cor-
poration shall be referred to a Joint
Select Committee, There was wide:

_ agreement that a broadeasting orga-

nisation like the Akashvani or Door- °
darshan can best serve the people
and can best perform its role of edu~
cating, informing and entertaining the
people, if it is freed from Govern-
mental and administrative shackles
or bureaucratic shackles and made
autonomous. There was a demand
from all sides that it should be made
more autonomoug than the Prasar
‘Bharati Bill contemplates and I am
very happy to say that in the Joint
Select Committee also I found a mea-"
sure of consensug emerging on the
broadq provisions of the Bill. I won-
der how the Government feels about
it today, The new Information and
Broadcasting Minister hag expressed
somewhere that he woulg look at the
enatter with an open mind. 1 would
be very happy and personally also
very happy because I have been
pursuing this matter for the last many
many years, if even now this Prasar

N
;
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Bharati Bill, as we contemplateg i,
or as you think would be batter, is
brought before the House at the ear-
liest. It is, therefore, that I have
given notice of an -amendment ex-
pressing regrets that there is no men-
tion of the question of AIR autonomy.

Sir, Mr. Antulay has gaid that they
have got a massive mandate. This
has become a cliche somewhat, It
wag said in 1971, It wag repeated
in 1977 about the Janata Party. It has
been said once again this time in 1980,
First Mrs. Gandhi'y Congress, undi-
vided Congress or rather Congress
(R), then the Janata Party in 1977
and then the Congresg (I) in 1930
have said that they got massive man-
dates from the people. It would be
right to say that the Janata Party in
1977 or the Congresg (I) now hag a
massive majority in the Lok Sabha.
.But in terms of popular support it
has not got a massive mandate., What
to speak of a massive mandate? It
has not even a majority mandate.

This ig a gift, this js an illusion given.

to all of us over and over again be-
cause of this majority systema of elec-
tions that we have. It is a quirk of
this system that by a 5 per cent shift
in the voting or a 10 per cent shift in
the voting there is the illusion of a
landslide victory as if all others have
been wiped out ang that party only
represents the whole people,

SHRI KALP NATH RAI: Thig is
the second independence, o

SHRI LAL K. ADVANI: Yes, be-

cause so many people who have been
behind the bars, including Shri
Jayaprakash Narayan, have been re-
leaged,

DR, RAFIQ ZAKARIA (Maha-
rashtira): You also called it a massive
mandate. You were equally in the
minority. That is the parliamentary
system,

SHRI LAL K. ADVANI: 1 gaid the
phrase was used in 1971 ang 1977 and
the phrase was again used in 1980.

As a person who has been taking a
lot of interest in the electoral systems,
I feel that thig is not a correct des-
cription,

DR. RAFIQ ZAKARIA: What abeut
proportional representation? ;

SHRI LAIL K, ADVANI: Yes, yes,
I am coming to that, Why be im~
patient about it?

SHRI KALP NATH RAI: We have
mature people.

SHRI LAL K. ADVANI: Yes, peo-
ple of India are no doubt mature
people, You got a massive majority
in the Lok Sabhg in 1971 but when
you betrayed their trust, the people
voted against you; they wvoted you
out absolutely. Again, they voted ug
into power with a massive majority
in the Lok Sabha . . . (

AN HON. MEMBER: And they
voted you out,

SHRI LAL K. ADVANI: Yes, we
let them down. I do not blame the
people at all - We let them down by
our infighting and squabbles. When
they found that leaderg in this party
kept on fighting all the while, How-
ever, I would not accept it and ¥
would not agree to it that the Janata
Government did not perform well
The Janata Government performed
well but it behaved badly. Because if
behaved badly, therefore, the people
reacted and the people said that this
kind of infighting and squabbling is
not the right way in which we should
be governed and, therefore they told
us: You go to the opposition, So, here
we are, in the opposition, But what
I am saying is that it should be
realised and recognised by all of us,
whether we are on this side or that
gside that after all, 57 per cent of the
people are not with you if they are
nrt positivelv against you. Forty~
three o~r cent vote means, forty-three
per cent of those who voted are with
you and 57 vper cent of the people
who voted are either against you.or
not with you. That is the reality
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dbat we have to take into account, If
we do that, then there would be a
waeasure of humility in our approach.

AN HON, MEMBER: That is true
of al] governments,

SHRI LAL K. ADVANI: Yes, that
is true of all governments in this
particular system, not in the world,
It is true of countries which have the
majority system of elections, which
I am sure Mr, Antulay knows, is
¢onfined to the :Anglo-Saxon coun-
trieg and the countries of the Com-
monwealth which for historical rea~
song have been associated with Eng-
land. In Europe, you do not have
this, In most countries of Europe.
you have some form of list system;
you have some form of proportional
representation, The other day my
friend Mr. Khobragade said that at
one time, the opposition often used
{o talk about proportional represen-
tation and now they do not talk, As
a member of the Government I
could not give my personal views but
I have been pleading over and over
again that electiong ought not to be
reduced to a gamble ag they are, To-
day they are a gamble. After all, a
five per cent shift thig way or that
way makes alV the difference. In
1962, there were five seats of Lok
Sabha from Dethi  There was ho
Janata party then. In Delhi, it was
the Jana Sangh, The main parties
used to be Congresg and Jana San-
gha, and the Congress then got all
the five geats and Jana Sangh got
zero, In 1967, out of seven seats—
because by that time, the number had
been increased-—Jana Sangh .got six
and Congress got one. Again in
1971, Congress got all the seven and
the Jana Sangh got zero, Again in

1977, the Janata Party got all the’

seven and ;he Congress got werc. This
time, Congresg not six and Jhnata
Party got one. Now, in all these
elections, except in 1977 when
_ the gulf wag wide between Janata
and Congress, in all other elec-
‘tions right from 1962 til] today
"the gulf has always been just about
ien per cent; may be the votes of

(28 JAN. 1980 ]
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the two parties would be 40 per

cent and 50 per cent; may be
38 per cent and 48 per cent,
that kind of difference hag been

there always, Just with a 6 per cent
swing thig way or that way, one par-
ty iz deprived of all the seats, And
it is, therefore, that the n! erai crities
of the majority system of elections
in England have very picturesquely
said that the Englishman hag an ins-
tinctive weaknesg for betting,  for
gamling, for horse-racing sngq this
weakness of the Englishman finds a
reflection even in his electoral sys-
tem.

Shri Khobragadeji referred the
other day to the need of proportion-
al representation system, I do not
agree with it, I am of the view that
in a country like India where actual
constituents are to be attended to, ac-
tual developmental needs of the con-
stituents are to be attended to,
we must have 3 kind of admixture of
the list gystem ag well as the majo-
rity system. Something Ilike that.
Something like what West Germany
hag today For the last 30 years, for
the last three decades it has been
experimenting with it and it has
been very successfully tried, If
we have something like this system
we will have stable
politics which today swinging like a
pendulum, from one party to another,
Whichever party comes into power
has the illusion of being the gole re-
presentative of the whole country,
(Interruptions). Because all ddi not: -
rupee, thig could not be done. It
needg a consensus, a broad consensus,
Many people are not familiar with the
mechanics of the whole system also.
When I gsuggested the list system,
they said what is the list system. So,
it takes time, I wanted to point out
that when we were in the Govern-
ment, the Janata Government did
start a procesg and had come to cer-
tain conclusions in respect of elec-
toral reforms, For example, we had
taken a ‘decision for public financing
of elections, There ig the decision
that the voting age should be redu-

Y
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ced from 21 to 18, Several such de-
cisions were taken, We had decided
that we wil} first discuss them with
the oppositiop before  initiating
legislation, The work js done there. It
ig there in the files, You have only
to go into that, the kind of work
that we have done ana if you foliow
it up credit comes to you, it will be
fine. But the electoral gystem badly
needs to be refornrad. These ig the
need also to curb the jnfluence of
money power in elections. During
the last elections money has been spent
like anything. It is fantastic. I you
can do something in that regard, you
will have made really a worthwhile
contribution <5 the cleansing of the
politics.

SHRI PILOO MODY (Gujarat):
What do you think? Will they do
it

SHRI KALP NATH RAI: Do you
want presidential system, Mr,
Advani, like America?

SHRI LAL K. ADVANI: No, T am
not in favour of that, Our friends
in the CPI and the CPM are also in

-favour of gome proportional repre-
sentation gystem. I am sure, they
would be conscious that if we have
had some such gystem, the results
that are there today in Kerala would
not have been there. The results
_would have been entirely different.

SHRI P, RAMAMURTI: It would
be different over the rest of India
also (Interruptions).

SHRI LAL K. ADVANI: Yes, yes
everywhere, That is why I was say-
ing that thig is also true that there
ig an illusion today in Kerala that it
is the left front that hag swept the
polls. But that is not the fact., I was
looking at the figures and I find that
the left democratic front obtained
50.6 per cent of the popular vote,
whereas the united democratic front
on the other side gnt 49.4 per cent of
the vote. There is hardly a difference
of 1.2 per cent extra vote and this
has made all the difference,

o
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SHRI P. RAMAMURTI: Despite

that they want the propeortional  re- ‘

presentation system,

SHRI KALYAN ROY: We are alse
in favour of that,

SHRI JAGJIT SINGH ANAND
(Punjab): 1t ig not a matter of con~
venience, it is a motter of principle
for us. L

SHRI PILOO MODY: Of course, you

. were the first, you had told us se.

SHRI LAL K, ADVANI: Mr. De-
puty Chairman, I would like to refer
to one or twg points more, The
one is in respect of Afghanistan. I
remember I wag on an election cam-
paign, touring the country whep these
happenings took place in Afghanis-
tan. The first reaction that came
from the then Government, the Lok
Dal Government, or my party, the
Janata Party or Mrs, Gondghi, there
was not much difference, By and
large the reaction was reflective of
national opinion in the country, that
a country so close to us and friendly
with us, if there were any foreign
troops on that soil, we did not approve
of jt, they ghould not be there. Any-
one could gzee that all the three par-
tieg had reacted similarly, identical-
ly, absolutely identically. 1t is only
after some time that the changes
started taking place, Some changes
in expressiong I can understand bet-
ween what the ruling party says or
what the Opposition parties say, They
are understandable,  Perhaps it
would apply to me also if I were on
the Treasury Benches. But there are
limits; there are constraints. One
should not somersault over ang over
again, a3 ‘he ruling party presently
hag been seeming to do. After all how
can I reconcile thig

'SHRI JAGJIT SINGH ANAND: You
highfighted the so-calleq national con..
sensus, I remember, :

SHRI LAL, K. ADVANI: The
Hindustan Times revortg Mrs.
Gandhi's interview with the Ameri-
can corespondentg hefore the elec-
tiong and the words used are very
categoric, It says:



157 Motion of Thanks on

“There is no excuse for Soviet
jroopg going in. And the more
direct intervention, the more we
are againgt it, specially bringing in
troops,” .

Now this ig absolutely unequivocal.

SHRI KALYAN ROY: Before the
elections, she also gaid that this can-
not be seen in’ isolation,

SHRI LAL K, ADVANI: Yes, yes,
I woulld not see it in isolation. I am
coming to that, The people of India
understandably are more concerned
with Americans arming Pakistan,
with Ainericy extending massive arms
aid to Pakistan.

SHRI KALYAN ROY: They were
aiding rebels from April 1978.

SHRY JAGJIT SINGH ANAND:
Americans and Chinese both,

SHRI LAL K, ADVANI- 1 would
like to plead with the Government
that this is a matter in which apart
from other things we shoulq take
into account the sentiments and feel-
ingg and aspirationg of the people of
Afghanistan also. We should never
ignore that. Indeed, I was very much
distressed when I reag a longish des-~
patch in the Statesman on the 17th or
18th of January, It was from their
special representative, Mr. M. L. Kotru,.
who had gone to Afghanistan, whose
opening remarks are very significant.
He writes:

“Tw be an Indian jn Afghanistan is
no longer the fun it was g bare four
days ago. Then an Afghan would
warmly grab your hand, wish you
well and pour his heart out t-. you. .
Now the same Afghan is seething
with anger. He no longer tiies to be
helpful. He is very correct in his
dealings with you but if jt is the old
warmth, you aie looking for, it just

- is not therec.

The transformation took place the
day the official Afghan media high-
lighted the Indian delegate’s address
in the U, N. General Assembly”.

[28 JAN 1980 ]
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This is from Kabul. A person who
senses the feeling of the people there

. reports where we erred and how we

went wrong. I would say that it is
not proper for us to try to justify the
presence of foreign troops in any
other country on any ground. In fact
it was there that our delegate said
that because the Soviet troops went
into Afghanistan at the invitation of
the Afghan Government, therefore it
was justified,

SHRI DEVENDRA NATH DWI-
VEDI: He has not said that. You are
distorting. Mr. Brijesh Mishra has
said that we are cpposed to the pre-
sence of foreign troops in any coun-
try. Mr. Brijesh Mishra has said this;
the Prime Minister has said that; and

the Foreign Minister hag said that. We
do not condone their nresence. Time
and again, you are distorting, I am

sorry to say that you are distorting
Government of India’s position, Mrs.
Indira Gandhi’s onsition, External
Affairs Minister’s position and Mr.
Brijesh Mishra’s position,

SHRI LLAL K. ADVANI: Anyway 1
have quoted what Mrs., Gandhi said
before the elections and 1 have just
citeg what the reaction is to the Indian
delegate’s speech in the United Nationz
on the Afghanistan issue. That is the
Afghan people’s reaction. I would say
that to pring in the argument of
Afghan Government’s jnvitations was
totally unwarranted because on that
basig I do not know where we will go.
We have known in the past what hap-
pened in Vietnam, Czechoslovakia and
Hungary. The mere fact that the
Government in office at a particular
point of time issues an invitation
should never be regarded as justifica-
tion for the presence of foreign {roops.

SHRI DEVENDRA NATH - DWI-
VEDI: When Mr, Brijesh Mishra made
that statement, Mrs. Gandhi was not
the Prime Minister. Lok Dal was still
in the Government.

SHR1 PILOO MODY: Thisz ijg the
difference between real non-alignment
and your non-alignment.
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SHR1I DEVENDRA NATH DWI-
VEDI: What ig the trouble with you?

SHRI PILOO MODY: This ig the
gifference between your non-alignment
and real non-alignment.

SHRI DEVENDRA NATH DWwI-
VEDI: What happened to genuine ncn-
alignment?

SHRI LAL K. ADVANI: I would
say, just as the Government of India
is unequivocal and unambiguous in
respect of American arms aid to
Pakistan and we say that this is de-
stabilising, similarly there is no rea-
son why we should be ambiguous or
why we should hesitate in maintain-
ing a very correct stand in respect of
foreign troops in Afghanistan,

THE PRIME MINISER (SHRIMATI
INDIRA GANDHI): Our stand is very
correct.

SHRI LAL K. ADVANI: [ wish our
delegate at the UN had been very. cor-
rect and very precise and clear about
it, It iz that speech that has caused
a lot of confusion.

SHRIMATI INDIRA GANDHI: The
confusion, hag been cleared wup in
everybody’s mind except yours.

SHRI LAL K. ADVANTI: This morn-
ing my friends, Mr. Bhupesh Gupta
and Mr. A, G. Kulkarni raised an
issue which hag been agitating the
minds of the people all gver the coun-
try, During the last one fortnight a
very systematic campaign hus heen

going on to destabilise various States.

by various means, if possible by defec-
tions and if that is not possible, then,
taking recourse to dissolution of the
State Gvernments,

SHRIMAT] INDIRA GANDHI: You
showed the way.

SHR1 LAL K. ADVANI: So we are
being followed in that regard?

SHRIMATI INDIRA GANDHI: Iam
not saying we are following you.

[RAJYA SABHA]
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SHR1 LAL K. ADVANI: That is
very good. At least we have it from
you saying of this talk about no con-
frontation with the Stales. That has
exposed what js this.

(Interruptions). \

SHR]I PILOO MODY: She was part
of a resolution that condemned jt.

SHRI LLAL K. ADVANI: That has
been said in the morning.

SHRI PILOOC MODY: Did you mean
it then or not? . _ Lo

SHRIMATI INDIRA GANDHI: Mean

what? i

|
SHRI PILOO MODY: That you
were part of a resolution that con-
demned it then. e ‘

SHRI LAL K. ADVANI: I wish even

that judgment that has been cited by

Mr., Antulay wag gone into carefully
because that judgment speaks about a
complete zlienation between the Gov-
ernment and public opinion and I see
that, as far as popular vote is con-
cerned, in most of these States which
are sought to be dissolved, against all
these States the popular vote received
by the Congress(I) is much less than
50 per cent. In places like U. P. and
Bihar it is 35 per cent and 36 per cent.
So, it is only because of a division of
votes between Lok DDal and Janata
Party that the party has happened to
get majority. (Interruptions) ... I
can understand in certain cases. So
far as Gujarat is concerned, its term
is over. But it should never be for-
gotten that in most of the States that
were dissolved in 1977, the tenure of
those Governments had come to an
end. It was a five-year term....
(Interruptions).

SHRI DEVENDRA NATH DWI-
VEDI: U. P. and Bihar?

|

\
SHRI LAL K. ADVANI: These two
States only. Therefore, I said “Imn
most of the States.” You are going to
take advantage of that. But I would
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ay, the judgment in this regard should
be a clear guide and if the Govern-
ment has that intention, well and gooc.
We will face it. But certainly it
would be gs undemocratic as you said.
1t would be much more undemocratic
to do anything of that sort.

SHRI PILOO MODY: Unconscmn-
able. (Interruptions) .
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' SHRIMATI INDIRA GANDHI: The
Congress has never captured pooths.
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SHRIMATI INDIRA GANDHI: Why
did not you complain then? Never was
such a complaint brought before us,
not once in all these thirty years.

SHR1 PILOO MODY: Many many
complaintg never reach you, Madam.

SHRIMATI INDIRA GANDHI: Not
one complaint was brought.

SHRI LAL K. ADVANI: Why look
for excuses only if you want to dis-
solve? Therefore, you are going to
create law and order problems in the
States. Four davs back, a Youth
‘{Congress rally was held in Lucknow
only to create a 1aw and order problem
and in order to create an excuse.

4 p.M.

SHRIMAT] INDIRA GANDHI: Mr.
Deputy. Chairman, Sir, may 1 say
something? I want to state very cate-
gorically that there was no law and
“order problem at all until the police
very brutally beat up some cf our
people who are now in hospital—two
of them in’"a serioug condition. Not
one of our people iried to enter the
Assembly or to indulge in any kind of

966 RS.—6.
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voilence. I say this W1th the fullest
authority.

SHRI LAL K. ADVANI: it is diffi-
cult for me at this particular moment
to rely on the Central Government’s
or the State Government’s version of
the situation. It is not my party Gov-
ernment there.

SHRIMATI INDIRA GANDHI: If
you don’t know anything about it, why
do you mention it? ’

SHRI LAL K. ADVANI: What ¥
know tells me that a deliberate attemps
was made....

SHRIMATI INDIRA GANDHI: Not
at all.

SHRI LAL K. ADVANL. ... to create
a law ang order problem there in the
State only to provide an excuse to the
Central Government to dissolve the
Assembly because there ig no other
excuse, Thirty-five per cent votes...

SHRIMATI INDIRA GANDHI:
There are plenty of excuse; and the
best excuse, if one is wanted, is the
condition of the Harijans. If you come
and sit in my house just for 12 hours,
you will see how many people are
coming with their heads broken and
with other injuries. Your workers
have cut off the hand of one of our -
workers. If you gay it ig only pretend.
ing, then you don’t know what non-
sense you are talking, .

SHRI LAL K, ADVANI: The kind
of incidentg in Delhi cannot be taken..

SHRI JAGDISH PRASAD MA-
THUR: 8Sir, ‘nonsense’ jg an unparlia-
mentary word She should withdraw
it. (Interruptions), The Prime Min-
ister should withdraw her words.

1 woaw faw o osfma e
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SHRI JAGDISH PRASAD MA-
THUR: [ zeek your protection, Sir.
The Prime Minister has uttereq a very
unparliamentary word viz, ‘nonsense’,

SHRIMATI INDIRA  GANDHI.
If you think jt ig unparliamentary, I
withdraw it

SHRI LAL K. ADVANI: So he has
withdrawn it.

SHRIMATI INDIRA GANDHI: No;
I gaid, if it is unparliamentary. In
which Parliament of the world ig it
unparliamentary? Certainly not here,

SHRI LAY, K. ADVANI: Mr. Deputy
Chairman, Sir, I wish the Prime Min-
ister had maintained greater cool than
thig exhibition of anger, Using words
like nonsense, merely saying that
hands are being chopped off, does not
solve the problem.

SHRIMATI INDIRA GANDHI:
It was brought and put on Stephen’s
table.

SHRI LAL K. ADVANI: But, who
hag done it? Are you accusing the
State Government of doing it?

SHRIMATI INDIRA GANDHI:
I am accusing a particular party here
in Delhi, , i

SHRI LAL K. ADVANI: I do not
know what the incident is that is being
referreg to. I dg know however that
two or three dayg back there wag a
mushaira in the Red Fort in connec-
tion with the Republic Day celebra-
tiong where jt wag made impossible
for the Chief Executive Councillor to
preside over it, Not only that, His
wife, Mrs. Sahani gnd Mrs. Khurshid
Kidwai had to take refuge somewhere.
This kind of lawlessnesg that is taking
place in Delhi ig not the responsibility
of the Chief Executive Councillor. It
is the responsibility of the Union Gov.
ernment and the Lt. Governor, (Inter
ruptions) I dig not want to bring it up,

[ RAJYA SABHA]
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but when you gtarted accusing the
Opposition, I was forced to refer to
this; otherwise, I woulq not have done
it, at all. We are discussing 5 solemn
subject, namely, the President's Add-
ress, It ig a solemn pccasion. I am
sorry the Prime Minister ghoulg have
indulged in thig kind of exhibition of
anger, ) ‘}

SHRIMATI INDIRA GANDHI: With
the manner of atrocities that I am.
hearing about, I am certainly angry.
These gre matters which should make
everybody angry. If vyou are not
angry, then you must be quite in-
human,

SHRI LAL K ADVANI: Mr. Deputy
Chairman, Sir, the atrocities make
everyone sad, Those who are guilty
of these atrocitiey must be punished.
But the political manner in which she
is trying to accuse me or bring it up
against me or my party or others in
the Opposition is not very proper.
Punish those who are guilty, but I
wish thig issue of Harijan atrocities is
not made 5 political issue or an issue
against my party. My party has been
very particular about this matter.
What I am pointing out ig that....
(Interruptions) ... .against the back-
ground of a genior gpokesman of the
ruling party speaking in respect of
various State Governments, against a
very systematic attempt thay is going
on to seduce to bribe, to browbeat
MLAs inty defecting to Congresg I,
how am T accept this stafement?
(Interruptions) This is what happened
in Haryana. We did not seduce, we
did not do any such kind of thing.
Againgt thig background, to say that
¢“mutual respect js to be shown by the
Government and the Opposition for
each other” cor that “harmonising cf
differing points of view in a gpirit of
accommodation and conciliation rather
than conflict and confrontation which
ig @ necessary condition of democratic
functioning.” I would thiqk that these
statements, these words, gound hollowr
and hypocritical againgt this back-
ground,
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Sir, one of the biggest boong of these
two elections—I would say two, not
one—1977 and 1980, is that the aver-
age voter in the country feelg very
confident. He has gcquired immense
confidence that he can throw out any
Government which misbehaveg and
doeg not conduct itself well, howso-
ever powerful it may be Mrs. Gandhi'g
Government in 1977 was very power-
ful; gimilarly, so far as the Janata
Government or the T.ok pal Govern-
ment, in termg of numerical majority
in the Lok Sabha, were very power-
ful-—could be thrown out by the people
absolutely, and this, T regard, ag the
biggest gain of democracy in the coun-
try. Despite the Emergency laws and
despite the fact that for 19 monthg all
the opposition partieg had been com-
pletely paralysed, nothing of that king

happenegd at least durmg the two and_

a-half years,

SHRIMATI INDIRA GANDHI: Not
at alll Only people were removed
from their jobs.

SHRI LAL K. ADVANI: Not at all.
In fact, there wag a complaint against
me that T wag allowing the radio to
give publicity to Mrs. Gandhi and her
activities, I wag asked why the Radio
should do it. T asked them why it
should not be done, if it was news-
worthy. It wag a newg covereqd by the
Radio. I said that I would not use the
Radio for partisan ends. The Janata
Government never used it.

SHRI KALP NATH RAI: You tried
to do character agsassination through
the Radio.

SHRI LAL XK. ADVANI: What is
happening now? A major dacoity teok
place in Lajpat Nagar at 12 o’clock
noon the other day., In the evening,
neither the Radip nor the Television
covered them. It is non-newsg for
them. That is why people are appre-
hensive that they will get what hap-
pened during the Emergency.

[ 28 JAN 19801
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Sir, T would like to plead with this
Government that it ghould realise that
the people in the country are the
masters and not those whg happen to
come to power with a massive majo-
rity in the Lok Sabha by the quirk of
this kind of majority - systerz of
election., If this humility ig there,
then I am sure that something good
will come gut of this.

I would wait for 5 while because as
I have said, so far as this Address ig
concerned, it giveg me only generali-
ties and platitudes The Addresg asks
us to bear with the Government for
a while, It says:

...the new GQGovernment has
taken charge just over a week ago.
The Budget will be presented in the
next Session when the socio-econo-
mic measureg proposed to be adopt-
ed in the furtherance of Govern-
ment’s broad ob]ectlves wilk be sbelt
out.” :

RPN P

T am wilking to wait till then, and
let me ses what kind of socio-econo-
mic objectiveg are going to be spelt
out. Till then, I woulg certainly say
that thiy kind of deliberate attempt
at creating a condition of instability in
the whole country should be stopped
immediately. ; B L

I have referred to the issue of de-
fectiong earlier. I remember one of
the statements made by Mrs. Gandhi
shortly after her victory. When a
question was put to her about defec-
tions, she gaid that in the past they
had tried to bring in an anti-defection
law but that there was no consensus
and that, therefore, it could not be
brought forward. I would say that
now you have clear majority in the”
Lok Sabha. T am sure that within. ..

SHRIMATI INDIRA GANDHI: At
that time alsg we had the majority.

SHRI LAL ADVANT: . six mon-
ths or one year gome internal pro-
blemg in your party will arise and
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then in my party there will be g temp-
tation {0 geduce people {from your
side and bring them to our side. (In-
terruptionsy  Mr. Deputy Chairman,
Sir, what I am guggesting is for ~the
good of her party. :

SHRI PILOO MODY: They are
suggesting that there are tpo many
seducible people there.

SHRI LAL K. ADVANL: It would
be in the interest of the country s poh
tical health. .

SHRI N. K. P, SALVE (Maharash-
tra); Take care of yourselves,

SHRI LLAL K. ADVANI: It would
be in the interest of the country’s poli-
tical health, no less than for the secu-
rity of your own party that an gnti-
defection law s brought forward
in Parliament 5t the earliest.
You do not have a majority here. But
I will try to persuade all my colleagues
in the other parties to see that an anti-
defection law is passed at the earliest
in this country.

SHRI HARISINH BHAGUBAVA
MAHIDA:: Why didn’t you persuade
them in the past? - . -.. . .-

SHRI LAL K, ADVANI: Mr. Antu-
lay gloated over the fact that the Bill
that we brought was withdrawn
because my own party colleague,
Mr. Madhu Limaye, opposed it. I
would say that it was not merely he
who opposed it. It is the Opposition
also that opposed it. Therefore, we
had to withdraw it. Otherwise there
was no question of withdrawing it
because Mr., Madhu Limaye opposed
it. Now at least when you are in the
Government, bring forward a law
against defection. And I am sure
then you would have done g great
service to the country’s political
health. Thank you, Sir.

[RAJYA SABHA]
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SHRI PILOO MODY: Bring a
rational law, unlike the last one that
you brought. ‘

MR. DEPUTY CHAIRMAN Shn
V. B. Raju. ‘ >

R

SHRI V. B. RAJU: My Deputy Chair-

man, Sir, the Motion of Thanks moved
by a- Member of the ruling party is
under discussion, and I have moved
two amendments. One relates to the
fact that the President had made no
reference to the unemployment pro-
blem among the educated youth, and
the second relates to the climate that
ig created today for dissolving the
States’ Assemblies. Sir, this is a
motion of thanks to the President, I
do not know why I should join in
thanking the President. ‘

SHRI A. R. ANTULAY Nobody is
inviting you.

SHRI V. B. RAJU; In fact, the rul-
ing party should be very thankful to
the President and it is very relevant
that they should be thankful. I would
not have touched on the subject but
for para 2 of the President’s Address
which said:

“The Sixth Lok Sabha was elected
in March 1977. But it could .not last
its full term and had to be dissolved

. less than half-way through.”

Sir, I would not like to go into the
controversies that arose at that time.
It is not my purpose now. But I can
say that the dissolution of the Lok
Sabha could have been avoided at that

“time, and by the dissolution the bene-

ficiary is the Congress (I) and the
worst sufferer is my party. Sir, I do
not blame the President for this,
because in politics, I believe there is
only suicide, no murder. Politicians
or political parties commit mistakes
and liquidate themselves. In retros-
pect, I must say—and this is an occa-
sion to go in for that searching, criti-
cal analysis—that my party had com-
mitted two mistakes. Even though
my party members had been opposing
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our entry into the Government at that
time, my leaders had taken that deci-
sion. 1 will not say it was a mistake;
it was a blunder to get into the Gov-
ernment because we were not voted
to go into the Government. The peo-
ple gave a verdict that the Janata
Party should rule for five years and
the Congress should be in opposition
for five years. The electorate have a
vested interest in the continuance of
the opposition in the House. A strong
opposition is a pre-requisite for a
successful functioning of democracy.
And by getting into the Government
we carried on our shoulders all the
dirt that was created by the earlier
rule. But the second mistake, wihich
ig more gerious, which my
committed was that, without a man-
date, they were party to a resolution
recommending to the President that
the Lok Sabha should be dissolved.
In fact, my colleagues had entered the
Government only to save the Lok
Sabha. But they became a party to
the recommendation for the dissolu-
tion of the Lok Sabha, I knew the
pulse of the Members; I had occasion
to know the feelings of the Members
of the Lok Sabha at that time. The
majority of the Members were not in
favour of the dissolution because it
did not complete even half of its term.
Anyhow the result has been that the
beneficiary is the Congress (I). Now
every political party in this country
must really make an introspection and
must analyse correctly what has hap-
pened and what is happening in this
country. ..

SHRI RAMANAND  YADAV
‘(Bihar): Party forum ig the best place
for such introspection.

SHRI V. B. RAJU: What forum are

you talking about?

~*From 75 we came down to 12 in the
Lok Sabha. One thing ig universally
accepted, that the great mass of this
electorate have demonstrated a capa-
city for a mature decision; whichever
party it was, in all the seven elections
they have returned the majority party
to the Centre... (Interruption) I

leaders -

think Mr. Mody has still to maintain
his contact with the masses of the
country...

SHRI PILOO MODY: You come
with me and I will show you what
mass contact means. .

SHRI V., B. RAJU: I do not want
to enter into a dialogue with an indivi.
dual now.

I am saying a thing without fear of
contradiction that even the Janata
Party was returned in a majority even

- though it was not a party at the time

of election, not a well-structured
party. But still the people had chosen
to return it. This is one observation
that we could make about our electo-
rate and I am happy that democracy
has taken roots in this country.

The second observation of mine is
some friends unwittingly put in
juxtaposition freedom and discipline.
They sad either thig or that. But we
should make a study of the past and
accept .this. What wag the vote for in
19717 I just recall the period between
1967 and 1571. The year 1967 was a
watershed year. For the first twenty
years, for two decades, the Congress
had a monopoly rule. In 1967 the
Congress had lost in ten States in the
Assembly electiong which were con-
ducted along with those to the Lok
Sabha. That is what I would call an
erosion of the Congress monopoly.
From there started as we came to 1970
a new philosophy in the name of aya
ram, gaya ram to which a reference
has been made, and Haryana should
take the credit for it. Ang even
today Haryana stands at the top for
en masse defections. I think the
agility, the virility, the dynamism of
Haryana is reflected in all these
things. By 1971 the people had a feel-
ing that national discipline was eroded.
And when Mrs. Gandhi came forward
saying, with the slogan of garibi hatao
I will maintain discipline, the people
voted for her. I do recall those days
when the whole nation was feéling
very much embittered that things
were moving in a wrong direction and
there wag no national discipline at all:

\
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offices were not working, means of
transport were not functioning on
time and everybody for himself, and
political opportunism came to the
zenith and everywhere every political
party was looked at with suspicion.
That was the period and one year
before the Lok Sabha had completed
its term, electiong were called and my
reading of that vote was that the peo-
ple wanted more discipline. But what
happened in 1977? My reading was
this:
pline became more harsh, they wanted
more freedom. That was how the
Janata Party came. No second revo-
lution, nothing of that type. Many
claimg were made with which I did
not agree at that time. Therefore, the
people have demonstrateq their urge
for both freedom and discipline. And
what happened in 1979? Again the
people wanted more discipline. This
is how the electorate is responding to
the situations. If between 1975 and
1977 that nation suffered from the
excesses of Emergency, between 1977
and 1979 the country suffered from
the excesses of democracy. This is a
thing which we have to leara. How
to behave in the name of democracy?
Freedom became licence. It was here
on the floor of this House when three
Ministers made three different approa-
ches to the same issue andq I had to
advise them tc decide the matter in
their Cabinet and then comsz here and
speak with one voice, There was
practically no political discipline, there
was no party discipline; ang there was
no gdministrative discipline and natu-
rally law and order failed. There-
fore, I could hear the voice of the peo-
ple demanding more discipline. Then
came this opportunity for Shrimati
Gandhi. Mind you this is not a vote
for you, not for your party, nor even
for your candidates. It is a personal
vote for Mrs. Gandhi. I can say this
without any fear of contradiction. I can
show thig if she wantg to come with
me. T do not want to take the name of
any body. One of the senior members
of your party went to hig constituen-
ency during the last elections. The

[ RAJYA SABHA ]

When the people felt that disci--

be political polarisation.
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people were angry with him. They told
him: After two and half years, you
come here for the first time. Have you

come for our votes, they asked him.

They did not allow him ¢ speak. He
bore everything patiently. They got
exhausted and when silence was
established, he told them: “Yes, it is
true, I did not come here earlier. Nor
did I serve you to the best of my
ability, I have now come here not to
ask for votes for me. If you want
Mrs. Gandhj as Prime Minister, then
you should vote for me.” The is the
political education you gave to the
people. Otherwise, what are your
speeches? Only when you brought in
Shrimati Gandhi’s name, you got
votes. You are banking toe much
upon her personal capacity. It is good
for you presently. But in the long
run, it is not good for the country.
Fajlure of the political party system
in the country hag made the electorate
to look to a dominant individual, This
happeng everywhere with the failure
of democratic parties. I blame the
Congress (U). I blame the Lok Dal.
I blame the Janata Party. I blame all
democratic parties for this. What we
need is a cadre-based party. The
Marxist Party, for instance, has been
able to resist the influence of indivi-
duals, It is not my opinion or impres-
sion. It is the truth; it is the fact.
Therefore, this country needs cadre-
based parties. What happened in the
past few years is the disintegration
and liquidation of the political party
system, particularly democratic parties
and the middle of the road parties, I
am sure, in the long run, if the middle
of the road parties do not take a
lesson from this experience, there will

i

Sir, this actually is an occasion for
tha major sections of the opposition

“here for introspection and to read and
assess the situation correctly, So far

so good. e gt

Sir, there is a threat to democracy
in this country. Thig threat can come
from three situations. First, if issues

b
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are dragged in to the streets and if
decisiong are taken in the streets,
democracy will not survive because
then it becomes mobocracy, 1 would
warn the ruling party not to encour-
age street demonstrations on major
issues. This will boomerang. The
second threat arises from the erosion
of the sanctity of Parliamentary
institutions, Behaviour in the Parlia-
ment should be dignified. In fact, I
would like the opposition to give a
lead in the matter to the ruling party.
Knowing the composition of the pre-
sent opposition, I can assure the ruling
party that we will at all costg protect
the dignity of the Rajya Sabha and I
expect to get positive response from
the ruling party, The strength of the
ruling party should not become a
threat, not here so much, but in the
other House where I was told that
they did not allow an opposition
Member to speak, Where ig democracy
then? You are making tall promises.
Therefore, the sanctity and the proper
functioning of democratic institutions

must be guaranteed, The third threat:

" to democracy will be when there are
too frequent elections. A political
scientist hag put it that elections are
like the heart-beatg of the body. There
must be elections. But if there are
too frequent elections, the heart beats
. too fast and the body politic is dam-
aged. We have been having too
frequent elections. We should see
that as far as possible the elections
come periodically ag determined. We
must give the ruling party—I wish
the party which has been returned
wil] complete itg full term and will
place its record before the people. I
do not want any defections, Mr.
Advani said that there may be defec-
tions. I do not want defections. There
is no  question of defections here.
Nothing of the type. I would request
the ruling party to respect federalism
also, Sir, gradually Centralism is
developing and we have experienced
thiz in the first five weeks of the
Janata Government, When Mr.
‘Charan Singh was the Home Minister
I hag made a statement on the floor
of the House that you are destroying
the non-Congresg Governmentg and he
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had not even the Governor’s Report.
The earlier Government had the Gov-
ernors’ reports, but the Janata Gov-
ernment had not even the Governor’s
report before it. In Article 356, on
account of only the word ‘otherwise’.
the Congresg Governments were des- .
troyed. I said that you are going
against your own election manifesto,
You promised in your manifesto that
you would not use Article 356 for
political purposes, but you are destroy-
ing the Opposition. Thig is the
beginning of the destruction of your
own party. If there is no strong,
healthy Opposition outside, the rumb-
lings in the ruling party will come
to the surface and it
will break up. It has come irue, The
same thing will happen if the ruling
party \will not respect actually the
Opposition—its integrity, its health.
It will boomerang.

8ir, we have a federal character in
our polity. It seems Mr, Antulay
was very vociferous and there were
Press reports that the Assemblies
should be dissolved. Is it Mughal
rule? Are you going to behave in
the same way as the Janata Party
did? You say that the Janata Party
did not allow their democratic func-
tioning. It was very bad. You were
one with us when you were in the
Opposition to decry the Janata Party.
You yourself have said in your
speeches that ours is a multi-lingual,
multi-religious and multi-cultural so-
ciety. Let there be scope for different
expression and articulation., If differ-
ent parties actually are there. Let
them articulate. The rules of the
game are the same—democratic form
of Government. Nothing wrong would
happen if the AIDMK is there in
Madras. When the Janata rule was
there, we had still the CONG-I Gov-
ernment in Andhra Pradesh. Nothing
wrong has happened from the Centre.
And why are they having this urge
of dissolution? In fact, you are inter-
fering with the democratic rights of
the State people, in choosing the type
of Government. And do not think
that the Assembly election will be of

\
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the same type as the Lok Sapha elec-
tions. You will taste it. You will
_experience it,

SHRI SHYAM LAL YADAV (Uttar
Pradesh): Let us see.

-~ SHRI V. B. RAJU: The people have
become wise enough as to distinguish
what is actually Parliament and what
is Assembly and what the local elec-
tions are. Do not adopt the Janata
philosophy that it is the same. No.
The interests differ, the situation
differs. They act in a different man-
ner, Therefore, please for Heaven’s
sake, do not be tempted because of
the brute majority you have that you
can do whatever you like. I am sorry
to say, Sir, that the Janata Govern-
ment depended upon the doctrine of
dissolution, the Congress-I ssems to
be depending upon an improvad appli-
cation of 1t, that is, defection-oriented
dissolution. You defect the people,
get the majority and advise the Gov-
ernor to dissolve, The Centre need
not come into the picture. No. These
tactics would not do, This is very
bad. :

The present Government hag three
stupendous problems. We have the
problem of Afghanistan, the pro-
blems of Assam and the problem of
derailed economy, Mr. Advani said
that the economy wag good for the
first two years. I do not say that the
Janata Government did everything
bad. They have done something
good. But whatever good was done
had been spoiled by their quarrels.
Now, ths year 1979-80 is a very diffi-
cult year. There ig galloping inflation
of 22 per cent, The budget deficit
is going to be twice of what it was
estimated. It may be 2700 crores of
rupees. There is negative rate of in-
dustrial growth, We have one of the
worst droughts. We have increasing
unemployment. Then, we have ad-
verse balance of trade. The year
1980 is a very difficult year and the
present Government is faced with
great _difficulties. hey need the co-

"o
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operation of the opposition and the
State Governments. They should not
get into power politics, Let us solve
the problems which are before the

nation. We need not quarrel all the
five years. We can quarrel once in
five. years. After the elections are

over, let us settle down. I would re-
quest the present Government not to
indulge in political gimmicks. With
these words, I would say that my
amendment should be accepted be-
cause no reference has been made to
the employment situation in the
Address. ‘ {

ol AT FEE AE (891
g3%W) : IgEWEl AgRd, IO
qarr e @ @ g osReEer &
fesitequa & AT | AW HUAT T
: fr fag a® § s9a @R A
fesiiequa fFaT o1 s 9E) TR
fesiegma &1 awmn s & e
FE wQS "G AT AfEm Wi
IF NS T IWE IR AW
frg ¥ fisegmm fm s @ @
feSiegem #1 wga FI gRA TIE
wadr S FT U AN FHAT ALY
f& w FEg #@TE e SO RA
i fage § g W a1 | |qer
%fmﬁamgﬁ ‘

P - oL PR

%ﬁmmmm: g fag
T 4T N P O &9 gnm !
5t ARITET qWWR sma’t e
F MR 9T |

~

st ®Eq AT @ : FT o o
st fage dfear g ? r

M AAET TR wE : ag
J& Q@ AW 3w Fg W & &
go dre ;X fagw fem & §
oY ¥ sy R ¥ &g frar g
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wfen ¥ wh fem 3, Swe wRw |

# fagr ¥ aw A whm o 3s,
36 qRET § | IqF  |IH 9K F;T
o fesiieqaa =Ra & 7 WX
WY g @ g W vaaw g
O & oo & 3W FAT B EH
FEE L AW FE W wAEl
# wEy N fearer w7 § AR
A9 # A FW @ AR AR A
RE AR fa@ § sy # aEf
gL ol BT W R A A A
T FH IACRT AR fagr & am
gAT F Wl F AT FE & R F
AN ST I B &S I AT Jg7 (B
qara g1 S 1 ( Interruptions )
TR 71T ¥ g fermm g A oA
F A Afqs  AER TG & SO
R AR fagr § sdwafaat @
fesea FE T | TU TWHT @FR
FL A, gH AT & 9qF B WAL
@ ¥ 1 R, § @ oawm SR
TEF TV GAAT § IEE! MT [ITHT
e femmr =gar § 0 R oI
AW F1 JAF 9T H FF LW {/W
Ffem il &1 argl A AW ®
FgA g F1 gAT §l, AG AW F
fiom & =80 & 1 39 w9 3@ H
wgeaqt oo & wifeara . s
F AERE e ST T ¥ ed
T FT TFT AT §T WG , VAR
g W qfw &0 FT AET a7 T
W1 FW I FT AH ATH

Tars gaQF g & fagg oWy °

¥ & fagr g vagd fRw HJ@
st fefgae gy & & #wdwr
GIFIT w1 ug geng & § f5 aife-
g & g wee '8 & &
qifseaTt &Y AT 6 g qgar afew
qiffear w1 wEQET &AT AT AT
gamT wTfleT MT ag 9% THAR

Tt ¥ar, gard AT W0 @
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arfgd | gamT & €Y, SR FaN &
g a9 w8 gwr afew 3@ gwy
T § gfwar & gearr i
¥ fRw afaal &1 awiww =9 @
§ MxIg e § agf ¥ wewly

§ FITT F AAN &1 IIEATECr

TF qh Tgid Dol & OATHr &Y
szmar § e ¥ fag 9 g@ Yaw
IR FTEIR & HIAA F1 ISMT § |
ag fergeam & faarw seam Sgig
F AT W & | IAFT §@ 99
fraar A% gNT Ag FE & SIS
g | wfEs #fimg, sww W oF
FER AT AU &FI, HEAAOFT JIEG
gy aw & 91 T g )

gh vt wf wfgg & aq
1971 & 4% & g7 #AAQET F
grqat 437 9gd g & S GIT AT
qifeears @7 993§, " S9 fE
T &A1 qifeRar § AN @,
I9 AT 98 FT FAT FAP) FOqAT
AT & F ST gFAl & |

A, 59% fog gad®r § g
AT §  ARAGRAE O wE
AT F HA AT T HGNHEAT
Tt FAF A 1 agi wHAST AGAT
¥ @ 9w w1 @ few ag
qrfsFRare § wadt Sar #IT waw glaars
AT W § 1 THFET AEGI AIH G
fiF QT 39 g o afvaw oftrr
& Il @, fee wgwle &t g8 &
I TAWTAGAT & | A9 F 30§
sgi  Wagg wwd g 99
) fgasr & suwr ofoar & 00
Foar fear g 1 L 7@ T X
AEHRHT @ F QFAT AIgar § ar
SERT A9 ME gew # A9
wifgn, SaFT qfegw SHAT W, WiE
¥,z W ¥ A9 AE IAW A,
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gl ®F A qUET & FANIL T
# Fifgw w1 Ffgg 1 gl =g
gqr 7 #XE HYAT I IWT N9
W OE | IWH AT FT W @A
dar & g & 9% IR § uw
ger-wer e & ugwl@ A F

gfadqge § fos & | 3w 39 w9y

a7 agq &1 fafqa § oWk 2 a@R
§ wrAr =gar & B e arfan
&R & 3@ AHAT T F1 AT
FmEr Aift sfeaae w7 @ 2
FIF gq% WY-AMF W F AT T
wm § Y w9 gy § ey &
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gqd S § Wt MT AN FIFR
g T aEAfEr &t AT # aga
g vag AT g1 § )\ WA eW §
qrEATET # A /@T W OEHIT
w7 aiffeam F 8 S Ul
& #AIX gaEw agl grrddr g9
AT F@ § ;e wifrwm
F WEF gL FRX FWIT F F=
FQ § A W AR g B
s & Tt F g4t 7 FWQ &
-y Fw § o Aifs fafaw ==
“gfegare #W@ € ST FAT gAR
- gifeegr & ddg @ o gEt
arfgd

TF g A faawr o ww
W St e §, FEAT AT §

o wmm T-ﬂﬂﬂﬁ'ét‘ Fq7 7
%ﬂw‘watmm@ ¢ TT A
#t A F fa¥ 1 R AW ¥ Ay

AT AT ¢ WG YT F U@ OUR,
qgT it gfige ot & 81 9T

FH AET B FGEAW T A
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Fifaw &Y 15 1+ 3 Fer v &

|

o e AT T A qIE
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=t AEiEe waE W 2§ eam
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AN AMER qEWE A ¢ GG
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T 9 9%, WgT e gy 9% o’

AR B0 B QAT T IR

e femd ¥ Ol E O S

FqT g | foegwiy q o9 &
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e g Ot S99 oz v @ § 9%
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feeft S aopre sy =Y §, feodlY

© & fafqezr ot @y & ag T o

g #1 faysos & o7 S &1
Fzam 4 | & wgmr § fF oo
W FT ST T ;W FT gATET

< S arfaae & g o9 8, IR wE

giEt g1 § fodY oF odi % g adl
F@I, T3 &% IR @I T9H
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g4 F AWM 9T T 1 2T gF
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omuT wifd & A 9T AT qr 3w
wdt @ g, qE FF @wAr |
gafay sufaaE AR SET 9, 7w

9% AFW AAT AT(ES | (Interruptions)

. Wt AW AW@S : Wy o, §

AN A AT AT g F A
ardl ¥ d99 @I § W o qaTEw
F wga § A AT qifeat aeer § ?

=t AWML 9| WE 2 AT 43
W | faRre & v Y A g
Exicalico |

sfra, AT FgaT a3 7 fF Tszafy
& miwgamn & 39 @ # % 3 5
g Nioas oAdEg F T @R
FT AE T FEAT FT ST ) AT G
Afead oA ST FHT A4S § R
gT ¥ I% fgems AT Fa gEd T HAT
qE FT @ § T W T 1 I T
e GAAEE ¥ FW T a&
S ®@E 1T FeIH RE, arAfEw
AW QL I fEATH AT THI
FT AT ? IR F qX I F FATT
T § fa faw f&v g7 a3 adt
3a% gL &Y faw 7o Tro frame ¥ 6%
53w ¥ 16 fafaeet 7 Fiog 7% ¥
A § qer ... (Interruptions)

St ¥R A AR ¢ F gAY Tg
FEAT ATEAT 3 % o7 faergr @ and
AR faaga o9 913 Far-aq1 F F
FE wE?

Y ATTAT A1 WGV ¢ IJTTH T
q 7 <@g | facelt % weaL Ag weal
gE3 o Yo fama § =ff areet I
F IR CHAIE A g0 @
& A faad TaF A @ 6 T

Y AT AT : F g9 1o THo
qFo F AT AVE A F AT F, ATTHT TC6
- F AWM T |
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M ANTET gAE wEr ¢ A,
¥ o9gq F7 qF § 7T @ T @G |
T ST & o v gy & fag ot ans
I 24 FAT B R E ) fow
GHY qE FIE-FAAUT T AlefERA
TAT 3 ST T GRS F A A
Ut gr A% AT | I T3W A fAE
¥ CHTEHAIS & I 9IE T AN ¥ qgT
F @ g § o3m w9 § W SR
TEEATST #7 wuT &ef § TEe 2
fea & | ST war foag €Y 7 &, Ay
s forg Afefmta «df gar g 1 o
SAa & fF 32 39 g Qe A S
qifesiy | S € fora gE 7 g Aife-
frvwa ot qrr-amy T afgg o
¥ gquaar g 5 a8 @ T &1 €39
g f 37 it & fag S99 g@tag
78 g1 W) & wifs agl s 399
g E ) wd fawwr § wg @ 2
ﬁ%ﬂsﬁrgﬁﬁmmm%%aramm
BT %rn‘"ng .

= W AT ATED ¢ HIIHT GEY
feafa A w7 & 9w fqam
que @1 @ gEr gy @ iw
fafree s Fw ® faedy &
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= AMTaT NaE wEY ¢ § gEear
g fr g =@ T &7 s § F g o
F faamr ¥ ginges & @A &,
TdFeS &1 fswutegmm 9% faawr ®
& A AT qqeAIST B @A e
¥ owm ferme 7 fod @ )
IR TAH T SHEAT G ar 3
#et % fau So-gaTe v wEey 9

= oedl & arg & fogaw F@0 §

fir Trozafa & wfwamaor & A GTH
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T g g W o % dEw §awE §
- T F T ATEATAEAT § ITH TGS GHT
- wfen wR S fawa &Y se@ € wHw
st gwrE g Ifge Wik =N ww e
area &t ffaeeg aar 1 o

e

Y 1 AEH AT FEA & HIC AT AT
A T AT § !

DR. RAFIQ ZAKARIA; Mr. Deputy
Chairman, Sir, the Leader of the
Opposition, Mr, Advani, who has
been an experienced parliamentarian,
with a short spell in the Government,
criticised the President‘'s Address on
the basis that it bristles with genera-
lities and platitudes. I was rather
surprised at this observation because
when I went through—after the ob-
servation that he made—the Address
that the Janata Party Government of

which he was a member had presented ’

to both the Houses of Parliament, I

found that it contained more genera-’

lities and platitudes. In fact, as a
matter of parliamentary practice, the
President’s Address only gives direc-
tions and shows the way in which
Government proposes to go ahead
with its programme, In this Address,
Sir, it has been made clear that as
far as the socio-economic measures
were concerned, it is during the
Budget Session that the Government
will come forward with the specific
measures. But the Address contains
directions which are not only a depar-
ture from what the last Government
did or the Janata Government did,
but also how the Government pro-
poses to implement many of the pro-
mises that it had made during the
election campaign.

Now, Sir, the first reference in the
Address is, regret for the absence of
representatives from the North-East-
ern States, I do not want to take
much time as far as the situation in
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that region is concerned, particularly,
in Assam, but I would like to plead
with the Government as well as the
people in Assam that the situation
can create complications in other
parts of the country if it is not viewed
in its correct perspective. I am happy
that the Prime Minister has made it
clear that the question of who are
foreigners will have to be gone into
in depth, studied properly and she
has gone even a step further and
assured that even those people whom
the Assamese may consider as foreign-
ers would have to be rehabilitated
elsewhere. Sir, there is, unfortunate-
ly, a communal angle to-this question,
1 do not want to say anything which
will aggravate the situation, but even
when 1 discussed this question with
some of my friends from Assam who
feel very much agitated, they admitted
that the problem is something with
which almost 80 to 90 per cent of the
Muslims are concerned. And it is
from the point of view that we will
have to 'be extremely careful because
the very fabric of our secularism
may be in danger if passions are
allowed to have swayed in the solu-
tion of this problem.

Next, Sir, there is a reference—
when I said that there are specific
directions, I was coming to them—to
the communal and other devisive for-
ces who have reared their ugly heads
in different parts of the country
causing serious prejudice to our ideals
of national integration. and national
unity; and the confidence of linguistic
and other mingrities, Harijans and
weaker sections of society has heen
seriously eroded. Sir, it has been ad-
mitted on all sides now that one of
the decisive factors in the massive
mandate that the Congress (I) has
obtained has been the overwhelming
support received from the Harijans
and the Muslims. It was not a nega-

tive vote in the sense that they mnot

only reacted to the non-performance
of the Government, but what happen-
ed was that the little hope that they
might have entertained in 1977 was
so dashed to the pieces, by what hap-
pened to them in the last two and a
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half years, that they were almost
irightened. They did not know whe-
ther their future was at all secure in
this country and it wag at that time
that Mrs. Gandhi’s leadership gave
them a ray of hope. When the mani-
festo was published, specific measures
1o restore this confidence among the
Harijans and the minorities were
given. It is true, Sir, that in the
Address these measures are not spelt
out, But, perhaps, the Address had
to be brief and, therefore, as I said,
a general direction could only be
given. I do not think that at any
time in the history of free India, any
political party, including the Cong-
ress Party in the past, had given such
specific assurances, both to the Hari-
jans and the minorities, in particular
to the Muslims, as has been done in
the Congress election manifesto and
I would like to read some 9f {hese
assurances that have been given.

One is, “it will safeguard the rights
of the minorities”. That is all right.
Then it says: “The effective and
timely control of communal distur-
bances shall rest squarely on the dist-
rict administration and any failure on
their part will promptly entail suit-
able action. Special measureg will be
taken to bring offenders to hook
speedily and deterrently”. I would
like the Prime Minister, if it is possi-
ble, to spell out how this terrible
eommunal problem which erupts every
now and again and which under the
Janata rule had made the lives of the
Harijans and Muslimg almost intoler-
able is going to be controlled.

Then, Sir, there ig another assurance
given in the manifesto, “Special
peace-keeping force will be created
to prevent and suppress sommunal
violence which will be composed of
people drawn:from minority com-
munities, scheduled castes and sche-
duled tribes and others”, Sir, in this
connection, when Mr. Morarji Desai
wag the Prime Minister and was for
gome time incharge of the Home port-
folio, I had repeatedly asked for some
such specific assurance on the floor of
the House and I am sorry to say that
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none was given. Our party in its
manifesto has given this categorical
assurance to the minority communi-
ties and the scheduled castes and the
scheduled tribes,

Then, Sir, there is also the assur-
ance about the Minorities Commission
being made statutory. But more im-
portant than that is the assurance as
far as the employment opportunities
to the members of the minority com-
munities are concerned. And therein,
Sir, I would like to read to you the
specific commitment in the manifesto:
“So far as the economic condition of
minorities, scheduled castes, sche-
duled tribes and other weaker sec-
tions of the society is concerned, a
thorough examination is needed to
ascertain if the benefits of various
fiscal policies of Government, both
Union and State, had really reached
them. It is learnt that incentives,
facilities *and other encouragements,
entitlements- like licences, quotas,
loans etc. are not being fully availed
of, ' A high-powered panel including
members belonging to the minorities,
scheduleq castes and scheduled tribes
and weaker sections will be appointed
to go into the whole question and
make recommendations”. Sir, this is
an assurance which I am quite sure
will for the first time give ug a clear
perception of what the economic
conditions of the minorities, in parti-
cular the Muslims and the Christians,

are. If thig panel is gppointed
5 p.M. quickly, I am sure we will

be in a position to tackle
the problem in the right manner.
In thig connectioh Sir, I am also
happy that there ig thig assur-
ance that as far as employment in
Government services is concerned, the
words are very significant and I would
like to quote them because they are
part of the hope for the fulfilment of
the grievances of the minorities:—

“Equitable employment oppor-
tunities to the minorities will be
ensured in Government services in-
cluding the law and order and
security personnel.”
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Then, Sir, it further goes and elaho-
rates: —

“Tt has always been the policy of
the Congress to give adequate re-
presentation to minorities including
Muslims and Christians both in the

- organisational and parliamentary
wings. We feel that in every field
of national activity as also in the
affairs of the Government the
totality of the population shall be
properly and effectively reflected
and represented in the interest of
national integration.”

Again, Sir, a kind of unegquivocal
declaration which wag never made
before, That is why, when we went
to the Muslims during the election
campaign, we found for the first time
that they realised that apart from the
leadership that Mrs. Gandhi has pro-
vided and the assurances that the
Congress (I) has given that their
future would be securs, what is
required is that steps and measures
have to be taken as quickly as possible.

Mr., Advani talked of this Govern-
ment being a minority Government,

SHRI LAIL K. ADVANTI: I d1d not
say that.

DR, RAFIQ ZAKARIA: Yes, yes,
you said that the vote is a minority
vote, that the Government has been
appointed on the basis of a popular
minority vote.

SHRI LAL K. ADVANI: That has
alwayg been there,

DR:. RAFIQ ZAKARIA: It has
always been there, But I would also
like to remind him that if we have to
go on with the parliamentary system
of Government and if he were to study
the electoral results even in the United
Kingdom and other countries, the same
anomaly is bound to recur. Therefore,
the question of the list gystem or of
proportional representation is not going
to solve as far as stability of the
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Government is concerned pecause
under a list system or under a pro-
portional representation gystem, there
is also the danger that no particular
party may get a majority. You again
get the game kind of disequilibrium
against which there has been no
answer and, therefore, it is not such
a simple solution ag Mr. Advani has
advanced. ;

Now, Mr, Advani hag been a little
unkind to the present Minister of
Information and Broadcasting when
he said that he proposed to reorganise
the Press Commission, I do not know
what he has gaid or what he has not
said but, surely. Mr. Advani will agree
with me that all the appointments
that the previoug Government made
were of a partisan nature, that many
people werg blacklisted on flimsy
grounds, that we have had discussions
in this House also ag far as personnel
and composition of such commissions
or panels are concerned and. therefore,
if 3 new Government has come to
power and if it wants to implement its
promises and assurances and its pro-
grammeg of action, then, surely Mr.
Advani, under a democratic system of
Government cannot expect that such
instruments which may not have faith
in the philosophy ang approach of
this Government should be continued,
I am not gaying this as far as the
Press Commission ig concerned, but
the approach should be quite clear.
Most of the appointments were of a
political nature. And if they were of
a vpolitical nature, then certainly we
will have to change these appointees,
This is exactly what is done in the
United Kingdom and even in the
United States of America. In fict, in
the USA, with every change of the
President, thousands of appointees are
overnight changed. In this country at
least there iy some kind of continuity,
I do not want that any injustice sﬁould
be done to any one of them, but
surely if our manifesto and the assur-
ances and the commitmentg made in
the manifesto are to be implemented,
then certainly we will have to choose
our own instruments for fulfilling
those assurances. : L
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Then, Sir, there is a reference in

the Address to the deteriorating econo-
mic gituation. Mr, Advani was very
aggressive in asserting that there has
been no deterioration in the economic
situation. Well, let me assure Mr,
Advani that if his presumption were
to be right, his party would not have
met the fate it did. In fact, the very
newspapers which hg has quoted have
been at paing to point out that one of
the factors which wiped out the Janata
Party in the recent electiong has been
the price of onions, It ig only sym-
bolic. It ig true that the way inflation
went up, the way the prices went up,
the way commodities became scarce,
there was no hope for thg common
man. It ig because of all these factors
that the poor and the downtrodden—
and the minorities and the Harijans
are the worst of the poor and the
downtrodden—were so affected that
they voted en masse for the Congress
Party and which resulteg in this
massive mandate,

Then, Sir, in the Addressg itself, as
Mr. Advani admitted, there is a clear
indication that ag far as the socio-
economic measures are concerned, in
the Budget session they will be spelt
out; but he cannot say that the direc-
tions in which the Government pro-
poses to go aheag have not been given
in the Address. They are there in
paragraphs after paragraphs. For
instance, it is indicated what is to be
done so far as the energy crisis is
concerned. A national plan is being
worked out. The very fact that an
assurance on  these lines has been
given should indicate that the neces-
sary preparation to meet this grave
situation js being made,

SV ]

Sir, I have only one or two more
pointg to make before I end my speech.
One ig about the fear that Mr. Advani
said has been generated as a result of
the massive victory of the Congress
(I) in certain sectiong of the people,
I am rather surprised at this observa-
tion. Let me tell him from my per-
sonal experience that it was the Janata
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victory which really created the fear
among those who were on the other
side, The various inquiry commissions,
the probes and the raidg created a
psychology under which hundredg of
thousands of people suffered and
because the press was all through pro-
Janata, it never got reflected, The
press even now has a soft corner for
the Janata Party. That ig why it is
a fact, and, therefore, Mr. Advani
should realise that had there been any
kind of such phychosis created despite
the categorical assurance given by the
Prime Minister that there shall be no
prosecutions, that there shall be no
political vendatta, that there will be
no victimisation and that ourg will be
a policy of reconciliation and national
consensus, this king of agtmosphere
wherein even thig massive victory of
the Congress (I) has not created really
any kind of psychology which the
Janata Party victory had created in
1977 among large cections of the people
particularly the Congress rank and
file, would not have been there, It is
the biggest hope for the success of
democracy. It ig on the basis of our
understanding that if one party goes
out and another party comes in, it
shpulg not yesult in our instituting
commissions of enquiries or having
raidg and all kinds of harassmentg to
the people who might not have been
with us or even who attacked us or
criticised us, that proper democratic
functioning is possible. It is in that
spirit that I appeal to Mr, Advani and
my friends on the other side to co-
operate with the Government because
we are at a very critical stage at this
stage. With the international situa-
tion pregnant with all kinds of
dangers, if we are once again going to
indulge in a policy of confrontation in
a spirit of conflicts, then, I am afraid
we will ill-serve our people. What
thig election should teach us ig that
we have to keep the national interests
in the forefront and that even if we
have suffered political defeats and
even if it has resulted in the loss of’
power by some people, it should not,
as a result of i, create a climate of
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non-cooperation and of fear of unse-
curity which again may generate such
forces which will disintegrate the
unity of the country,

With these few words, I would like
to thank you for the time given to
me.

[The Vice-Chairman (Shri U. K,
Lakshmang Gowda) in the Chair.]}

SHRI SYED SHAHABUDDIN:
Mr. Vice-Chairman, Sir as I rise to
make my maiden speech in the
House gt the fag end of the day,
may. I beg you, Mr. Vice-Chair-
man, and through you, my esteem-
sed colleagues here to grant me
their indulgence as a junior colleague?

At the outset, Mr. Vice-Chairman,
with your permission, T would like to
touch upon some of the points that
have been made by my esteemed
colleague, Shri Antulay, who moved
‘the Motion of Thanks. He is q consti-
tutional expert, I know and, I have
been a student of Constitutional law
myself. But personally I do not see
the conflict that he appears to see
between parliamentary democracy .on
the one hand and federalism on the
other. Indeed, the two refer to two
totally different levels of operation—
parliamentary democracy is a system
of Government, federalism is a consti-
tutional structure-—and the two may
go together and the two may not go
together, But the point that he wanted
to derive at was indeed very interest-
ing. He wanted to justify the process

of destabilisation that has bden let

loose in the country on the ground of
thig premise that true parliamentary
‘democracy in thig country means eli-
mination of federalism. I submit, Mr,
Vice-Chairman, that it is not a premise
that we who are the Members of this
House, can accept even for a moment.

Mr, Vice-Chairman, Shri Antulay
spoke of gecularism ag dearer to him
‘than the rule of law and dearer than
democracy. The Constitution des~
cribes gecularism as one of the funda-
mental principles of the Constitution,
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of our polity, and indeed all of us are
committed to the .principle of secu-.
larism. But I do not understand this
efforty to monopolise the secular out-
look, thig propaganda that only the
ruling party, represented here by Shri ;
Antulay and his friends, is the defen-
der of true secularism, I reject this
presumptuous approach. Dr, Zakaria
has in hig intervention gpoken of the
massive mandate from the Muslim
voters, I just saw, perhaps today or a -
few days ago, a computer analysis of -
82 constituencies in which the Muslim
voteg range from 20 to 50 per cent,
These 62 constituencieg have the
highest proportion of Muslim voters
in the country. And you will be sur-
prised to know, Mr, Vice-Chairman,
that in those constituencies the votes
secured by the Congress (I) are 7 per
cent lower than the 43 per cent votes
received by the Congress (I) in the
country, That shows that obviously
the Muslim masses have not reposed
their confidence in the Congress (I).

oY TETE A@E oA gEd
ga<r arfeal #1 97 sifeeggodls §
fra® a<dz faen € ag W @y gqangd

SHRI SYED SHAHABUDDIN: Iam
sorry, I do not have the figures, Mr.
Deputy Chairman. I am only referring
to an analysis made,..

(Interruption)

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): Mr,
Yadav, let him finish,

SHRI SYED SHAHABUDDIN::...«
and the conclusions drawn by some
computer analysts from those parti~ .
cular figures.

M AR IRA ¢ 39 F gadt
arfent w1 gwdds o faar &

SHRI SYED SHAHABUDDIN: Mr.
Vice Chairman, Sir, Mr. Antulay said
that the two-and-a-half years that
the Janata Party wag in power ig 3
sordid tale and p sad: commentary,
Strong words, jndeed, Mr. Vice Chair-
man, buf gtrong wordg do not change
history, do not change facts. He has
spoken of thig period ag worse than
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dictatorship, I wish he knew what
dictatorship was. I wish he were on
* our side when the Emergency was
. imposed on the country, Then he
would have known what dictatorship
meang and what authoritarianism gjg-
nifies. R

A i)

We establisheq Commissions of in-
inquiry. Yes. We did not punish
people right away., We did not pre-
sume that they were guilty. We es-
tablisheq commissiong of inquiry ac-
cording to law because we believe in
the rule of law. And it is not a
crime to enquire intp allegations. We
know that the reports that have come
out of these commissions of inquiry
are very valuable and indeed contain
a lot of material which will serye as
a guide to the growth of democracy
in gur country.

Mr. Vice Chairman, the point has
already been made that even jn the
country as a whole, the ruling party
did not secure 5 massive mandate.
Yeg, they have a massive majority
in the Lok Sabha. But gabout the
massive mandate, let me go one step
turther. They have secured 43 per
cent of the votes cast, ang the voteg
cast were only 55 per cent of the total
electorate. Mr. Vice Chairman, if
you multiply these two figures, you
will come to the astounding conclu-
sion that the present Government is
ruling the country with legs than 25
per cent of the electorate behind
them. It is not just a matter of the
voteg cast. Of course, it ig all due to
the vagaries of our clectoral system
to which I shall come g little later.
So let there not be too much jubila-
tion or excessive rejoicing merely on
the presumption that the entire coun-
try is behind the present ruling party.

Mr Vice Chairman, we have been
told that collective leadership is bad

and one-man leadership or one-
woman leadership is good. Well, we
know what personality cult means.

Do we wish to introduce in thig coun-
try the cult of personality? Do we
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wish to take the inevitable path to-
wards totalitarianism which thig per-
sonality cult would gignify? 1 think
in our country we have not yet risen
above the feudal syndrome., I think
we have not gone beyond the King-
ship psychosis. And it jg thig which
perhaps permeateg the thinking of the
treasury benches whepn they talk of
one leader and one party for the
country. ‘

Mr, Vice Chairman, My Kalp Nath

' Rai sang a long paean of praise and a

long hymn of homage to ‘the leader”
whom he described 54 the world
leader. A few gentenceg later he de-
moted her to “the leader of the non-
aligned group and the developing
countries”. Well, he should make up
his mind whether Mrs, Gandhj is “the
world leader” or just “the leader of
the non-aligned and developing coun-
tries”. May I point out fo Mr. Kalp
Nath Rai through you, Mr  Vice-
Chairman, that the isolation of India
on the question of Afghanistan is
symptomatic of the fact that we are
not leaders of the non-aligned group
today ang we are not leaders of the
developing countrieq today. We gre
not evepn leaderg of our own region
of the world in South Asia, thankg to °
the policy followed by the present
Government on Afghanistan, gn which
I shall have something more to say
later. :

SHRI KALP NATH RAI: Your
people have destroyed the image of
India during these three years.

SHRI SYED SHAHABUDDIN: Mr. .
Kalp Nath Raj ig an esteemeq col-
league and I do not blame him. T
know he is in the waiting list and he
has got to make his point. But I
woulg like to suggest that if our
workerg had the same lung power
and similarly girong vocal cerds, per-
haps we would have won the election
and not hig party,

May T now come to the Presidents
Address? I have moved certain
amendmentg to the President’s Ad-
SO ‘
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dress. ‘When I reaq through the
opening paragraph, paragraph 2, I
felt a bit sad. It ig natural that there
is a degree of self-glorification. It
ig natural to have a bit of backslap-
ping when you come Wwith guch 3
massive majority to the Lok Sabha.
But is it in consonance with the con-
ventiong of democracy, is it in keep-
ing with the democratic spirit, to
malign everybody else, to tar all the
other parties which the game black
brush and castigate them obliquely
for their ‘philosophies’ based on re-
gional, linguistic, sectoral and other
differences? Was it necessary to
have includeq thig gentence, this un-
fair criticism, this undemocratic cri
ticism of the Opposition parties ag a
whole, in their totality? I perso-
nally feel, gs my leader Mr. Advani
has pointed out, that there ghould
be some humility, and ag my friend,
Mr. Antulay, hag said, let there be
some introspection: introspection with
humility would perhaps inject sense
in the ruling side.

May I now refer to para 5 in which
the economic situatioy hag been des-
cribed ag a matter of grave concern
and anxiety? Much hag already been
said oh this point. I would like to
bring to your attention the interven-
tion of the present Finance Miniaster,
Mr. Venkataraman, when he wag par-
- ticipating in the Budget Discussion
last year on March 12, 1979, He said
in the Lok Sabha—and I quote—¢“The
Finance Minister has said in the
Budget Speech that the performance
of the Indian economy during the
year iz a matter of greatest gatisfac-
tion, a statement with which subject
to some clarificationg I will agree. It
is true that agriculture has maintain-
ed the record production reacheq last
year of 126 million tonnes, industry
showed gigns of receovery and may
achieve a 7 to 8 per cent growth.
There is a relative price stability in
respect of wholesale prices, thanks
particularly to the 20 million tonnes
of foodgrains and Rs. 8,000 crores of
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foreign exchange which have held
down the wholesale price”. Thig is
the verdict of the present Finance
Minister when he was in the Opposi-
tion last year. May I of course, in
this connection refer to the price of
oniong {o which Mr. Zakarig refer-
red? Yes, somg commentatorg have
called this election an onjon election.
Well. I would like to point out that
during the two yearg that the Janata
Party was in power, 1977—179, two
full financial years, the wholesale
price index in thig country rose by
only 3.4 index points. Of course,
there wag gn increase of 20 index
points in the nine monthg between
April, 1979 and December, 1979, and
that wag perhaps due to the fact that
the Caretaker Government had ‘its
limitationg and dig not quite come to
grips with the situation. But for that
to discredit the entire period\between
1977 and 1979 on a period of economic
chaos ig not fair. I think there is a bit
of exaggeration in that.

Then may I refer to para 9 be-
cause T have an amendment there?
There it ig said, “The Government
would like to re-affirm its commit-
ment to planning ag an essential tool
for engineering social and economic
change”. I quite agree with the sen-
timents, but I fail to see here the
necessary corollary. I find no men-
tion at all of the Five-Year Plan
which hag been formulated and which
is under implementation, no mention
at all of the priorities; of course, the
present Government has the right
even to change the priorities. But let
there be a mention of it. Are we go-
ing to lose another two yearg in for-
mulating another Five-Year Plan
ang let the country’s economy stag-
nate quring that period? Or, are we
going to start from the stage where
the opposition had left off and build
a stronger economy?

I

Mr Vice-Chairman, may I refer now
to paragraph 20 of the President’s Ad-
dress? And here, I would like to
speak at some length. because this
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paragraph referg to the problems of

the minorities. It says:

“The Government is

fully to secularism” etc.

committed

In the end it speaks of legislation for
assuring the minority character of the
aligarh Muslim University, But there
are more important matterg than
these, wheih concern the minority com-
munity. And there is no mention at
all of these. 1 am referring to the
promiseg and assuranceg given by the
Congress (I) Party in its election
manifesto on Urdu and on the question
of communal violence I refer to com-
munal violence because it has already
been introduced in the debate by my
esteemd frind, Dr. Zakaria,

Mr, Vice-Chairman, communal vio-
lence is a shame for the country. That
it should go on for thirty-two years
after Independence is indeed a mat-
ter of regret and for which we should
all bow down oupr heads in shame,
For thirty yearg of these 32 years—
to be exact for 29 years—the Congress
was in power, If the virug still per-
sists in our body politics, can we not
say that it is because of the wrong
policies—I am not saying anti-secular
policies because ‘securalism’ is per-
haps defined by many people in their
own ways—followed by those in
power? Our friends on the Treasury
Benches now talk of communal vio-
lence, They forget that in one of the
very, very publicised statementg just
before the elections. Primg Minister
Mrs, Gandhi claimed that during her
eleven years of rule there had been no
communal riots at all Mr. Vice-Chair-
man, if this is not falsification of his-
tory, I do not know what is, We
know, and the Government of India’s
own records and gstatistics bear out,
that on an average there were 303 com-
munal riots every year during those
eleven yearg of Mrs. Gandhi’s rule.
On this point we are equally ashamed
recause communal riots also took
place while Janaty Party was in power,
But we have not peaten Mrs. Gandhi’s
record because during this time there
were only 204 communal riots per
year. But the casualties were much
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lower. It was not comparable at all
to the average casualty figure during
those eleven years of Mrg Gandhi’s
rule. This is a majore issue concern-
ing the minority community. But
there is no reference to it in this, I
say this because I am also a Muslim. ..

SHRI RAMANAND YADAV: On a
point of information . ,

SHRI SYED SHAHABUDDIN: 1
am not yielding. You can reply to
that.

Mr. Vice-Chairman, I was gaying
that no reference has been made to
thig most important question how to
control the frequency ang intensity of
communal violence. The Government
should have spelt out the measures or
controlling communal violence.

The second question ig about Urdu,
Meny a time promises have been made
"y the party which is now in power
both at the State level and the Cen-
tral and nationa] level that Urdu ghall
be given its due place and that Urdu
shall be recognised in some States as
a gecond official language. No indicat-
ion has been given in this Address
about the place in administration in
the media and in education which
the present Government proposes to
give to Urdu which is one of our
finest languages and which is a lan-
guage which is dear to us.

Mr, Vice-Chairman, I now come to
some aspects of foreign affairs,

THE VICE-CHAIRMAN (SHRI
U, K. LAKSHMANA GOWDA): How
much more time you are going to take?

SHRI SYED SHAHABUDDIN: An-
other five minutes, if I am not inter-
rupted.

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA): You
carry on.

SHRI SYED SHAHABUDDIN: Mr.
Vice-Chairman, paragraph 23 of this
Address makes 3 reference to the
recent developments in Afghanistan
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which highlight the re-emergence of
the cold war. I am afraid this is not
" an adequate diagnosig of the situation.
This shows a remarkable degree of
insensitivity to the very grim and
grave threat that has arisen on our
borders. If the 5000 yearg of our
history is any guide, any power which
hag established itself on the plateau of
Afghanistan has done it only with one
purpose, namely to enter into the
Indo-Gangetic plane, Mr. Vice-Chair-
man, history cannot be an infallible
guide, but is does repeat itself, through
not with absolute precision. There-
fore, I am rather amazed that there is
no perception at all in this Address,
of thig long-term threat which may
even become imminent to the security

of the entire sub-continent. There is.

no mention at all of this aspect. We
have taken such an ambivalent and
such an ambiguous stand, just expres-
sing concern, that we are really puz-
zled ag to what concrete stepg the
Government of India propose to take.
If the intervention of our Permanent
Representatives in the United Nations
is any guide, this ambivalence is car-
ried to extreme absurdity, Mr. Vice-
Chairman, Sir, the Government of
India should have tried to evolve g
collective, sub-continenta] response to
thig threat by taking all the countries
of the South-East Asia into confidence,
by consultations with them, by con-
vening a conference of South Asian
Stateg in order to secure the with-
drawal of the Russiang from Afghanis-
tan and also to refuse or to deny the
foothold to the Americans and  the
Chinese in Pakistan. Mr. Vice-Chair-
man, the two go together. We do not
trust any of the super powers. We
treat them equally. Their presence
ig a threat and danger to our security.
We want to deal with them. We live
in an inter-dependent world. But we
want to keep them at arm’s length.
Mr. Vice-Chairman, Sir, if the clatter
of cavalry of the olden times has now
been replaced by the rattle of tanks,
it should not make ug deaf to the
threat that is knocking at our door.
On this, Pakistan has already—TI would
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say, a group, hag already pre-empted
action which shoulq have been taken
by us. We see today in Islamabad the .
spectacle of an Islamic Conference on -
this development. Mr, Vice-Chairman, :
I regarq Afghanistan case as the rape
of a small nation by a great power,
ag the occupation and an attack on
the sovereignty of one of the non- :
aligned and friendly natjons, one of °
our closest
during our freedom struggle. Our first
provisional government wag formed in
Kabul. It consistently be friended us :
after independence, It shows our
Government is insensitive to the fate
of small nations, it is insensitive to the
people who are our friends, to the fate
of people who are today forced to
struggle against foreign occupation and
it does not care about South Asia. It
doeg not care about the fate of this
region,

Mr. Vice-Chairman, I would also
like to refer to the Indian Ocean which
instead of becoming a zone of peace,
as become a zone of confrontation
and which hag not even been men-
tioned. We, who were the foremost
rponents of the proposal for  the
astablishment of a zone of peace in the
Indian Ocean, do not even care to give
it any priority in our scheme of
things, in our scheme of external rela-
tions. I think it is high time that the
Government of India should take note
of the growing militarisation, of the
gsrowing escalation of military forces
in the Indian Ocean. If this trouble
reacheg the Gulf, our economic deve-
lopment will come to a halt; our eco-
“omie machine cannot run without
netroleum. If it is threateneq either
by the presence of conflicting forces in
the Indian Ocean or by the march of
the Russians, we shall be affected and
our economic development will be
affected.

n South-East Asia, I find that =
patently inaccurate—in fact, a wrong
—statement  has been made. The

-tement here s about relationg wi'™
ASEAN. T am aware of the plea made
by the Government of India two years

friends who helped us =
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ago for a dialogue with the ASEAN
tor co-operation. I am amazed that
1t says that we intend to improve our
reiations with ASEAN, while India has
10 relation at all with the ASEAN.,

About Africa. only one sentence,
because I find that South Africa today
is the main bulwark of colonialism
and imperialism in that part of the
world. It is not the White Minority
in Zimbabwe which ig obstructing the
dawn of freedom and democracy in
that part of the world. It is the White
Racist apartheid regime in South
Africa which, through itg alliance with
international monopoly capital,
exploits the natural resources which
really belong to the African people,
and which intervenes in the affairs of
the neighbouring African Stateg and
launches aggression against them per-
sistently. And we who were the
pioneers of anti-apartheid movement
do not care to mention South Africa
in the President’s Address. I have
nothing more to say. I would appeal
0.1ce again to our friends on the Trea-
sury Bencheg that they should act with
humility and tolerance. Mr. Vice-
Chairman, the system is being ques-
tioned today. The politicians, all of
them without exception, to whichever
party they may belong, are being
questioned. Their integrity, their use-
fulnesg and their relevance is being
guestioned and whatever we do in this
House, the common man oufside is
watching us. Let us not fail him.
Thank you. ‘

SHRI A, P. JANARDHANAM
(Tamil Nadu): Mr, Vice-Chairman,
Sir, the previous speaker said that the
common man is watching us. He has
been watching ug for the last 30 years
in the name of parliamentary demo-
cracy. Parliamentary democracy has
been reduced in India, in the words
functioning

anarchy. We have so many

seen

" things. I cannot go on repeating those
" things and waste my time.

So many
things have come to us in the guise of
parliamentary democracy. We ghould
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realise thal if a politician can rise in
momentg of crisis above party potitics,
uen only he belongs to the people.
L complunent Mrs. indira Gandhi on
ner reutrn., We can always depend on
ner in handling the foreign aftairs and
1 am sure she will rise to the occasion.
1 am enthused by President’s reference
o the 'I'wenty Point Programme to
revitalise our economy and to give
meaningtu] life to the toiling masses.
riungry bellieg have been our lot so
jar. wven among the under-developed
countries we are going down and down
and down, The world would respect
us oniy if Weg cease to exploit each
other mternaliy. We are ace adulte-
ratorg m  foodstuffs. We produce
Betcms and Willipurams. We have to
put a siop to all these things. The
rresident has spoken about harmo-
uious Centre-State relations. But, Sir,
a very powerfu] Centre and a very
veak State cannot go together. Our
great leader Anna was for a sound
state-Centre relationship, I belong to
a party which ig advocating sound
Centre-State relationship and which
.s projected so many things like State
utonomy and other things for the
.1ghtg of the States. 1 may reiterate
that we shall not be hesitant to give
our loyalty to the Central Govern-
ment in all their constructive endea-
vours. But let not the Stateg be
crushed under the jaggernaut wheels
of this or that. Every region has its
aspirations. Every region has its own
culture. Every region hag its own
language. Let all those things e
vespected, National integration should
blossom from our hearts. It should
not be a forced one. In the name of
national integration. if we throttle one
section, the resentment will be there.
In Madras we used to address meetings
and lakhs and lakhs of people used to
come to our meetings and our great
leader Anna used to shake them and
to make them follow him. The land
is for the Dravifliang for the next 30
or 40 years. The Dravidiang will be
winning there. That is our confidence,
We are therg to cooperate with the

Centre in gll its constructive endea-
vours. We were the first to receive
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the Twenty Point Programme enthu-
siastically. We were the first to
support the family planning. We were
the forerunners in our State, We were
the educators, We spread many ideas
and Tamil Nadu has been a fertile
ground for many progressive plans and
other dynamic measures. We will take
pride that we have been the firebrand
champions of the underdog, we were
the first to fraternise them through
our journals; through our lectures and
through all our groups. We have lots
of young liong among us. They all
thunder on = platforms. They write
well. That is all. We never go
underground. We never believe in
violance. In fact, we were the first
to introduce Karl Marx in Tamil Nadu.
We were the first to introduce Lenin
to Tamil Nadu. We were the first to
introduce the radicals. Bug still we
fought one thing—monopoly by birth.
Monopoly by birth iy very worse in
India. That has been proved every-
where. And especially, so many
people now venerate Periyar Rama-
swamy, our founder. Some have
agreed that Periyar is required in
every State. We come from that
rugged stuff. Periyar wag our Gandhi.
He brought us high standards. Anna
was big-hearted. He adorned this
Rajya Sabha and by the Niagaral
eloquence, he converted one and all,
and by his magnetic touches of states-
manship, human element and all that,
he impressed the great Pandit Jawa-
harlal Nehru and others. We were
all mouldeg by them. We arg ready
"to co-operate with the Centre in all
its constructive measures. And we
will always stand by and perspire all
. our endeavours to  uplift the down-
trodden. But, for States’ rights, we
will remain firm. We respect the
Marxists because tlicy are dedicated
and they will fix the hangman’s noose.
But one thing that in our soil, violence
is never productive, violence ig never
endemic, violence will never pay
dividends. Otherwise, they are dedi-
cated people. Karl Marx advocated the
otherthrow of exploitation, we advo-
cated the overthrow of all brands.
Those who speak of the left and the
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right, as Harold Laski, rightly put it
should remember the flight of the bird,
It goes straight. So also, we shall
march straight. For too long, India
hag wasted its opportunities. For too
long, India has relied on this and that.
In India, politics are personalities. The
personalities should bear in ming that
.ney have very heavy responsibilities.
Mrs. Indira Gandhi declared that she
will not be vindictive. Mrs, Indira -
Gandhi hag declared that she will not
have vendetta. I take her at her
words, I hope that g chastened Indira _
Gandhi will lead India and we will, *
shoulder to shoulder, give her  all
strength. give her all support. Thank
you, Sir, ; }

THE VICE-CHAIRMAN (SHRI1
U. K. LAKSHMANA GOWDA): Mrs.
Ambika Soni—not here; Shri Sankar
‘those—not here; Shri Kulkarni—not
here. Now Shri Dhabe.

SHRI S. W. DHABE: Mr. Vice-
Chairman, Sir, this President’s Ad-
dress in which some policy declara-
tion hag been made is really very
disappointing. Sir, it was expected
that at least in the firld of industrial
relations, the policy yvhi-ch was de-
clared in the manifesto will find seme
place in this Address.

Sir, in paragraph 5 of the Address,
it has been stated that there is a
lack of effective management, the .
balance of trade is seriously in defi-
cit, and that there has been a worse-
ning of industria] relations and a loss
of morale in the entire industrial sec-
tor., And only platitudes have been
mentioned in para 14 that through
better utilisation of existing capacity
and improved labour relationg and
better managements, we can  have
rapid increase in industrial produc-
tion. Sir, this is a thesig which has
been reproduced in para 14. It was
expected that the Government will
enunciate some policy or indicate
what they. want to do in this matter.
Sir, as you know, it has been our
experience that the number of strikes
and lockouts has been increasing
day by day. The question about the
recognition of trade unions has not
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been solved at all, The Industrial Re-
lations Bill the draft of which was
produced before the last Lok Sabha,
did not see the light of the day as it
was opposed by all the trade unions in
our country. Therefore, Sir, if any
progress is to be achieved in indus-
trial peace, the Government must
form a policy on industrial relations.
In our countty national policies are
formed only on matters like health,
education and some such other mat-
ters, In the matter of industrial re-
lations, I must say with regret no
national trade union policy has been
formulated up till now. Sir, the {rade
union movement is growing and a
large number of trade union centres
are coming up but there is no attempt
on the part of the Government to
form a policy. Only when a  strike
takes place or production falls does
the Government generally blame the
worknig class or the trade unions.
No attempt has at all been made to
associate trade unions and their lea-
ders with the planning process right
from the beginning, Sir, T »lead with
the Government that if at all they
want industrial peace and increased
production, the active c¢c-operation
of trade unions and working class is
a must, It is for this reason, Sir, that
I have said in my amendment that
workers’ participation in ma2anage-
ment is a sine qua non and is very
essential for better industrial rela-
tions and better economic prosperity.
Therefore, Sir, it is high time that
the Government formulates g nation-
al trade union policy which emo-
tionally and actively associates the
workers right from the beginning in
the economic planning processes.
The absence of such a policy is one
of the reasons for our failures as a
result of which the trade unions, the
Government and the managements
are following different paths and we
are lagging behing in developing our
country. As we cannot afford tv suffer
in production, we are in the mess in
which we find ourselveg today. I,
therefore, plead with the Govern-
ment to come forward with a nation-
al policy in respect of trade unions
and better industrial  relations.
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Otherwise, with the growing ecrisis, 1
am certain the number of strikes and
lockouts will also grow,

The streamlining of the public dis-
tribution system is very essential be-
cause the prices are going up and up
every day. In respect of bonus also
the Government must come out with
a clear cut policy. All the Central
Government employees, everybody
who is working, must get bonus. The
principle that for 12 months work
the worker must get 13 months wages
iz accepted in other countries. This
principle should be accepted as a
wage policy in our country also.
Therefore, Sir, it is ecssentia] that a
national trade union policy ig evolved
and, at the same tim2, there is a
nationa]l policy in respect of bonus,
wages and public distribution systern,
which is clearly enunciated and spelt
out by the Government.

You are aware, Sir, that the agri-
cultural labour trade unions’ were
demanding a comprehensive legisla-
tion for fixing the service conditions
of agricultural and rural labour, It is
only jn Kerala that some such legisla-
tion is there. I plead, through you, with
the Government that they must bring
forward suitable legislation for pres-
cribing the service conditinns of rural
labour and other welfare amenities
for them.

Sir, another question which is fac-
ing us and with which we all are
concerned is the future of our demo-
cracy. In this whole Address there
is no guarantee given that our de-
mocratic institutions will be properly
looked after and that democratic
norms will not be violated and that
democratic conventions will be
evolved, What is it that ig happening
today: What have we been seeing
for the last one year. It is a shame
on our democracy. The defection is
at 5 premium. Those who defect are
given places of advantage not only
within the party but also outside.

SHRI KALP NATH RAI: Who is
Mr. Sharad Pawar?
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SHRI'S. W. DHABE: S§ir, my
friend is asking about Mr, Sharad
Pawar. I am not speaking about him.
I am speaking about the problem in
our country.

SHRI K. K. MADHAVAN (Kerala):
Who is Dr. Rafiq Zakaria?

SHRI S. W. DHABE;: My friend
will be happy to know what I am
going 1o say. 1t is also a  wrong
policy . . .

THE  VICE-CHAIRMAN - (SHRI
U. K. LAKSHMANA GOWDA):
We all know who they are.

SHRI S. W. DHABE; It is demo-
cracy by the people, of the people and
for the people. It is not democracy of
the few persons. In Dcmocracy it
must be seen that not only a large
number of persons of a party are
elected but the people elected are of
good quality and proper persons are
put at proper places. Ig it proper
that a person who is defeated at the
polls is made the ILeader of the
House? You know that he is mem-
ber of the Rajya Sabha from  the
West Bengal Assembly., Those . who
were not defeated are put on  the
waiting list.

SHRI KALP NATH RAI: This
is the prerogative of the Prime
Minister,, Don’t talk like that.

SHRI S. W. DHABE: I amy not
'saying about the prerogative. I am
saying about the system, Prerogative
has to be used judiciously.

THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE):
Where was your conscience, Mr,
Dhabe, when Mr, K. C Pant was
made the Leader of the House?

SHRI S&. W. DHABE: Two wrong
things do not make a right one, even
assuming what you say is  correct,
But that was a different thing.

SHRI PRANAB MUKHERJEE:
Did you protest at that time If you
see the press reports of that time,
you would know what was my stand.
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SHRI S. W. DHABE: Sir, [ have
got great regard for my friend Mr,
Pranab Mukherjee, What I am say-
ing is that in a democratic system
certain norms will have to be follow-
ed.

SHRI PRANAB MUKHERJEE:
Then according to you, a Lok Sabha
Member has to be made the Leader .
of the House.

SHRI KALP NATH RAI: He was
the Deputy Leader of my party long
ago. When Panditji went to the Lok
Sabha, he was made the Leader,
Why do you talk like this?

SHRI S. W. DHABE: I am sorry
that a person like Mr, Kalp Nath
Rai should be annoyed over it. What
I am suggesting is that the democratic
system requires some norms. Take
the case of state Assemblies and see
what is happening. Justice Bhagwail’s
judgment in state of Rajasthan’s case
of Supreme Court of the year 1977 in
para 147 says: Mere victory in the Lok
Sabha elections ig no ground for top-
pling of State Assemblies. Sir, what
is going on today? Would it be pro-
per for a ruling party which enjoys
such a massive majority to  send
emissaries to all the State Assemblies
to get defection or topple the Gov-
ernments there? My submission is that
thig is negation of democracy, this
is negation of fthe federal struc-
ture, thiz is negation of the principles
you talked about. When you say that
you do not want confrontation bet-
ween the Centre and the State Gov-
ernments, is it proper to send emis-
saries and create this gituation: This
question of defections is very serious
in our democracy. People who are
getting advantage may be happy
about it but when it boomerangs
it will destroy the whole system.
Those who are rejoicing tnday, will
be sorry tomorrow. My submission is
that the parliamentary democracy
which we are  having suffers from
two or three kinds of infirmities,
the most important of which is de-
fection. The other one js about the
election expenses. You know that
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when it comes to the question of ex-
penses, a parliamentary election
costs Rs. 5 i1akhs to Rs. 10 jakhs per
candidate, directly or indirectly. No
ordinary citizen of this country can
stang tor the Lok Sabha elections un-
less he ig financed. And we Kkuow
who pays for the elections. It is the
industry, the Dbig business houses
mrom which the money comes and
the elections are fought. This is not
going to help our democracy. If
money comeg from somebody else,
it is going to have strings attached
with it. The party will not be able
freely, to have a political will to
decide and lay down the policy. That
is why we are finding so many con-
tradictions, One of the items of ex-
penses in the elections is with regard
to the writing of cards, and sending
those cards to each one of the
voters. Five or six lakhs of voters
are to be sent cards by each candi-
date, The total expense for all the
candidates put fogether is very enor-
mous, Therefore public financing
of elections is very essentia] for sus-
tenance of democracy, as is done in
Germany and other countries, All
the expenditure which a candidate is
required to make should be financed
by the Government and it should be
seen that elections become inexpen-
sive so that it becomes a real de-
mocracy.

Lastly, I would only like to say
that the foundation of the democra-
tic system is the growth of proper
politica] parties and, thercfore, a
policy will have to be evolved—
whether this Government likes it or
not—and people will have to take an
active interest in the matter fo see
that a proper political system is for-
mulated so that our democracy and
demorcratic institutions are safe in
this land.

With these words, I would ask the
Government to accept my  amend-
ment,

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Anykedy
from the Lok Dal?
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SHRI KALP NATH RAI: The Lok
Da] iz liquidated.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): I cannot
accept that statement, but anyway
they are not present here. Yes, Mr.
Gopalsamy.

SHRI V. GOPALSAMY (Tamil
Nadu): Mr. Vice-Chairman, Sir, I
extend my heartiest thanks to you for
having given me this opportunity to
take part in the giscussion on the
President’s Address. On behalf of the
DMK party te which I have the honour
to belong, I express my thanks to the
hon. President of India for his address
before the Joint Session of both the
Houses of Parliament,

Hon, President has been pleased to
mentjon that the uncertainty of the
last few months has been resclved
happily, that the mandate for the new
Government js not only massive but
national in the zense that it js from all
parts of the country and from all
sections of the population and that it
will lead to a period of stable Gov-
ernment at the Centre.

Sir, this reference by the hon.
President is of great gignificance in the
present political contesxt of cur nation
because the mandate secured by our
Prime Minister truly reflects the ambi-
tiong and aspirations of all sections of
our people. The mandate is the result
of the desire of the masses to recall
our P.M. to govern the country. Mr.
Vice-Chairman  Sir, I lay special ¢m-
phasis on the word ‘govern’ because
for about two and g half years we
have experienced the philosophy and
practice of ‘non-governance’ in the
country. I take pride in the fact that
it was our party, the DMK and our
party’s leader Dr. Karunanidhi, who
first gave g call to our Prime Minister
on behalf of the people and also to
call on her with the glogan “Nehruvin
maghle varuga nilayang atchiyaitha-
ruga” translated into English it will
mean “Come Nehru’s Daughter glve
us stable Government”.
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This call echoed throughout the
State of Tamil Nadu and rcechoed
from al] parts of the country, result-
ing in the huge mandate. Sir, I am
glad for it and I am sure we will have
a stable Government as prescribed by
the Constitution and that this Govern-
ment would cherish the manrdate and
serve al] wections of our people.

I want to draw the attention of this
House to the reference made by the
hon. President to the law and order
situation in the country, with g parti-
cular emphasis about the lack c¢f con-
fidence of linguistic ang other mino-
rities, Harijans and weaker sections
of the society. It is g tragedy that
after 32 years of Independence the
Harijans who constitute about 20 per
cent of our population are still in-
secure. The root cause of this prob-
lem is the caste system in cur country.
Basically, it is the attitude of the
human mind. The average Indian
mind ig psychologically conditioned by
the Varnashrama, the theory that
gives religious sanction to the caste
system. Law alone cannot change thig
mentality. It requires several Mahat-
mas, Periyars and Annas. Nothing
would change for the better unless the
Indian mind is emancipated from the
dangerous concept of Varhashrama.
We should bow our heads in shame to
admit the fact that these Harijans
seek safety in their motherland. I
will only cite one glaring example of
the atrocities committed on the Hari-
janz ang the breakdown of law and
order machinery completely. The
Honourable member Mr. Janardhanam
also cited example of Vellupuram and
I am sure Members could not bhave
forgotten the incidents at Vellupuram
in our State of Tamil Nadu about one
and a half years ago. There in one
day nine Harijans were Xilled and
thrown into 5 lake. Arscn and looling
continued unabated for more than
five days. This is not an izolated case.
Such incidents have taken place on
several occasiong during the past 2%

years. With all earnestness
6 P.M. and in all sincerity, I would
urge the Government fo turn
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its attention urgently to this problem
of protection of ouy Harijans.

What I say for the Harijans will
equally apply to the linguistic mino-
rities inasmuch ag confidence must be
restored in them. In thig context, I
welcome whole-heartedly the Govern-
ment’s decision to bring forward legis-
lation in the next Session for assuring
the minority character of the Aligarh
Muslim University.

While on the subject of law and
order situation in the country over the
past 23 years, T would like to draw
the attention of the hom. Members of
the House to the strang: phenow enon
that the law-enforcing machinery itself
became a victim of the lawless gitua-
tion created by both the Central (Yov-
ernment ang the Janata-ruled State
Governments and also the Tamilnadu
Government. In Tamilnadu. . .

SHR] NARASINGHA PRASAD
NANDA (Orissa): He can continue
tomorrow. The debate will continue
for three days. |

SHRI V. GOPALSAMY: The House
is going to sit beyond 6 ».M. Tomor-
row the House will sit upto 4 p.w.
Members want to witnesg the “Beating
of the Retreat”.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Mr.
Nanda let him speak. Let ug finish as
much as possible, Go on Mr. Gopal-
saty, But please be brief

SHRI V. GOPALSAMY; The Tamil-
hadu Government, while ailowing the
police people to have their own orga-
nised unions, interfered with their
right to elect their own union leaders
and sought to impose the Government’s
buppets and dummies 5 union leaders.,
When this outrageoug attempt on the
part of the State Government was
resisted, the Government treated the
bolice people like petty. criminals and
unleashed violence on them. The
Tamilnadu Government in its own .
high-handed manner has gismissed
from service hundreds of policemen
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and mercilessly sought to 2viet them
with their families from their living
quarters. Now what is going on in
Tamil Nadu is that the policemen are
driven to the law courts to secure
shelter for themselves and to regain
their jobs. [ want to place it on
record in this context that unless the
problems facing the policemen of
Tamilnadu are solved peacefully and
justly, the law ang order situation in
Tamil Nadu will pot improve. I hope
the Central Government will take this
aspect of the problem into serious
consideration.

I am glad that the Government has
recognised that the economic situation
in our country has deteriorated and
that it is a matter of grave concern
and anxiety for the vresent Govern-
ment. It is shocking that in the past
year alone, the prices registered an
increase of about 20 per cent. The
loss in industrial production has been
heavy. No constructive effort has
been made in the past years to streng-
then the infrastructure of industrial
production. The non-availability, of
steel, cement and power has struck at
the very roots of our industrial might.
Imports have increased alarmingly
with dwindling foreign exchange re-
serves.

I am glad that the Government has
given an assurance to the people that
it will act with determination and
cspeed  to arrest the deterioration on
the economic front.

I will faj] in my duly if 1 do not
draw the attention of the Members of
the House and also of the Govern-
ment to the agrarian problem, Sir,
the farmers in this country have been
suffering for 5 long time for want of
adequate finances, for want of power
and for want of proper distribution of
itemg of inputs like seeds, fertilisers
and pesticides. The main problem
that plagues the farmer is indebted-
ness. A scientific gnalysis of the prob-
lem of indebtedness of the farmer will
reveal that the root cause of this in-
debtednesg i3 the difference between
the enormous increase in the cost of
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agricultural production and the price
which the farmer gets. While the
priceg of all the inputs used by a far-
mer have gone up manifold, the mar-
ket price available o the farmer for
his produce is very meagre. It is not
adequate to cover the expenditure in-
volved in agricultural production. As
a result the farmer having no other
alternative put to continue agriculture,
takeg recourse to borrowing. Such
borrowings over a period beccme too
much of 3 burden for him and so he
almost pecomeg a pauper.

Sir, I am sure Members are aware
of the farmers’ agitation in the State
of Tamil Nadu. They. have been agi-
tating for almost 3 year seeking relief
mainly from indebtedness. Both the
Central anq State Governments failed
and neglected to find an equitable
solution to the problemg of the far-
mers in Tamil Nadu. On the contrary,
Sir, coercive measures were adopted
in Tami] Nadu. The farmers were
harshly treated. The measures adopt-
ed by the Tamil Nadu Government
were injurious to the dignity and
self-respect of the farmers. To add
insult to injury, the Government
foisted false cases on ihe farmers and
launched even criminal prosecution,
particularly against their leaders.

Sir, 1 would like to draw the atten-
tion of the Government to the prob-
lems not only of the farmers of Tamil
Nadu but of farmers throughout the
country and appeal thet they must be
looked into and solved. I would re-
quest the Government to consider the
suggestion that essential inputs like
seeds, fertilisers, pesticides and diesel
should be supplied at highly subsidised
rates to enable the farmers to make
a reasonable profit. At the same time
I would request the Government to
take note of the fact of absence of
debt-repaying capacity of the farmer
and evolve a nationa)] policy for reliev.
ing the farmers from the clutches of
indebtedness.

Sir, today in Tamil Nadu the far-
mers are left in the streets with:
empty cans. For what? They are hot
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[Shri V. Gopalsamy]

able to get diesel. 'When industrialists
and businessmen get diesel, these far-
mers are not in g position to get
diesel. They have to stand in queues
and then they have t{o return home
empty-handed. On *he other hand,
the present Government «f Tamil
Nadu tries to shift the blame on the
Centra] Government. T would like to
say that the distribution gystem now
prevailing in Tamil Nadu is very very
poor. That is why thé agriculturists
in Tami] Nadu are not in a posttion to
get it. So, this is a serious problem.
I would request the Central Govern-
ment also to see that the farmers not
only of Tamil Nadu but throughout
the country are in a position to get
diesel to feed their oil engines.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Mr.
Gopalsamy, you will have to wind up
now,

SHRI V. GOPALSAMY: I will just
conclude, Sir. Just as the Govern-
ment’s mandate ig big, its problems
and responsibilities are huge. The
late lamented Jawaharla] Nehru was-
ever conscious of the global respon-
sibilities gnd he constantly kept before
him the famous lines of Robert Frost:

“The woods are dark, lovely and
deep

But I have promises to keep

And miles to go before I sleep.”

Sir, while the problems facing the
nation are many and the solutions de~
manded are difficult, 7 hope and I am
sure this Government will fulfil the
promises, all the promises, which have
been made by our hon. President in his
Address,

Thank you, Sir,

THE VICE-CHAIRMAN (SHRI
U. K. LAKSHMANA GOWDA):
Thank you. Mr, Mishra,

SHRI NARASINGHA PRASAD
NANDA: Let it be tomorrow.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Now we
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have finished with the other speakers.
Anyway, let him gpeak. 1 have call-
ed him and he is ready to speak, He
has already got on his legs. Let him
speak,

SHRI NARASINGHA PRASAD
NANDA: Mr, Mishra, you won’'t get
rublicity if you speak today.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA). Mr.
Nanda, why don’t you sit down and
listen to what he says? }

SHRI NARASINGHA PRASAD
NANDA: He is my friend, 1 know he
will agree to what 1 asy. l

N wm WA faw (o)
SagaTegy 1, wreafa & wfaamgo
9T HIFATT TIEF | A T gEAAITT
FT AT FEITA V@T § F gHET g
@t g wwafyr wv grrfss
FEAIYT FTH G0 &, qATAT 3 AL
W & I @Y At ITHT GIEAT FAT |
gary &t Aregamg off 3w g frcav
qra a9t & star @il g ar a1 I+ FY,
fawae gram fear ) S wregam
F1 AT fawac 30 awt & =iww
9 @Y A, gETY 9Iemaig e
dradd, qauIsarE, g fraar AT
AEAFAR AT, 37 & T AT F g A
3d FFT g7 IF A faeae O gw
TET 8178 ¥ 99 q¢ {awd 28 w@ay
& AT FAqr N w7 g gy
qrElE & F g gy faca wa
fear wdarwmTar M ARy
T 5T AT ]W F fqadr firvAe
g2 31 w37 famra 7t
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qWT 1980 & IA1T gT | I9E
9% 1977 & 719 §T | & g FEAT
Higatg % 1977 & I9131 § a7 graAva
¥ 1977 F AT F wAar o F
q& ¥ar ¥ fagiy frgmt &1 qwwg
frar ag #gFe % ax sow & @
#raa faday, faaifaat =1 wway fear
w1 fF g weer 9gi g,
HIT TEA F) AIEA; T EWT, =qTq0-
fet =1 aag fran war fx &g Eag
1% w7 fear smoar ww daa wif
F1 ag w1 fF Qe afag #iws
w=e gE 1 AT faaet ot saefergt
of 97 qF ) AT AT 7 TFT JAF
yare Fvd ami &1 pAvg frar gy
MT 1977 & AT 90 | TAH)
Tag gF 7@7 6 | swfga #d a7
HET FE FEAFA G AT | gEA
Fa7 ¥@r 6 IFwE w7 uFw §ifew ¥
a¥ fauef § A7y gor f& 59 § graq
g wgr a1 f& at99 1 Iwafeaat a7
g1 &% wgr fr swafsaqt & aiwd, &
- ooy =Y qAT wEgaT afEw F gaAr ag
g7 =gar g gury Suwferat gadi
gf far gud 30 @mw ax mag fagr
oM g guefeaai zaa € f
IR QT FIA AT AX AT X G 1L F
q@AT FEaT g % %1 T O iga T,
R CE e B2 L e M A )
qgrast a1 fad s dr a9 ug
qaTSEE T aEET A ¥ ghe o
wgdr o fa 3o & w0 g2, W OH
qugre| g1, TCE qIR F1 FHAT ISTET
Wi | qg &7 ghEw o sgdr off
dfwm 7a1 297 ST 9T 7T 3w
i o 7ol wiEgat g waw W F
v faefudi &0 wiFaal § faaa<
sfaa s & fams gz dar wfyge
aergt foah gm T qes § aursad|
FEFT ¥, SAFT GIHET g1 4T 1 &N
T P g1 % A7 fogd gAwma i
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gart g1 gd | fw § §) fadl & a1
SAST FART qgAIT WS | gH gfeqar
ST F 16 A, 1979 &Y FEgT A1
Sqar 9@ ooy g & fwn g oa9g
faz @ s gwa AdY frqar,
oy g foc af | afsw femar g@
ara %! & % o7w AW &1 gled Far
g g ¥ oww Hew faw feafe ¥
g T § | gEir wmigw gidw
wraifas graa e grfes feafs wa
g ¥w ag vEar § | aftw ek &
afasigo & § gar = aar ¢ i 5 gurdy
qrgam of faasr it gw fawax
AT 7% TG A, FENE] THT 9FA FT
FIT Y | THIWHI fame FA AT arg
guzgwfamm g @ ¥ wegafy
& mfaaryer & fm gt &1 5% faar
TaT R SAE H gEgma g | NI g
FT 48 WK VT T gH IW wew
FI AT AT FATSAE FqAH
o STaT & g v fewr §ST e
SHAr 9@ & 30°HGAT ¥ wraw %
WY qEF &) 71 giera g& A gheedy
g fSig wan< & sem=ne fad o gaE
vaigew gfagrm & aga aw faad 8
g fAa o1 Wigdd 1= A1ge T Weqd e
9T FATHIT & avd age ;7 Fgr fa
Aiadi sfar anfid 11 @mF ey §
g e a7 foaw s gy wi faad
FT-HETT GT IE 4 =T TR F S
g1 wfaw § Fgar garg f saar ot
& T & ArgA fd s F o feafa Eomiv
TAG T STt TAAT g7 @ W7 foq
g#17 & fgeg witem 37 gq Awfsg
gH#IT & agh w7 o F) feafy =w
g s fymer &l wdl fwadt €1 11
HERT g7 TG § asi AmEa feafy
g # ogamar g v Rw oag w
siar wEf & ffsw & qa-waE g
ged fagrer gfaar & sfage & «d
&1 § goar =gar g o wmw
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[ wgexr Mga faw)
g f& Iucaders 9o 1977 & Aq%
g A, wT gy @i ogE W g 7
& o3 guw 1 g T gw 0T Ay e,
fergeam & amfewi &1 e gt &
FFATE @ IRU A F g7 { AqA
g AT gy F1ew g O foexr
§ 3T v X ommET o Ag fear,
afew gf=ar AT A1 aaT g qad e |

ITgATEAS ST, gEE I F oy
Fg 3 Trgar g & aegafs F wfwsra
# aga & qE F7 qw® sAr fa=v
&1 gAYy 9THIT FT AG TV FIT
48 39 @ ¥ g g v gty
% mfwamw § 97 gvg HIET, FEA
AT syaer & fegfa oiw wgms 1
fors Crar srar & 1 gATCr GYHFIT T TN
FHEGTHT FY K1 G5 TI7 6477 27 HT
FIT FETE | G HT T AT § %
g HEIIY ST qF AW ea17 75
feear SraaT a9 % gATT 3w Ag TR v
agf 9= wFar § 1 gafae wewfy o
F wfATYor § AT U0% HTET FI G
A1 qEWE |1 q<H S 30 AT g
g, 99w § T #@1 § Afea §
aF FIq FT TH 417 AT A"EAT F
AT g gArT gArE o § fr oty
st & ufswaren § oF A w1 56 78)
fogr war g A1 ag af T fAgeT &1
faaq g1 wfvare fedism #1 57 wf-
qraw # fox 78 frov mv g 0§
AT F wEN § wadeq arfear-
el WM F ATa S ar
g7 1 gwrR faa ot furg 37 @ o, S
Fer AT ST UH F AT T g
Ty FMEmTaT Yy Fgiac foad
1 fafyus 2o & 9ze0 o0 ¥ § gAy
9% < ¥ f& fFa grema § S i@ &t
geHiT fgrgeaa & e vf 7 F gum
™ % 5 T aw g Al s ¥
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T AW fwed & A% GTHRIT AAAT
TR TTATE | g S e & avfemy
% qrg F1E A AGE 97 | T AW A
Wt F2d ¥ fF 79 1080 F AT H
F0T M g AT FTIT FTHITAT FT
aFATE | F AN EH & a WY AT ¥
for ga1t Ewr § oyt w7 FT
& W g AW F wrargy g few
T STF | QEY TEAIT GEEAT F ) G
wegafa & afwwmw & fos adl faar
TATE | TH AT A gg WY &g IaT Aegar
% i oft o it oY & afean feaves
%7 T FAFA FA1aT WY Forad a1 H
FRAT FIET F TOL T FHHF THIT FIF
g AW w7 aterd U 9
faiiy &€q § eq19 I FTHEFTAFATE |
FET WA § g HEw § gugrd | )
q7 faggmw ar  FT & AT FAAT & |
& ot 9 5 ey S Y gHF foq gegaTg
39T wrgaT g % I wET I €Ay
qEEY F AFT F A femwE@T #i
gk 3w § ufwar< faqis &1 Fwy
AT | O EWILY GIFIT KT 2H AIX
eqtq 39T =J1gy | F fagre & wratg |

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): 1 think
you have to wind up now. .

SHRI NARASINGHA PRASAD
NANDA: He can continue tomorrow,

THE VICE-CHAIRMAN (SHRI' U.
K. LAKSHMANA GOWDA): Let him
finish,

it wgem Agw w2 gk ey
§ fedegam 71 @ § 1 gwI¥ 4T
Agmada # faear gxz FY § W w
g f5 g SorHfes ga & w10 w@0
F1EN & | K37 A6 Fqoar =Angar g
fF @7 1980 F «1F @91 F AT A
3WIR AW F AT T AW &Y qT WY
g1 fear, 39 aw oo A= #% ) e
FgT, STaT aret ¥ Fe7 {6 gw =Y sroftam
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ST ®T TATT HAT FATAT AT AT E
WETE F e fw 2w o weofag
F oA HAl AT ATRA & )
FfFT AR WA FAAT A w4T T 3@
qew § oft Ssiad U9 F1 oSS @l
g 3T 37§ ot 5o fag &) sEa 73
&, &% 7 39 IW FT AqeT FAT-HTE AT
Far shmar g wied &7 FAT § )
Ty 3 #7 JET W AT FAH F
faar efewr oft #t agaw fean | wis asat
% feafar a1 2 ? Trozafa agga # o
7 o g fop g =es € 6 oredlt S gorw
FTATT W1 &1 | AT § FEaT ATZaAT
Z o fagre a1 feafm v g ? faeme &

1979-80 ¥ 350 HIIT TIAT Ivg THAT
7 399 & iy FF FIT 50 FUT TIAT
g9 frar | g Y @ § 120 FAE
&t fear 3T a1 39 ¥ 49w 15 FA
T fear i 37 e a 22 fo=it
#1 o | Swa e @ gl
RHTA A BT BT S F GG T
7g TALT BN AT & R OF |at F o
FAFH F1 I F A FT AvfF G0
&1 gd faed | A e G fewa
FE & AANAE TA GG X FH AG AT
T@T § | 3 aYg A7 U0 [IET FT qATT
g | g § sEt & #wdy aredEd
forar =Y off 59 da H uF gaads|
ST & | 98t "iaraw A |y f' osanw
g% g, & 19 FA9LY, 1980 F1 faq &
1 9% % LEHAET H 43 Iy N @
g 1 3o fauedt @@ & @0 § @A
IEHT TEF 9T FATE | F AN JF griRaed
Fog gu § ML AW F qeq § A
@ & | WY aF AT KT AGT THLT
AT g | gE gt fagre @ A gug wIsT
ATH Y FYE T TG @ A G AT F
feaeor a7t 1 gaTe AFear El g |
agt a7 g aay afdfeafs dar 1 o1 &
2 arfw @il § ag At ) sifE freelt
F Z ey wijeft A ACHTT a7 TE 8, A
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I A H A 93 96§ M T F
FTLO HEATE & | Taferd gamwr atfiea &
STaT ¢ fF AT AT 1 AT qAT AT F
TAAT ATGAT § WX F7 *F A JTAHA
@Y F AT 4G g ar o feufy @
FFE AL HT I AT KT F
FT AfUFTL | S9aT qref F AR S
A 9 FT @ & 3T @ FT A AN
FT I8 W12 &F TGl o FIF Srgd gl
o fad g1l woreq Aot & 1 9 @l
agud faam avz g nfgwt #1 gEEm
fraran | § Eoawm s AT TG OFT
WIE | AT 4T T § T FAF F1 TS
TEI & AGT Y ATHIL G0 F & A T
F oy gan a@i 2 safay G @Em
e fo oot & gl gXae @]
39 sAl #Y fae gand #1 9w fEwur
T AR At AT 4G TF | FaG
(=vE) F ST A agAa fGar g, ouF
) FrE §, 39 FEAA F O w5
¥ gu g af g1 a%d g 99 f& i
HEATL HA AT ATHILET 1 A MR FHT
# g o weaTa & THFT A9 FET §
THE VICE-CHAITRMAN (SHRI U.

K. LAKSHMANA GOWDA): Mr.
Goswami, you want to speak?

SHR; SRIMAN PRAFULLA GOS-
WAMI (Assam): Yes.

THE VICE-CHAIRMAN (SHR1 U.
K. LAKSHMANA GOWDA): You
hetter start now. Then we will ad-
journ and you may continue to-
MOrrow.

SHR] SRIMAN PRAFULLA GOS-

WAMI: I thank you, Sir, for the
cpportunity given to me . . .

THE VICE-CHAIRMAN (SHRy U.
K. LAKSHMANA GOWDA): Can you
finish in five minutes?

SHR; SRIMAN PRAFULLA GOS-
WAMI: No, Sir, Ten minutes.

THE VICE-CHAIRMAN (SHRj U.
K. LAKSHMANA GOWDA): You
start now . . . ... = :
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SHRI 8. W, DHABE: He has start-

THE VICE-CHAIRMAN (SHR1 U.
K. LAKSHMANA GOWDA):
and then we will adjourn because
everybody wants the House to be ad-
journed. . . S

SHRI SRIMAN PRAFULLA GOS-
WAMI: Sir, 1 have started. 1 have
thanked you. I also welcome the
President’s Address, ] welcome the
new Government which has come
with a massive mandate. In 1977 I
welcomed the Janata Government
also. But the Jamata Government
could not complete its term because
of their split ang all kinds of things.
And they have brought an unprece-
dented tradition in India—that is, a
Government wag voted to power with
a massive mandate and it could not
continue even for its full term, Any-
way 1 need not criticise them when
they are out. I also most heartily
congratulate Mrs, Indira Gandhi who
has again come back as our Prime
Minister. This is a very critical pe-
riod not only in our country but in
the whole world, At this critical pe-
riod she has come. I do nct belong to
any party, as you know. 1 retired
from the Congress on 2nd February,
in 1978 when I found the Congress
splited. 1 did not join any of the
group. I became independent and did
not join any party and today also
1 am remaining an independent be-
cause politics has become so much
dirty. I fear to act against my con-
science. Once you join a party you
cannot speak with conscience; it is
very difficult when its whip comes.
Of course, all through my life 1 had
heen a Congressman. In 1978 1 only
retired and I did not join any party,
but 1 am a follower of the basic
policy of the Congress. T was galso
once a follower of Mrs, Gandhi when
I was in Congress, Today I am not
a follower of anybody, any party, any
person, But still'T am a friend to Mrs.
Gandhi and not enemy. 1 was a friend
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to Mr. Desai also when he became
Prime Minister—although I wag never
his follower. I warned him, “Don‘t
continue for more than one term as
Prime Minister. So, Sir, when 1 stand
here—] am retiring after two months
—I am speaking here with  heavy
heart and with al] sincerity on the
present situation of Assam, I am feel-
ing helpless. 1 am alone, 7 come from
Assam which iz in turmoil now and I
come from that area, North Kamrup,
Nalbari, which was declared a dis-
turbed area, where curfewy was im-
posed, So I look at what has happen-
ed with 5 heavy heart, 7 congratulate
the students of Assam for the move-
raent they have started. 1 am happy
in this President’s Addresg there is a
mention about north-eastern States,
north-eastern region, but the main
jssue is expulsion of foreign nationals
and large-scale inclusion of their
rameg in the Voters’ List. It was a
genuine demand, but that was not
conceded. And this demand was not
communal, Many people have painted
it with many prejudices. Actually this
movement was not against any Indian
citizen. It was not against the Biharis;
it was not against the Punjabis; ot
was not ggainst the Bengalis nor was
it against any particular Hindu or
Mussalman. It was against foreign
nationals, whether he was a Hindu,
whether he was a Muslim or whether
he was a Nepali. Last year through a
Calling Attention we raised the issue
of jnflux of foreign npationals intv
Assam and we took active part in the
debate. I participated in it, my friend,
Mr. Warjri participated in it, Mr.
Dinesh Goswami spoke in it Mr.
Ajit Sharma spoke in jt, We all drew
the attention of the then Minister of
External Affairs, Mr. Vajpayee and
Mr, Vajpayee assured us and accepted
some of our suggestions. I suggested
to him to call a conference of all
Chief Ministers of the north-eastern
region with the Home Minister to dis-
cuss this issue so that the volcano
would not erupt, But the volcano has
erupted. Mr. Vajpayee and a1l others
were busy, quarrelling among them-
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seives; they were 31l busy with elec-
tions, this and that. Nothing was dis-
cussed; everything was forgotten.
Naturally then the volcano erupted.
Even on the November 29th, 1979 the
Lok Dal Home Minister, Mr. Chavan,
called us all Members of the Rajya
Sabha--because the Lok Sabha was
dissolved—and  representativeg  of
many parties of Assam. At that time
also 1 requested him and told him,
the movement was a peaceful move-
ment, the movement was a non-violent
movement, in Assam not only students
but women ang children, everyone,
including government officers partici-
pated in the movement, there was
only the government but no adminis-
tration, 1 told him that the question
of foreign nationals was a live issue;
So as a gesture to the movement,
please postpone it and start some
kind of dialogue with the students
and try to correct the electoral rolls.
But he did not listen to our voice. I
told him if he did not listen to the
voice of the people, if he did nol take
urgent steps, the situation would go
out of control and election could not
be held, But Lok Dal has not done
anything. I am happy today that Mrs.
Indira Gandhi has called the students
and they have accepted to come. Mrs.
Gandhi has issued a statement.
would have been more happy if in the
President’s Address the question of
foreign nationals and gbout the peace-
ful movement had been mentioned.

Mr, Vice-Chairman, shall I continue
tomorrow?

THE VICE-CHAIRMAN (SHR1 U.
K. LAKSHMANA GOWDA): No. you
can take another five minutes and
conclude the speech.

SHRI SRIMAN PRAFULLA GOS-
WAMT: No, I need another ten mi-
nutes at least.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Then in
that case you continue for another
two minutes and we will adjourn at
6.30. You can continue tomorrow.

[ 28 JAN 1980 ]

President’s Address 226

SHRI SRIMAN PRAFULLA GOS-
WAMI: So the Lok Dal Home Minis-
ter, Mr. Chavan, dig not listen. Now
it is very heartening that Mrs. Gandhi
has takepn note of the situation in
Assam and called the students leaders
and shown a gesture to the movement.
The students will be coming and let
us hope a solution will come out now.
But one thing why I am depressed is
this, why I am feeling helpless is this.
1 was freedom fighter. We fought for
independence. After independence I
have seen what is happening in my
own area, North Kamroop. In the dis-
trict a whole subdivision was handed
over to the military. There was not so
much violence, There was sporadic
arson, some trouble, in some two or
three villages. The death of a student
Shri Khargeswar Talukdar, who be-
came the victim of military action
created mass discontent all ever
Assam. In arother instance there
another young student Shri Dilip

Hurmi of 2 village was killeg by ano-
ther gection of people. 7t was not due
to police firing in this case. So two
incidents took place. After these in-

cidents curfew was imposed in Nalbari

subdivision and that the local admi-
nistrator, the young S.D.0, handed
over the administration to the milita-
ry. That is why I feel I should retire
from politics now, when I as an M.P.
could not be helpful to the victims of

atrocities.

THE VICE-CHAIRMAN (SHRI U.
K. LAKSHMANA GOWDA): Mr.
Goswami, you can take another five
minutes tomorrow. The House now
stands adjourned till 11.00 a.m. to-
morrow,

The House then adjourned
at thirty minutes past six of
the clock till eleven of the
clock on Tuesday, the 29th
January, 1980.
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